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INTRODUCTION 

I, the Chairman of the PubJic Accounts Committee, as authorised by 
the Committee, do present on tlr~ir behalf this· Hundred and Third Report 
of the Public Accounts Committee (7th Lok Sabha) on Paragraph 1 of 
the Advance Report of the ComptrolJer ·and Auditor General of India for 
the year 1979·80, Union Government (Railways) regarding wagon avail-
ability on the Railways. 

2. The Advance Report of the Comptroller and Auditor General of 
J.ndia for the year 1979-80, Union Government (Railways' was laid on 
the Table of the House on 12th March, 1981. 

3. Tlr~ Committee in this Report have pointed out that although the 
Railway!'# were able to load 239.1 million tonnes of traffic in 1976-77 with 
a total wagon holding of 5,20,114 wagons the position deteriorated in the 
subsequent years and in 1979-80 only 217.8 million tonnes of traffic was 
carried despite the fact that the total wagon holding increased to 5,34,517 
and capacity to carry 245-250 million tonnes of freight traffic had been 
created in that year. The number of outstanding indents also increased 
from 14,950 in 1976-77 to 3,27,253 in 1979-80. Even the fleet o[ wagons 
on line could not be put to the maximum utilisation due to various opera-
tional and non-operational factors such as increase in turn round time, 
wagons hold up in the siding of steel plants, Food Corporation of India, 
Port Trusts, etc., increase in number of over-aged and sick wagons, stabling 
of wagons by the manufacturers, coupler incompatabiJity etc. TIT~ Committee 
have sugge&ted that the Ministry of Railways should take suitable steps to 
bring about the desired improvement in the availability of wagons and their 
utilisation. 

4. The Committee have observed that due to non-availability of wagons 
the quantities of cement, coal and fertiliser moved by rail declined while 
those moved by road increased gradually during last few years. Since move-
ment of the&e commodities by road results not only in the Railways losing 
revenue but also reads to wastage of preeious diesel and consequent burden 
on the import bill, the Committee have desired that all the concerned de-
partments and the Railways should maintain a close coordination at all 
levels to maximi!1C movement of these commodities by rail. 

(v) 



(vi) 

5. The Public Accounts Committee (1981-82) examined this paragraph 
at their sitting held on 14th December, 1981 (AN). The Commitree con-
sidered and finalised this Report at their sitting held on 16th April, 1982 
based on the evidence taken and the written information furnished by tbe 
Mini&try of Railways. The Minutes of the sittings form Part II* of tbe 
Report. · 

6. A statement containing conclusions and recommendations tJf tbe 
Committee is appended to this Report {Appendix Ill). For facility of 
reference these have been printed in thick type in the body of 1hc Report. 

7. Th·~ Committee place ori record their appreciation of the assistance 
rendered to them in the examination of this paragraph by the Comptroller 
and Auditor General of India. 

8. The Co!Imittec would also like to express their thanh to the rcprescn- · 
tativcs of the Ministry of Railways.. Ministry of Energy (Department of 
Coal), :Ministry of Agriculture (DeP'drtment of Agriculture and Coopera-
tion) and Ministry of Industrial Development for the cooperation extendeJ 
by them in giving information to the Committee. 

NEW DELHI: 

April 17. 1982 

Chaitra '2.7, l904(Saka) 

SATISH AGARWAL, 
Chairman. 

Public A cc:ounts Committee 

• Not printed. One cyclost)lcd copy Jnid on the Table of the Hou: c <:nd five copies 
placed in the parliament Library. 



REPORT 
WAGON AVAILABILITY ON THE RAILWAYS 

Audit Paragraph 
1. The Audit Para on Wagon Availability on the Railways as appearing 

in Advance Audit Report (Railways) of the 'Comptroller & Auditor General 
of India for the year 1979-80 is reproduced as Appendix I of this Report. 

Proc·urement of Wagons 

2. At the instance of the Committee the Ministry of Railways (Railway 
Board) have furnished the following note indicating the policy and pro-
cedure regarding acquisition and ordering of wagons for the Railway&: 

''The total number of wagons required to be procured is determined 
by the funds allocated by the Planning Commission under 
the head 'Rolling Stock', which includes also the locomotives, 
coaches and EMU. Taking into account the comparative 
priorities and production capacity of manufactwing units, 
the total fundS~ are distribu~ed over these different types of 
rolling stock viz., locomotives, coaches, EMUs and Wagons. 

Having arrived at the total funds available for wagons, the typewi~ 
requirements are worked out. viz .• special type like Tanks, BFR, 
BRH, KF, BOBS, BOY etc. and ordinaries including op·.ens, 
covered four-wheelers or bogies for different gauges.. If the 
funds are comparatively less, their allocation to different types 
of wagons. is made on the basis of comparative importance of 
particular type of traffic from the national as well as revenue 
angle e.g. coal, P.O.L., Iron & Steel, Foodgr~ns. Another 
factor to be taken into account is the replacement requirement, 
if they are found abnormal in any category. 

Whereas these requirements are made rather in a macro-manner, 
the. adjus-tments or corrections are made each year when the 
rolling stock programme is made for the next year. Any imba-
lance~ in production, or any change of pattern of traffic or in 
overall policy arc taken note of and the rolling stock is revised. 

Generally in case of manufacture of wagons, there is a lead time of 
3 years. That is to say, planning made in 1981-82 for 1982-83 
Budget will fructify m 1983-84 or even in 1984-85. 
Thus, if materials have been procured again&t 1982-83 Budget 
allocation, it would generally not be possible to make any cor-
rections. By and large this Policy has been followed". 

3. The Committee desired to know whether the wagon Beet with the 
railway was adequate to meet the requirement of traffic during the Sixth 



Five Year Plan. In reply, the Ministry of Railways (Railway Board) have 
explained the pos.ition in a note : 

.. The Planning CommissioD .provided for procurement of 1 lakb 
wagons during the Sixth Ave Year Plan as against the require--
ments of 1.93 J~h wagOJls. Of these, 50,000 were proposed to 
be on additional account and 50,000 for rep)acement of over-
aged wagons which n·umber 64,000 during the plan. If all the 
64,000 overaged wazons are condemned the net addition in 
Sixth Plan was ex~ to be 36,000 WBJOD&. With this .addi-
tioa ooly 280 nullion tonnes of originating traffic eould be 
lifted against Planning Commission's target of 309 million 
tonnes in the final year of the Plan. 

In view of the escalation of cost it is now expected that procurement 
would be possible of only about 75,000 wagon&. That means 
.during the entire plan period, the net addition will be only 
about 11.000 wagons and to lift 280 million tonnes with aa 
averaged lead of 710 kms utilisation of wagons will have to be 
improved to a figure much better than the bc&t of 1045 NT 
km. per BG wagon day." 

4. In reply to a question the Ministry of Railways have stated that in 
the Sixth Plan. a provision of Rs. 2,100 crores was provided for 'Rolling 
Stock' including 1 lak:h wagons, 780 locomotives. 390 Electric Multiple 
Units Olaches and 5,680 conventional coache!;. 

5. The number of wago~ placed on line and condemned during J 977-78. 
1978-79, 1979-80 and 1980-81 was as under:-
--.,- ---·------·---·----------·---·--···-·"- ---· .......• ···-

Year 

1971-78 
1978-79 
1979-80 

Placed on line Condemned 

I 1820. S 
9019.0 

12277.0 

3657 
3914 

4415.5 

Net increase in 
holdings 

~163.5 

5105.0 
78.005 

6. It is seen that during 1980 while 11762 wagons ( 11067 BG and 
635 .MG) were added to the total fleet of wagons. 11634 WlW>DS (9136 
BG and 2498 MG) were put aut of stock with the result that there ha& 
been a net addition of 158 wagpns only. Whea tiked whether this net 
addition of 158 wagons in a year was considered ~uate to meet the 
increasing demand of traffic in the .country. the Ministry of Railways (Rail-
way Board) have stated in a written reply : 

''The net addition ~ indeed far from adequate to meet the incrcas-
. ing traffic demand. However more important than the numbet 
or wagons is the health of the wagon fleet aDd their mobility. 
The health of the \taJOll fteet is attempted to be improved by 
better maintenance aaa by reJDOiring from this fleet those wagons 
which cannot give adequate service even after repeated ex-
penditure aDd maitlt.enance.. After removal of the over-aged 
or unserviceable wagons the remahting fleet is subjected tD 
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rationalised JllOVement for improving it& mobility resulting in 
improvement in oriJinating loading as well as net tonne kilo-
metres. The etfectiven.ess of this strategy is evident from the 
fact that without any note-worthy addition to wagon fleet there 

·"has been an improveme1\t in the traffic carried primarily .as a 
result of improvement in the turn round." 

7. When a~ked about the circumstances in which Railways have not 
been able to add adequate number of wagons during 1980-81; the Ministry 
of Railways (Railway Board) have stated in a note : 

"Less Plan outlay for railways than required is the major hurdle. It 
is affecting not only procurement of roUing stock but also dcv~­
Jopment of facilities to maintain it." 

8. While the Sixth Plan provides for an addition of J ,00,000 wagons 
during Sixth Plan, it is seen from the reply to a question No. 702 laid qn 
the Table of Lok .Sabha on 20th August, 1981 relating to "Manufacture of 
wagons and coaches'' that only 1 t, 762 wagons were added during 1980-81 
and 18,000 wagons are Jikely to be added during 1981-82 makimr a total 
of 29,762 in the first two years of the Sixth Plan. -

Imbalance i11 wagon holding between open f.Utd covered 

9. Audit Para points out that a comparative study* of th~ wagon hold-
;ng position at the beginning of the cFifth Plan (i.e. as on 1st April. 1974) 
with that at the end of 1977-78 (when the RaHways carried the maximum 
traffic, achieving 96 per cent capacity utilisation), analysed into open and 
covered stock, revealed as under : 

-- ---
~ercenta~e Percentage \ <triation 
mcrease an in<:rease in 
wagon capacity t raffle in commo-
(tonnes) dities for which 
from 1973-74 generally 
to 1977-78 covered' open 

waaons are 
indented 

from 1973-74 
to 1977·78 
·-----------~----- -. 

BG 
Covered 17 ::!9 ( -II:! 

Open 52 43 9 

MG 
Covered 0.3 ~I ( -)::!0. 7 

Open ( -· )J 7 (--)10 
~----- ------- ····--· ---~---

1 0. 111e above analysis brings out that the increase in covered stock was 
not c.ommeosuratc with the increase in traffic in commodities (cement, food-
grains, fertilisers and other commodities) for which generally such wagons 
are indented. 
... ··-· .... ·--------~"--- ... ~. - ·--- . •nail coaaparatiw study does 1\C\t take note of the effects of tumround and lead \)n the 
wqon availability. 
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11. The Committee desired to know whether the Railway Board had 
initjated any action to correct the imbalance between covettd iUld open 
wagons in their wagon production programme. In a note furnished to the 
Committee in this regard, the Mimstry of Railway& (Railway B,pard) have 
stated: 

Year 

"In the year 1976-77 and part of 1977-78 when Railways lifted all 
the traffic offered there was some stabling of all types of stock. 
In the later years- when shortage occurred all types of wagons 
were found to be short. Again this year 1981-82 almost entire 
movement requiring covered wagons is taking place in covered 
wagons. 

No nceed i!'l felt, therefore, to alter the composition of wagon fleet 
in favour of covered stock. 

The percentage of covered and open wagons as available on Indian 
. Railways is indicated below : 
Total 
wagons 
(as on 
31.3) 

Covered 

-----··----.. -----.. - ·----
Percentage of total number of wagons 

Open 
high-
sided 

Open 
low-
sided 
KF/BFR 

Special 
box 
BOBs 

Total 
Open 

Depart-
mental 

----~----·- --.. -.. ·---· . ·-·-~----- ~---~-
--~~--- ____ __,.... ____ ·-- --- ----- --------- -·--

74-75 390968 53.7 28.2 3. 1 )1.4 42.7 3.S 
75-76 395250 54.0 28.0 J.O lJ. s 42.5 3.S 
76-77 397773 54. L 28.1 J.O 11.4 42.5 3.4 
77-78 399971 53.8 28.4 3. I 11.3 42.8 3.4 
78-79 401880 53.7 28.4 3.2 11.2 42.8 3.5 
79-80 405185 53.8 28.2 3.2 11.3 42.7 3.5 

------ -- .. - . - ·- -- ---- -- ------------------- --- - .... -·-----
l t would be seen that percentage of covered wagons has been of the 

order of about 54% whereas the percentage of open wagons is around 43%. 
As against this fleet of wagons, Indian Railways carried about 56% of traffic 
requiring use of open wagons and 34% of traffic requiring use of covered 
wagons in 1979-80 as would he seen from the following table :-
Traffic requiring use of 
open wagono; 

Coal . 
Raw material for Steel 
Plants 
Finished product from 
Steel Plant~ 
Iron-ore for export 
General Goods . 

Total . 

G/Total~~ 

M. Tons 
~riginat­
mg 

Traffic requiring 
use of covered 
wagon~ 

75.80 Foodgrains 

:20.70 Cement 

7.20 Fertilizer 
9.36 General good-. 
9.00 Rly. malfrial 

M. Tons 
originat-
ing 

18.4 

10.0 

X.:! 
:!4.3 

4.3 
~--- ·----------- -- .. -·-----------. -· 

122.00 75.2 

Traffic 
requiring 
use of 
Dept. waaon 
and Tanks 

Ballao;t 

Mineral Oil 

G{Total 
originat-
ing 

6.6 

14.3 

20.9 217.8 
'• •-· ----~- ---··w--.,-.-.- ·-··--•-·· _____ .,. '" ·--- ~• •••• ••-••"'·--•--• ---

34~/~ tor. 
While the traffic requiring usc of covered wagons was only 34% the 

covered wagon!f are available to the extent of 54%." 



s 
12. The Committee wanted to know if any attempts were made to evolve 

·a universally acceptable wagon open-cum-covered for industrial and trade 
use. In reply, the Railway Board (Ministry of Railways) have stated in a 
note: 

'"A rake of 30 BOX wagons fitted with sliding roofs was put into 
service in 1971 to serve as an open-cum-covered wagon. 

The results obtained however were not very encouraging. The siding 
roof had a tendency to get jammed mainly due to accwnmula-
tion of coal dust in the grooves. These wagons could also not 
be used for loading in the collieries with automatic loading as 
it took more time and the collieries had to deploy more men for 
opening and closing the roof. Also, these wagons could not be. 
unloaded on the tipplers. 

In view of their r.:strictcd utility further ordering of such wagons 
was not pursued." 

/naclequme provisioning of MG wagons 

1 3. According to audit para the slowing down of execution of MG to BG 
conversion projects (on the Western, North Eastern and Southern Railways). 
delayed the release of MG wagons from the sections to be converted into 
BG and, as a re!'lult, there was practically no addition to the MG wagon 
11cct during the period from 1974-75 to 1978-79 to handle the increased 
traffic in the MG sections. · , 

14. The Committe-.: enquired as to why the policy in regard to reduction 
in the nvailability of M.G. wagons could not be synchronised to match the 
programme of conversion fr~m MG to BG. The Mini!itry of Railways 
(Railway Board) have stated m a note: 

"Although on account of constraint of resourc~s it has not been 
possible to allocate adequate funds for speeding up the pro-
gress of the conversion schemes. it was not considered necessary 
to acquire additional metre gauge wagons as these would hav-.: 
been rendered surplus after the conversions with no altl!rnativc: 
usage. 

Any deployment of fund~ on acquisition of MG stock \voulu have 
meant much less availability of funds for BG wagons which 
hear the burden of bulk of the freight traffic carried. Also. it is 
assessed that the traru;,port requirement on the MG will remain 
constant at 22 billion tonne kilometers that is 1977-78 level. 
hecause of conversion of some Metre Guage routes into B.G." 

15. Asked why the progress of conversions had been slow, the Ministry 
of Railways (Railway Board) have stated that the progress of convenion 
schemes had been corresponding with financial and material inputs. These 
works could not be speeded up for constraints of resources. 
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Excess prO\•isioning of special type wagons 

16. Audit para points out that a type-wise analysis of the 59,338 wagons 
procured. during the years 1974-75 to 1978-79 disclosed that as many as 
15,154 special type wagons, (besides 25,307 covered wagon~ and 16,199 
general purpose open type wagons*) had been procured. 

17. The special WB&Ons, as for instance BRHr ( 6,438 Nos.) for carry-
ing long length finished steel products from steel plants, BOY ( 3.300 Nos.) 
for transporting iron ore for export in closed circuit sections of the South 
Eastern Railway and BOBS (2,010 Nos.) for transport of raw material., to 
the steel planb, had been procured in excess in relation to the traffic that 
materialised, but these could not be diverted to meet the traffic demand fnr 
general purpose, open or covered wagons. 

18. When asked about the projections on the basis of which thcs..- wa· 
gons (BRHT. BOBS) were ordered and about their receipt and utilisation, 
the Ministry cf Railways (Railway Board) have cxplaine<:J the position in a 
written reply as under : 

.. BRHT (Bogie Flat'> with Tra~ition Couples) 

The requirement of additional BRHT wagons during V Plan w:.ts 
asos~ed at 5,008 wagons against which 13,625 BRHTs were 
actUally procured from 197 4-7 5 to J 978-79. 

The final projections of the finished products from steel plants to 
be moved by rail at the end of the V Plan in 1978-79 and the 
actual materialisation is as foUows : 

FiniJ·h~d Products from Ste~l Plollts 

Revi.<;ed projections for the 
V Plan 1974-75 to 1978-79 

9. 5 million tonne;; 

Actual materiali1oa- Maximum mo\cd in 
tion 1978-79 a year in the 

V Plan 1976-77 

8. 3 million to:1nes 9. 9 million tonncs 
' 

The traffic in the subsequent year 1979-80 and 1980-81 when the 
tompo of all economic activity in the country suffered in con-
sequence ot aeneral deterioration in discipline the traffic drop-
ped and only 7.2 million tonnes and 7.53 million tonnea respec-
tively were moved in these two years. 

•Excludes 2..()7B brake vans rrocur~ durina 1974-79. 
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Against. the Older of 4,425 BRHT-s- iB 1974-75 for :the· delivery 
scheduJe exteadtag upto lOth J utte, 1979 the actual wppties 

· bave been. as. under:- . · -·· 

Year-wise provision 
in Rolling Stock 
Programme 

1974-75 
1975-76 
1976-71 
1977~8 

1978-79 

Qnty Oriainal 
ordered deliVery 

4425 
nil 
nil 
nil 

schedule 

30-6-79 1976-77 
1977-7~ 

1978-.,. 
1979;..80 
198().81 
1981-82 
(Upto July, 81) 

3 1-1-81 Nil (Production 
commenced rrom 
July, 81) 

Yev-wist supply 

S02.S 
1722.5 
137S.9 
m.o 
9S.O 
140.0---4425 

- - --- -----·---- --·-·-··-- ---·---·-----·--·--·----
The utilisation in 1976-77 and 1977-78 when the traffic was at its 

• apex the utilisation has been optimum and there had been no idling. 
BOBS : The requirement of BOBS wagons in 1978-79 was assessed a~ 

670=2010. Of these 153-459 were on replacement account and 517-
1551 oo additioJJal account. The projection of traffic, the assessment on 
which the wagon requirement was worked .and the acblJ materialisation 
during the Vth Plan in 1978-79 is as follows ~ 

Raw material to steel plants 

Projoc:tions for 
V Plan 1974-75 to 
1978-79 

26 . 5 million tonnes 

------- . - -- - .. ------ -·- ---- ·-··---------. -·-

Asllessmcmt of traffic Actual materiatisa· 
for provisionina of tion 1978-79 
BOBs 

20.01 million tonnes 21.5 million tonnes 

Traftk in best year 
of tbe Plan 1976-77 

23 . 2 million tonnes 

The procurement of these wagons, libwever. has been as follow~ : 
--·---- -·--·---- --- -- -------··- ----·-·-···. -·-----·· ··----·------

Year of provisionina in 
RSP 

1974-7S 
1975-76 

Qnty ordered Original Year-wiV" supply 

=~ ·---· ·----·- ---- -··-·-----· -· ----- ------ -· ·-
Addl· Repl-
a/c ace. 

ment 
a(c 

l5SI +459 
·-2010 

3l-8-80 1978-79 
1979-80 

Total -1287 
OutstandiOJ/al'l'ean as oe 
1-4-81 -723 

Total 2010 

-------------------
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It would be seen from the above that only 609 BOBs wagons were pr()-
c~ during the period which is the subject matter of the Audit Para l-i,z., 
1974-75 to 1978-79. Since then the actual traffic materialisation has been 
as follows: 

1979-80 
1980-81 

20.75 million tonnes 
20.17 million J,onnes 

Thus there was no excess provisioning w. per assessments." 

19. It is seen from the audit paragraph that there had been exces:; pro-
visioning (1.101 Nos.) and excess procurement. (506 Nos.) of brake vans 
during this period. A background note supplied by audit in this connection 
is as under : 

.. Excess provisioning and ordering of Brake Vans: Brake vans 
do not add to transport capacity but are operationally necessary 
at the rate of one brake van per goods train and provisioning 
therefore was being made in the Rolling Stock Programme every 
year at the rate of one unit for every 50 BG 4 wheeler/40 MG 
4 wheeler new wagons ordered. Ac-:r:ally tbe ratio of 1: ~0 • 
for BG and 1 : 40 for MG required upward revision as bulk of 
the new wagons procured were bogie type wagons, each being 
equivalent to 2.5 four wheeler unit. However. there was excess 
provisioning of brake vans (in each year's Rolling Stock Pro-
gramme from 19.74-75) even with reference to the existing 
yard stick. 

The total number of new wagons procured (excluding brake vans) 
during 1974-75 to 1978-79 was 49505 BG and 1298 MG and 
the number of vans to be procured according to the yardstick, 
i.e., 1:50 for BG and 1:40 for MG. was 900 for BG and 182 
for MG. The actual provisioning in the Rolling Stock Pro-
gramme made in this period was, however, 2950 BG and 
335 MG brake vans, the actual procurement heing 14,33 BG 
and 245 MG vans resulting in excess orocurement to t~ extent 
of 443 BG and 63 MG brake vans at a total cost of about 
Rs. 3.1 0 crores. 

In January 1980, the Railway Board decided to cancel the provision 
already made for brake vans to the extent of 1200 number~ and 
reorder in its place other types of wagons". 

20. When enquired about the circumstances under which thcr;: was 
excess provisioning and excess ordering of BVGT vans during 1974-75 to 
1979-80, the Ministry of Railways (Railway Board) have explained the 

position in note as follows : 

''Until recentl}' the norm of providing one Brake Van for every 5C} wa-
gons (in terms of 4 wheeler) was being followed. On this basis, the actual 



availability of brake vans required and actually available at the end of d:e 
Vth P1aD and tlle following years are given below : 
------------

Year Total No. Requirement 
(80) of waaon of Brako 
ia terms of Vans@l 
4 wheeler for SO 

-------- ----- ··--------
1978-79 
1978-80 

408S40 
416302 

8170 
8326 

No. of Brake Excess ( +) 
V ana or short· 
available fall (-) 

7463 
7492 

{-)707 
(-)834 ----------------------------

It will be noticed from the above that there was actually a shortage of 
goods brake vans. 

Provision, otdering and supply otl BVGTs from 1974-75 to 1979-80 
were as und.cr :-

------------
Year Provisioning Ordered on Delivered 

··-··----
Replace- Add I. Total 
mcnt 

1974-75 26S 450 715 7-4-76 1977-78= 99 
1978-79=423 

522 
1975-76 . 49 nil 49 7-4-76 nil 
1976-77 41 44 85 7-4-76 nil 
1978-79 920 710 1630 27-9-78 nil 
1979-80 nil 320 320 27-9-78 nil 

1275 1524 2799 521 
---------

Outstanding orders as on 1-4-80 were 2799 (-) 522=2277. It 
will be seen that the total number of BVGTs procured during · 
1974-75 to 1979-80 was much less than even the replacement 
requirement." 

21. The position of the numbers of BRHT and BOBS wagons and 
BVGT (Brake Vans) procured and outstanding wagons (yet to be suppli-
ed by wagon builders) was under : 

''1979-80 1980-81 Oi.ltstand.ng on 
1-4-198[ 

BR.HT 590 95 1,560 
BOB1 678 713 
BVGT 2277'' 

22. In reply to a question as to whether the Railway Baud succeeded 
in cancelling a part of the outstanding orders {2277 Nos. as on 1-4-1981) 
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on w3Joft builderS Hd· re-otdering other types .ef ·wagons •hidl .._..·in 
short supply, the Mldistry ot RailWays (Railway Beam)· have· Slated ·in a 
note : 

' . 

· ~·Out of the 2277 BVGT · ordecs pending on 1-4-80, order& for 327 
. · were amcelled mainly for don-supply of wheel-sets by the 

Durgapur Steel Plant. The BVGT orders outstanding on 
I-4-81 was 1950. 

In the supplementary programme for 1981-82 out of the outstand-
ing BVGT order of 19~0, 625 (in terms of 4 wheeler) have 

. been ordered as BOXs as they were required to meet the 
demands of the traffic." · 

23. Audit para points out that even of the wagons ordered, a sub-
. stantial number, though manufactured by the. wagon builders, could not 
be ·taken tiVer fmm them and· put on line for traffic use but bad to be kept 
stabled in their workshops for want of wheel-sets and' :roller bearing axle 
boxes. These fittings whiCh were required to be supplied to wagon buil-
ders as fRO supply items could not be arranged by the Railway Board in 
adequate numbers to match the deJi~ry schedule of wagons. During 
1978-79 and 1979-80, on an average 839 and 784, wagons per day built 
for the Railways had to be kept stabled on this aa:ount. The loss to the 
Railways as a result was 3,06,235 and 9,86,160 wagons days, respectively 
during tbe two years. 

24. When asked about the position of stabling of wagons during 1980-
81 in 1981-82 and as to why it could not. be brought to the level that 
existed during 1976-77 or 1977-78, the Ministry of Railways (Railway 
Board) have stated iD a written reply : 

' •'During 1976-77, the maximum number of wagons stabled in a month 
was 217 numbers in 4 wheeler units. :Quring 1977-78 stab-
Hng was resorted to only in the month of March, 1978 and 
300 numbers in 4 wheelers were stabled as on 31st March, 
1973. During 1980-81, the maximum number of wagons sta-
bled in a month was 1045 numbers in 4 wheelers. As regards, 
1981-82, 1217 numbers in 4 wheelers are lying stabled as on 
1-8-1981. 

The stabling has been taking place for : 

(a) Shortage of wheel-sets from Durgapur. 

(b) Delays in arrival of imported wheel-sets. 

(c) Short supply of Laminated Bearing Springs by L.B. Spring 
manufactur~rs. 

Wagons production orders are placed _in expectation of wheel-seta 
after& J*UPfl' cooaliDaticm with manufacture~~ 8lld witb MiDistry 
of . Finace fot forc:ip c:xchanp availability for. import. · 



11 

With the arrival of imported wheel-sets and matching sets of L.B. 
Springs from indigenous sources these wagons are likely . to 
be lifted progressively by the end of 1981." · 

25. Audit para points out that even the fleet of wagons on line could 
_not be .put to maximum utilisation due to various operational and non-
operational factors within the contro<I of the Ministry of Railways (Railway 
Board), as detailed in the following paragraphs : 

Tum-round as a factor affecting wagon availability 

26. The turn round time of a wagon comprises (i) the time to load/ 
unload a wagon at the terminals ( ii) the time spent at the marsQ.a!Jing 
. transhipment/repacking sheds and (iii) its run ttme. Audit para poi~~s 
·out that these operations are within the control of Railways and· it is 
imperative to keep the tum-round near about the assumed level so that 
the demand and availability of ~agons are evenly matc.hed. 

27. According to the Audit para, the .turn round time of wagons on 
Indian Railways increased from 13.0 days in 1976-77 to 15.1 days in 
1979-80 in respect of BG and from 11.1 days to 14.1 days in respect 
of MG. The average for 1980-81 was 15.1 days in respect of BG and 
15.02 days in respect of MG. The following reasons have been attributed 
by the Ministry of Railways (Railway Board) to this increase in the tum 
round time of wagons : 

"(i) General fall in discipline in the country as a whole, which 
affected productivity of railway men as well as railway users. 
Wagons were detained by loaders and unloaders as well as 
in railway yards, sick lines and workshops. 

(ii) The lower productivity in railway workshops affected both 
quality and quantity of maintenance of rolling stock and o:ber 
assets, which in turn led to increase in arrears of periodical 
overhaul and in the proportion of ineffective and unserviGeablc 
wagons. 

(iii) \Vidcspread and extensive power cuts. 

(iv) Civil agi:ations in North Eastern region, etc. 

(v) Deterioration in Jaw and order situation in certain states which 
caused frequ~nt dislocation of rail movement. 

(vi) Strikes and work stoppages by Port, banks and workers of 
Coal India, S:eel Authority, Food Corporation besides lack 
of disc;pline among railway staff contributed to deterioration 
of turn round. 

(vii) 4 per cent increase in lead in 1979-80 and 5 per cent in 
I9S0-8l over 1977-78 due to unnatural movement, like import 
of feriilizcr for North India at Vizag, increase in foodgrain 
movement from Punjab to N.E. region." 

8 LSS/~2 ·-·:! 
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, . ~8. Whe~ asked about the estimated loss to the Railways because of 
this mcrease m tum round time, the Ministry of Railways (Railway Board) 
have stated : 

"It is ~fficult to work out !he loss . in monetary terms to the 
Railways on account of mcrease m the tum round time but 
it bas been assessed that if the turn round was less by one 
day in 1980-81 the wagon loading could have increased by 
1656 wagons per day on the B.G. and about 335 of the 
M.G." • 

29. In reply to a query about the average tum round time of wagons 
at present, the Ministry of Railways (Railway Board) have stated that 
the average turn round time of wagons in 1981-82 jc; as follows : 

B.G. 13.6 (upto December, 1981) 

M.G. 15.3 (upto October, 1981) 

30. The Chainnan, Railway Board stated during evidence: 

"In the emergency days, we got the best turn-round of 13 days. 
Item it deteriorated to 16.6 days and we are now back to 
the emergency year level. This year, in March, we did 12.7 
days and we hope by March next we will be well below 12." 

31. When asked about the reasons for the deterioration in tum-round 
time in 1978-79, 1979-80 and 1980-81 and the various steps taken/ 
proposed to be taken to improve the position in regard to tum round in 
1981-82 and thereafter, "the Minister of Railways (Railway Board) have 
stated in a written reply : 

''This was due entirely to general fall in efficiency and ·discipline 
both within and out."ide the railways. The railwaymen as well 
as of the w«kers in Coal India, SAIL, Port Trusts, FCI, 
Banks etc. The years 1978-79, 1979-80 and 1980-81 have 
been years of industrial unrest all over affecting the wagon 
tum-round. In fact, even the public behaviour towards railway~ 
has been one of violence even for socio-economic and socio-
political causes. 

Discipline is generally coming up but it is positively more pro- · 
nounccd in railway sector than in any other sectors. Besides, 
measures have been taken to improve operational efficiency 
by: 

(a) Segregation of CBC{fC fitted wagons. 

(b) Segregation of BCX/CR T wagons to form Jumbo rakes ot 
covered wagons. 
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(c) Ensuring end to end running block train loads avoiding 
detention to through trains avoiding as many marshalling 
yards as possible. 

(d) Increasing block rake loading. 

(e) Withdrawing over-aged and other crippled wagons (rom 
service fleet or limiting its operational zone. 

I 

(f) Provision of new wagons of higher capacity fitted with roller 
· bearings and air-brakes cal"lbk of longer runs without 

examination. 

(g) Replacing steam operation by Diesel and Electric traction 
to the maximum extent possible." 

32. The details of number of wagons dealt with and detentions to 
them in important Marshalling yards and Terminal yards (all located in 
BG/MG trunk routes) for the years 1976-77 to 1980-81 are indicated 
below: 

Jmp<-rtant Marshalling 
Yards (BG) 

1. No. or yards 

2. No. of wagons dealt with per 
month 

3. Detention in hours (per wagon) 

Terminal yard:.· 

1. No. of yards 

2. No. of wagons loaded, re-loa-
ded etc. (per month) 

3. Detention in hours (per wagon) 

1976-77 

47 

1633604 

26.5 

24 

62150 
39.8 

________ .. -----------

----------··-··' 

1977-78 1978-79 

47 47 

1571252 1441538 

29.4 30.5 

25 25 

88480 84040 
39.4 49.0 

- ·-·-· -· . . ..... 

1979--80 1980-81 

--··-------· 

47 47 

1318210 1260118 

30.45 33.1 

25 ..,. 
-=' 

7502J 74430 
67.5 5:!.2 

-----· ·- ·-------

33. It would be observed from the above table that even though the 
number of wagons dealt with in the mar&halling yards had come down by 
22.2 per cent from 1976-77 to 1980-81, the detention to wagons had gone 
up by 25.1 per cent during the same period. The increase in detention to 
wagons in the years. despit-e the additional facilities provided, was stated 
to be due to factors such as wagons becoming unfit/damaged owing to 
deficient coupling, lack of power, la1e materialisation of stock, etc., besides 
inadequate capacity in the reception lines of the central yards which 
receive and despatch through goods trains. 

34. A sample study of one month's (December) statistics during the 
busy period of some of the major marshalling yards during 1969-70 and 
1979-80 disclosed that, though the number of wagons dealt with in the 
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yards had declined, the detentions to wagons had increased, as shown 
below: · 

Railway Name of 
yard 

1969-70 1979-80 

No. of Detention No. of Detention 
wagons All-wagons wagons All-wagons 
dealt with (in hours) dealt with (in hrs.) 

per wagon per wa~on 
--- -~---- ~·· ---·- ---------- .. ~---------~-~- ~- ---------- ·----------- - ----------- ····---

Central Jhansi 237.36 22.1 19447 :!6.5 
Eastern Asansol 56982 l9.6 32450 46.1 

Mughalsarai 96512 32.9 640()5 55.3 
Northern Kanpur 43343 20.2 29134 24. t 

Lu;;kno.v 27209 24.3 23130 30.9 
South Central Kazipet 269<)2 20.1 15:!~9 60.0 
South Eastern Bondamunda 49091 22.7 12143 67.7 

Waltair 53105 25.5 39532 32.] 

\\'estern Ratlam 36447 19.8 23117 50.6 
Vadodara 47556 . 23.8 33714 35.0 

-------------·· -- .•. ,. ___ -· ---------

The Western Railway Administration attributed the increased deten:ions 
to the fact that commensurate traffic facilities in keeping with the increase 
in traffic were not available in the yards. The following S])'I:Cific deficiencies 
were also listed : 

(a) Lack of adequate reception facilities in the form of additional 
loops for receipt and despatch of through goods trains arriving 
in quick succession as bye-pass loads from double linos at 
either end. 

(b) Cons:raint of yard lay out necessitating frequent movement 
acro~s diamond crossings on the main lines for sorting holding 
back, despatch of loads, etc. to various individual siding for 
placement. 

(c) Limited capacity of existing siding for tanks, loco coal, sick 
wagons, etc. · 

The other Ra;)way Administrations-Eas~ern South Central, South 
Eastern-also brought out, more or Jess, similar explanations for heavy 
detention to wagons in their yards. 

35. When asked whether there were any factors other than those brought 
out in the a...udit paragraph accounting for the increa~cd detentions to wagons 
in the marshalJing yards since 1976-77, the Minis:ry of Railways (Railway 
Board) have stated in a note : 

"The main factor was a general dmp in efficiency within and outsidt..: 
railways particularly railway users like Coal Companies, SAIL, 
Banks. Port Trusts, FCJ, etc. In 1976-77 peaceful conditions 
were available for railway working. Neither were there problems. 
of law and order "nor wa.;; the staff indiscipl~ne was so pronounc-
ed as in 1978-79 and 1979-80." 
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36. The. percentage of _block ra~e trains to total traffic bye-passina 
the marshalling yards con~tltutes a st~ablc percentage of traffic in coal, 
·ore, POL and as much as 24 to 32 per cent under other commodities and 
these rakes pass through the Central Yards of important marshalling yard~ 
without a record of the detentions to the wagons in these rakes being 
maintained to ascertain the reasons for detentions, etc. of through goods 
trains. The Committee desired to know how the detention to through 
goods train was, under these circumst_ance!1, watched and controlled. In 
reply, the Minis~ry of Railways (Railway Board) have stated : 

''Detention of wagons on through trains do net form part of the 
published MarshaJling Yard Statistics. But detention to through 
trains arc watched on day to day basis both in Divi~.ional and 
Headquarters control of the Zonal Railways and arc also 
recorded in a register to watch the trend." 

37. It would be observed from the table at para 1.32 above that 
even though lhc number of wagons dealt with in the terminal yards had 
~orne down by 15.9 per cent from 1977-78 to 1980-81, the detention 
to wagons had gone up by 57.9 per cent during the same period. The 
abnormal increase in detentions at the terminals was due to inadequaic 
terminal facilities for receipt and clearance for loading and unloading of 
terminating wagons and growth of passenger traffic, most terminals being 
common to goods and passenger traffic. 

38. The Committee desired ·to know whethe-r the increased detentions 
to wagons in the yards and terminals was due to waT!t of adequate handling 
capacity at these points. In reply the Ministry of Railways (Raihvay Board) 
have stated i111er-alia in a note : 

''Due to increased running of block rakes which by-pass yard the 
number of wagons dealt with in the yards has decreased. The 
wagons arc therefore detained for longer periods for formation 
into trains. Thus the general increase in the detention to wagons 
i~ not due to want of adequate facilities in yards and terminals. 
A general drop in efficiency and discipline within and outside 
the railways has also been responsible for increased detentions. 
If efficiency drops, the same facilities hccomc inadequate. 
Contrary-wise, when efficiency improves. samr facilities arc 
found to be adequate." 

39. When asked how targets of detentions to wagons in the various 
marshalling yards and terminals were fixed, the Minish)· of Railways have 
stated in a not·.~ that these were fixed both on the past trends and overall 
assessm·ent of the various segments of operation in each year keeping in 
mind the layout and other factors affecting yard working and traffic 
patterns. 

40. When enquired as to how the Railway Administration kept watch 
and control over the factors contributing to the detent ions to wa~ons in 
order to bring the latter down to the targets fixed, the Ministry of Railways 
(Railway Board) have stated : 

"'Analysis of detention to wagons is made periodically by operatin~ 
officers and the ;easons for abnormal increa~e in dcten!ion are 
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identified and wherever possible corrective steps are taken e.g •. 
by changing patterns of yard and train working or revising 
grouping and marshalling orders." 

41. The Audit para has pointed out that the problem of detention to 
wagons at yards and terminals had been dealt with by the Railway Board 
by revising upward the target of detention time (September and October 
1978) without analysing in -detail the reasons for the increase and without 
considering any remedial measures for bringing the detention to the previous 
levels (e.g. iri Mughalsarai Mar&halling yard the target was raised from 
23.0 to 35.0 and in Carnac Bridge Terminal yard from 28 to 40 hours). 

42. Audit para further points out that normally as per extent operating 
instructions and marshalling orders, a. wagon in its round trip (or turn-
round) would be dealt with, maximum, at 3 marshalling yards and 2 
terminal yards, after it is loaded. If a wagon has to be dealt with in more 
than 3 marshalling yards. it would indicate a trend towards deterioration 
in efficiency. 

43. On being asked about the reasons for assuming more number of 
marshallings as a result of survey carried out by Railways in 1977, per 
round trip of a wagon, the Ministry of ,&ailways (Railway Board) have 
explained the position in a note : 

·'No upward revision of the number of m·arshalling per round trip 
of a wagon has been made. Only physical study was made 
to determine the actual number of marshalling that a wagon 
u~dergoes during its transit. Accordingly the norms were 
corr-ected. 

This does not mean that a wagon m·ust undergo that many marshal-
lings even where 1esser marshallings are possible. It is our 
constant endeavour to reduce the number of marshallings. 

Prior to 1977 the following marshalling norms were being adopted :--

Distance 

upto 400 Kms 
400-800 Kms 

800 and above 

Marshalling per wagon ( BG} 

2 
3 

4 

In 1977 a sample survey was undertaken to determine the number of 
marshallings that a wagon undergoes during its transit on a more realistic 
basis. In this study, the course of selected wagons was sraced from origina-
ting to the destination station and actual number of marsha1lings undergone 
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by the wagons were recorded. It was on the-basis of this sample survey 
that the following revised norms were evolved : 

Distance Marshalling 
(BG) 

J--40 3.00 
41--120 . 3.0J 
121--240 3.50 
241--500 4.03 
501--800 4.50 
801--1300 5.00 
1301 and above 5. 50 _ 

The above marshalling normS include the marshalling that a wagon 
undergoes at the terminals at either end. The revised marshalling norms 
for 800 K.ms arc thus 4.5 for Broad Gauge as compared to 3 marshallings 
in the old marshallin$ norms. It would thus ~ seen that the marshalling 
norms have been rev1sed upwards on the basis of a sample survey. Since 
the old marshalling norms were fixed on an ad hoc basis and the revised 
norms are based on the results of the s-ample survey, the two are not 
directly comparable. It would therefore not be correct to infer that the 
increased marshallings in the revised mars·halling norms indicate any 
deterioration in efficiency. -

44. Since a grea~er percentage of the goods traffic moves in block rakes 
than in the earlier years, which require no marshalling in any of the yards 
between the two terminals, the Committee enquired as to how this assump-
tion of more marshallings was justified. In reply, the Mini~ry of Railways 
(Railway Board) have stated in a note that wagons moving in block .rakes 
were excluded from the purview of the same survey. The revised marchal-
ling norms, therefore do not apply to wagons/commodities moving in block 
rakes. 

45. Although as per the analysis conducted by Audit, traffic via the 
transhipment points (there are 97 such points on the Indian Railway) 
amounts to 11 to 12 per cent of the total traffic and the detention time to 
a wagon is hardly 0.2days in the turn-round time, lack of handling facilities 
such as cranes, non-availability of matching MG wagons, etc. had caused 
bottlenecks and led to wagon bold-ups both at transhipment points and 
short of transhipment points. 

46. In a specific case noticed by Audit on the Western Railway (June 
1978). a goods train consisting of 62 BG wagons, formed in Kota yard 
on 5th April, 1978 for Sawaimadhopur (108 km North of Kota) for 
transhipment into MG Wagons. was hauled by Jhalawar Road (South of 
Kota) and kept there till 24th May, 1978 i.e. for 49 day& and then moved 
to Sawaimadhopur via Kota. The rake had been stabled as a result of 
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shortage ?f labo~r and. matc~ing MG wagons at Sawaimadhopur tranship-· 
ment pomt dunng this penod. The administration clarified to Audit 
(November 1979) that even if the load stabled at Jhalawar Road had 
been cleared another load would have had to be stabled and the detention 
to wagoos would have been the same. 

47. The Committee desired to be furnished with the informa.tion ou 
the number of _BG/MG wagons dealt with at the 97 transhipment points 
and the detention. caused to them. The Ministry of Railways (Railway 
Board) have furnished the following information regarding the numher nt 
B~/~G wagol?s dealt wit_h at the 18 important transhipment points, 
statistics for which arc pubhshed, and the detentions caused to them in the 
year 1 980-8 I : 

No. of ''agon.s transhipf)cli at the 18 m::jnr 
<ranshipmt'ill points (Averag·..' day) 

BG to MG 892 
MG to BG 71-13 

.\verare dclt!n!i1l;1s 
per w;~~~Ji1 (in l,ours) 

41.5 
J:;. 1 

48. The Committee enquired whether these detentions to the rakes ot 
BG wagons was dtre to inadequate reception facilities, matching M.G. 
wagons, etc. at the various transhipment po:nts. In reply the Ministry of 
Railways (Railway Board) have stated in a note : 

"'Detention to wagons for transhipment is due to various fa.ctors. 
like behaviour of transhipment labour, pattern of loading, part-
cularly. of imported goods, etc. Availability of matching wagons, 
is itself dependent on these factors. Severe control is required 
in regulation of loading for transhipment points but exact 
precision is not possible. Hence detention to wagons for tran~ 
shipment points are not unnatural. Efforts are made to keep 
down such detentions by diversion to another transhiprru.."ftt 
point wherever possible." 

49. 1t is understood that these transhipment points (97) would: be 
eliminated on completion of gauge conversion projects ( 13 a~ in 1979-80), 
which have been making very slow progress. Meanwhile transhipments cause 
delays in movement of wagons and also result in damages to consignments. 
Further, in day to day operations, the Railways arc not able to maintain 
the optimum ratio of utilisation of BG/MG wagons. which was 2 BG 
being equated to 3 MG wagons. The actuals were 1 BG = 1 MG or 
0. 9 BG = 1 MG which means- wastages of transport capacity. 

SO. Since the Rai1way Board have laid down an optimum utilisation 
ratio to 2 BG wa1!ons for 3 MG wagons and vice-versa, the Committee 
asked about the st~ps proposed to be taken to streamline the -operations at 
the transhipment points so as to ensure maximum utilisation of BG :md MCi 
wagons. The. Ministry_ of Railways (Railw~y Board) have state_d that 
wherever possth1e, loadmg of MG ts effected m group~ of 3 Transh1pmc-nt 
of 2 BG wagons in the 3 MG wagons is also attempted through local 
supervision. 

51. The Committee have been informed that despite heavy investments 
on conversion projects, and completing about 326 km during the FQurth 
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Plan (1969-74) and 480 km during the subsequent period upto 1979-80, 
the number of transhipment points has remained 97. This seems largely 
due to undertaking conversion projects simultaneously on varioUs M.G. 
Sections without having time bound programme for their completion. 

52. The Committee enquired if there was any time bound programme 
to complete the conversion projects currently in progress to eliminate as 
many as possible of the transhipment points. In reply the Ministry of Rail-
ways (Railway Board) have stated in a ncte : 

'"At present there are 15 conversion projects. . . . For want of 
tunds only 6 an: cx"pech.:d to be completed during thl..! Sixth 
Plan." 

53. From a statement furni~hcd by RaHway Boai·d in th~'i regard, it 
can b(! :.--ccn that target daks for ~,)mpktion have b.::~n [::c<.l in respect of 
,mJy 7 out of 15 projects. Two arc to be completed by th(~ end of 1982 
~ind remaining five by the end of 19fi3. 
Traffic facilities for improving the wagon tum round 

54. Jt s seen from audit para that out. of the bu~g.::t ~d:otm~·nts, nc:}.r)y 
60 r-oer cent of the allocations for "Trame facilities"', viz .. R.s. 145 cron:~ in 
the Fuurth Plan and Rs. I R::! cmr-.·s in ihc Fi:.th Plan. h~d h:cn spent for 
gauge conversion and doubling works in patches. As a result, the amount 
•dh1cat:d f~'r yard n:.modelling and attendant facilities out of the total plan 
outlay wa;; only Rs. 65 crorcs (4<:;:) and R'. 117.5 crores (5%) during 
the f"ourth anJ Fifth Plan. rcspl'ctvdy. When askc·d abllllt the preccntagi.! of 
funds allotted for works of traffic facilities and improvement/expansion of 
Y:trd" du:-in!:' I 'J79-80, 19SO-R 1 :1nd i98I-g2. th .. : Ministrv of Railwavs 
·(Railway Board) hav~ furnished the following statement : - ~ 

Tot1l 
expe:1d itur.:: 

(Rs. Cr•1fC;,) 

Expc,diture Expeaditure 
inc•1rrcd on. incurred on 
~dl Traffic Tr.1ffic 
f.tcilitic~ f.1ci!itie~ 
inchdin~ ~·\cludin\! 
doubli.JL\ & () •J':Ili•l~ 
Cll;wcr-;ion-; & ~ 

COl\'Cr.;io l" 

Pcrcer1t11!e of total 
exrcnditurc to 

Tl)t,tl Tr:~ffic 
tratlk facilitit>s 
L!.:iliti..!> ('-.;cludi!lg 

doublin~ 
a,d con~ 
\ .:r~i~1n.;; 

~-'-3 ~.,:,..~ 

1<>79-RO 714.2S ll4.46 ~7.1~ 1~.6 J.S 
( -\ctua ls) 
1•18('-81 97JA8 141.43 .H.54 l.t.5 4.0 
( Provl. ac;:tuab) 
1981-R:! Q80. 00 DO. 7 5 ~6. I R I J . J ~ . 6 
(8ud:llel estimate) 

Th~ latc-~t position, as seen from the lludgd Jm:umcnt:; of th(' \1inistrv 
of Railway:· (Railway Board) 1982-83 is as under : 
198~81 ~73.4~ 142.53 37.~6 14.6 3.9 

(Actuals) 
1981-82 1137.:9 146.95 JS.SO 1:!.9 3.4 
(Revised estimate) 
1982-83 1137 (ll.9~ 7.9S :'.~ 0.7 
(Budget estimate) 
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55. The percentage of the amount allocated for yard remodelling and 
attendent facilities to the total plan outlay was five. during the Fifth Plan. 
This percentage in 1979-80 and 1980-81 was 3.8 and 4.0 and in 1981·82 
(Budget estimate) i~ only 2.6 and is further reduced to 0.7 per cent in 
1982-83 budget. When asked to state the reasons for decrease of amount 
allocated for yard remodelling and attendent facilities after the Fifth Plan, 
the Industry of Railways (Railway Board) have explained the position ;n 
a note as follows : 

•The Sixth Plan outlay of Rs. 5, 1 00 crores is very much 
short of the total requirements of the Railways for creating 
edrutional transport capacity, construction of new lines and 
meeting the requirements of r~newals and replacement. Priorities 
llad to be laid by the Planning Commission, and Plan-head-
\\ isc allocation was made by the Plannin~ Commission ~s 
under : · 

Plan Head 

1. RoHing Stock 
2. Workshops & Sheds 
3. Machinery & Plant 
4. Track renewals . 
5. Bridge Works 
6. Line Capacity Works 
7. Sigg. & Saf, ty . 
8. Electrification 
9. Other Elec. Works 

10. New Lines 
II. Staff Welfare 
I 2. Staff Quarters 
13. User~ • Amenities. 
14. Other Special Works 
15. lnvcntoric.s 
16. Investment in Road Services 
17. M.T.P. 

Total 

• 

(In Crores) 

Sixth Plan 1980-8 J 
provision (Actuals) 

2100 343.25 
280. 49.34 
230. 17.80 
50) 109.30 
90 ] I. 12 

480 1.1.43 
90 22.37 

450 26.27 
20 8.00 

380 42.05 
30 7.81 
60 10.22 
25 5.18 
20 4.22 
40 ] 19.35 
50 22.01 

225 33.76 
·----------·-

5100 973.48 

_:l!ndei the '!raffic facilities Rs. 480 crorcs was allocated. Since Traffic 
Fac1hty works mc1ude also Gauge conversions, more· money i~ being spent 
now on Gauge conversions because of a general demand for gauge con-
ver~on ev~J? where Metre Gauge can cope with the traffic demand. A 
pohcy dcc1_sron h~s been taken to limit Gau~c con\crsions only to cases 
where traffic reqmrcmcnt~ cannot be met by Metre Gauge itself. 
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Since the most pressing requirement is for rehabilitation, a larger share 
of funds had to be giVIen for development of maintcn.anc~ facilities. Plan-
head 'Electrification' had to be given more funds in view of the overall 
national interest of economising on energy. Planhead 'New Lines' had to 
be given a greater share of funds in order to progress project oriented and 
other Nl\v Lines. As a result of this a lesser percentage of funds could be 
allotted under Plan-head 'Traffic Facilities'. 

The pcrc::ntage. of outlay of major plan-heads durirg the Fifth and 
Sixth Plans have been as follows : 

S. No. Planhead 

J. Work~hop & Shed~ 
:!. Machinc1y & Plant 
3. Electrification 
4. New Lines 
5. Traffic Facilities 
6. Rolling Stock 

~~ of total outhy ~~ of total outlay 
in V Plan in VI Plan 

3.5 5.4 
1.8 4.5 
4.5 8.8 
14.4 7.4 
14.3 9.4 
48 41 

.-----· ---··-----------·--------··-------- ---·---

56. Audll para points out that it was noticed during th~ course of a 
rcvkw of some of the yard remodelling proje-.:ts and !inc capacity works 
on the E.1s1crn. Northern, Southern, South Central, sc~uth Eastern and 
Eastern Raiiways undertaken to case congestion and ieduc.: detentions to 
wagons ~nd goods trains, that these had either not be~n planned/executed 
in a manner that could relieve <;ongcstion or been taken up after consi-
derable <.khy and the pace of their execution had been slow. 

57. The Public Accounts Committee, in their 11th !{eport (Sixth Lok 
S:,hha), h;;d recommended a comprehensive study of th~ major yards 
with a view to streamlining their working. Though the Railway Board 
calh:d upon the Zonal Railways to make a systematic appraisal in thi~ 
regard. c.tfccti\ c action in this regard yet remains to be taken as is cYident 
from the. continuing detentions in the yards. 

5~. \\'h:n asked to furnish d~tails of the studi.:s unucrtakcn. if any, 
of the \\tHking of the major marshalLing yards for strca.mlimng the opera-
tion!-~ and rl.'ducing the detentions to wagons, the Ministry of Railways 
(Railway Board) have stated in a note : 

"The studies undertaken of the following yards for strc:tm-
Jinin~ the operations and reducing detentions tn wagons in pur-
suance of the recommendations of the PAC' 111 their 11th 
Report arc given below : 

1. Chitpur, 2. Naithati, 3. Bondamunda, 4. Lumding. 
5. Tondiarpet, 6. Tundla, 7. Kanpur (GMC). R. Arkonam. 
9. Khanalampura, 10. Kanpur-Anwarganj. 

The sugg~stion made by the Study Team w~r~ ~xamined by 
hv rcspcctJ.vc COPSs and those accepted ha;.·c ~t:t~n tmplcmentl'd. 
But it may be pointed out that these measures arc not substitute 
of f!Cneral drop in cfiic.icnc.y and discipline amongst staff~ 
which are a major factor of increase in detentions." · 
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59 In a note subscquc·n ly furnished to the Committee, the Ministry 
of Railways (Railway Board) have explained the position as· under : 

•·Jn pursuance of the recommendations made by the Public Accounts 
Committee in their 11th Report (Sixth Lok Sabha) a com-
prehensive study of various major marshalling yards was 
undertaken. Studies have been completed for 10 yards·. The 
position of mr.=ommendations made in these Rcporls, thdr 
acceptance and implementation is given below : 

S. "'n. Particular:; of Study 

I. Kazipet. 
2. Bondamund;1 
". Juhi 
4. K hanalamf'IUJ';J 

5. Tundla. 
6. Kanpur Amv~rj,::<nj 
7. Arakkonam . 
f. Tondiarpcuai 
9. Lumding 

10. Chit pur 

Rec('n11l1Cn- Recomm·:n- Position of implc-
dat i<l;l:> d:llitln<; ment:t tion 
nndc a•;c•:ptcd ------------- ----·-

Alre:tdy In pro;:c.;' 
lm;->le- of implc-

;n ::11c.l m:::1t.t 1inn 
- -- - -- ------~ --·-

:7 2i 1\l il "I "'I -- ' 
i :'i :'i 

M .52 27 ..,. 
_) 

.\2 .\2 2i 7 
RO "7"1 J~ _-:.7 ,_ 

.., 7 .'i .., 
' -

56 :>6 ..,1 :.:!9 
44 39 21 I~ 

16 16 )\ il I(, 

23 :_, 23 
---·- -- ·-· ---

}:;(, .\29 1~5 1~4 

-----------------"··--~--- --··- .. 

i.f'actors affectillg v•agoll availabi!it.v, Inspection, sorting, t:tc. fJj ~'mp1y 
wagons and adjustment of loads in Railway Yanls. 

60 The Audit Para points out that the empty wagons arc r.:..·4uircd 
to be cleaned, insp~ctcd and ~ortcd into covered and open wagons and 
tanks in the marshalling yards prior to their despatch to the bulk loading 
points (viz. Collicric~. steel plants, cement and fertilizer plant~. etc.). ~imi­
larly, proper loading of wagons upto their c:urying capacity is n:guir~.:d 
to be ensured and adjustment of loads made so as to avoido undcd11ading 
or overloading. 1t was noticed by Audit during the cour~l' of a rcvic~· 
of coal loaded wagons despatched from collieries that the Railways had 
not been adhertng to the prescribed rules ana procedures in 'his regard, 
with the result that empty wagons sent to the collieries from the marshal-
ling yards had either been left behind unloaded (at least until th~ n~xt 
pilot) or hauled empty. The number of wagons so left behind ran~l!d bet-
ween 1,043 and 1,336 and the wagons hauled empty ranged> bet\.Vccn 60 
and 136 per day during the years 1975-76 to 1979-80. There were also 
cases of overloading leading to damage to wagons. 



61 The Committee desired to know whether the Railway Board hall 
issued any instructions in this regard to the marshalling. yards. J n reply, 
the 'Minisry of Railways (Railway Board) have stated m a note : 

"No ins:ructions have been issued except All India (Inter-railway) 
Marshalling Order&. For ~ach Yard the zonal railway~ is~ue 
the grouping and marshallmg orders. S~c to run examma~!on 
of wagons takes place, when wagon arnve or leave yatds. 

62 When asked whether any supervisory checks arc exercised in 
regard to the observance of these instructions, the Ministry of Railways 
(Railway Board) have state<!- in a note : 

"Yes, Yard Master and operating officers a.re supposed to make 
occasional checks on observance of marshalling orders. Cases 
of wrong marshalling are taken up as and when they come to 
notice on such checks." 

63 When asked whether any remedial measures are propos\?d to be 
taken to streamline the existing procedure, :he Ministry of Railway~ 
(Railway Board) have stated : 

"No large-scale remodelling of yard is possible for developing 
wagon examination facilities. The present system has stood 
the test of time and needs no change. The incidence of 'Left 
Behind' and 'Drawn Empty' is not due entirely to id:iur·~ in 
examination or sorting but also due. to collien's own failure 
or inabilitv to use the~m sav for want of labour. want o! road 
transport ·tn bring coal to- railwav sidings, or want cf pro--
duction due to mining difficulties." 

64. On the F::~,tern Railwav during 1976 to 1979, ovcrL1a(Jing of 
coal wagons varied from 14.7 to )9.7 pc~ cent in the ca,..o;.e e>f BOX ,,,.::l.§!ons 
and from J J .9 to 43.1 per cent in the case of four wheeler wagoTJs. A~ a 
result, 336~9 bcarin~ springs of BOX wagons were daman~cd and ·he 
Railway Administratil'n had to incur expenditure of Rs.. 64.63 lakhs on 
repair. Th~ rules prnvide for adjustment of loads <'n the srot aft.:r weigh-
ment and lcvv of strin~ent demurra~c char~es for non-adiustment c•f 1oods. 
Though adl't"fua~c wci~hmcnt f~cili·ies e~ist in the Derot Y~rds c'f the 
Railwa,,s these mlcs were not heinr- strictlv ohscrved and chan!~' ~nai.,~t 
the cnJ!irrit•s wrrr nr't h:·in!T enforc.'d. When 3"\ked about thr rc:lS<'r·: for 
fhe non-obscrvnnc(' of m1es in thi~ reeard. the Mini~trv of RailwaYs (Rail-
way Board) havr stated> in a wri'te-n- reply : · · 

"Adcqua•e facilities for wt'i~hmrnt of wa~or:s in dl'P..,'t yards do 
not ncccssarilv imply adequate f:1ci'ity for adju!'tment of lfnds, 
when over Joarlin~ of waron.s attains large proportion". Any 
attempt to adjm;t over lo~)(is of all over-loaded \V::~ons. ir-
re~pcctivc of the facilitit•s a,·ail:lh!e in coot ~pot yards nnd in 
view of the fact that at least more than 80 per cent of aH co~11 
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movement is in block rakes, would have resulted in seriou& im-
mobilisation of coal loaded wagons in the depot yards, serious-
ly affecting the turn round and productivity of these wago·ns. 
The loss to the national economy would have been much. more. 
It is for the cpa! companies to do correct loading u far as· 
possible to avoid other. difficulties." 

65 It is understood that as per the rules as they existed prior to 
1975, the consignee.fconsigner had to pay extra penal freight charges 
calculated at double the highest classification rates on the excess weight 
loaded and detected at the wading or unloading stations or enroute and 
that in April 1975 the rules were amended to provide for levy of penalty 
only if excess weight was discovered enroute or at the destination. 

66 The Commmittee enquired what the occasion and justificaion was 
for rules being amended in this manner. The Ministry of Raitwayi (Rail-
way Bpard) have stated in a note : 

"Prior to 4-4-75 pe.q.alty charges were leviable on overloatleJ 
wagons detected at the loading point, enroute or at the destina-
tion. Representations were received from the trade that the 
responsibility for overloading of wagons was that of the con-
signors' and that lor the fault of the consigners, the consignee 
should not be penalised by levy of penal charges. They pointed 
out that in cases where overloading was detected at the loading 
point, it is the res·ponsibility of the Railways to adjust the 
overload before booking and permit only the premissible 
weight. It was· contended that when overweight was detected 
at the orginating point, it was the responsibility of Railways 
to accept the wagon for booking only after the excess· weight 
was removed. For these reasons, it was decided in April, 1975 
to amend Rule 161 of the IRCA Goods Traff, Part I, Vol. T 
specifying the penal charges only in cases· where over-loading 
wa..t;; diseovered. en route or at destination." 

67 When at;;ked how it was proposed to be ensured tl.at at the bookinP. 
point there was no overloading of wagons, the Ministry of Railway& (Rail-
way Board) have s't a ted in a note : 

"Experience has shown that it is not possible for the Raitwavs to 
permit adjustment of overloaded wa.gons at the booking noint 
or enroute for operational reat;;ons, particularly in respect of 
commodities Joa.ded loose, such as co a), ores.- gyps•um. Ume-
stone, etc. 

While it is considered desirable to imJX>Se penal charf.!es for over-
loaded wagons detec:•ed even at the booking point, in the in-
terest of curbing the tendency to overload it has to be al't're-
ciated that it will be difficult for 'he consignors to 1o~d 
commodities offered loose precisely to the extent of the pre-
missible carrying capacity of the wa~ons. Accordinglv a new 
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Rule 161-A applicable to coal whh effect from 7-S-81 .and 
Idose commodities with effect from 1-11-81 has been pro\'rded 
in the Goods Traiff according to which. if wagonS are dis-
covered over-loaded at the booking point, enroute, or at 
destination, such overweight beyond the premissible c~rying 
capacity Of the wagon should be charged at the normal wagon 
load rate if the overweight is upto one tonne, for the entire 
distance ·from the booking point to the destination. 

The Ministry of Railways consider that this arrangement iii both 
equitable and satisfactory. Complete evidence is not possible 
unless the loading is mechanical and weighment is simul-
taneous· or the loading itself is electronically controlled. Not 
all the collieries or other loaders can possible have these 
arrangements. But pen•aly is imposed for over-loading and 
concessions are offered for providing weigh-bridges by the 
loaders at their sidings. The smalls rates fpr coal are higher 
by 57.5% than wagon load rates." 

68 It is understood that the Railway Board had issued instructions in 
December 1980 and ~pril 1981 premitting loading of coals and certain 
commodities upto 5 tonnes in excess of the carrying capacity of the BOX 
wagons'. These were withdrawn in March 1981 a.nd May 1981 respectively 
co.nsequently restoring permission to overload upto CC and 2 tonnes. 
Asked whether the ins•ructions permitting over-loading upto 5 tonnes were 
issued in. consultation with the Mechanical Directorate of the Railway 
Board or RDSD, the Ministry of Railways (Railway Board) stated in a 
11o~e : 

"To meet the immediate requirements of steel plants loading upto 
5 tonnes· in excess of market carrying capacity instead of 2 
tonnes was permitted as a trial measure. In the first instance 
it was for short distances and later was permitted for Ianger 
distances' also. This expedient permitted a quick build up of 
coal stocks at the s~eel plants, and as the stocks huilt up the 
relaxation wa'i withdrawn. The relaxation was issued in consul-
tation with the Mechanical Directorates." 

69 When enquired whether overloading upto 5 tonnes (upto May 
1.981) did not ~ffect the fettle and life of the axles and other components 
like roller beanng wheel sets of wagons, the Ministry of Railways (Rail-
way Board) have stated :-

"It is difficult to make a precise evaluation of the effect of over-
l?ading. This .was adopted as a temporary expedient and has 
smce been gtven up. No data can be compiled from ,hort 
periods of overloading in regard to its effe.ct on stock p~'r­
formance and costs. ao;; means for measuring cumulative fati£nte 
on stock on service are not available." ' 
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70 It is seen from audit para that due to the general shortage of 
covered wagons, loading of foodgrains fertilisers and cement, in OJICn 
(BOX) wagons covered with tarpaulins was permit ed by the Railway 
BQard in November, 1978, subject to these wagons being booked for short 
di~tances and over routes nor likely to be affected by rain. These con-
ditions were, however, not ob~crved ~y the Railway staff and open wagons 
with the above commodities wer~ despatched to distant places thereby 
retarding availability of open empties for loading of coal at the collieries. 

7 I The Committee enquired whether the Railway Board had laid 
down any policy on the use of open (box) wagons for loading of food-
grains, fertilisers and cement and whether tbc Railway Board had set up 
adequate machinery to ensure that ( 1) such open wag~ns are securely 
covered with tarpaulins and pilfer proof arrangements, (2) such move-
ments are for point to point short leads permitting no diversions to long 
leads (3) there is proper accountal of such tarpaulins at the booking and 
destina!ion points and (4) a watch is kept on the extent of claims pre-
ferred by the cnsignec. In a note l1111ished to i.he Committee in this regard, 
the Ministry of Railways ~Railway Board) have stated : J 

"(i) Commodities susceptible to damage by wet are not normally 
loaded in open wagons. But, in certain cases where open 
wagons are readily available, but covered wagons are not. 
loading is allowed in open wagon~ in hlock loads in order fo 
avoid empty haulage. In such ca~es the consi~nments are 
covered wi h tarpaulins and escorted by RPF staff to the 
extent possible. 

(ii) Procedure for securing such con..:if!nmcnts in open wagons with 
tarpaulins. etc. has been laid down in Para 1521 of Indian 
Railwavs Commercial Manual Vol. H. Throug-h traffic and 
]oca 1 traffic covering distance ab0vc 3 20 K ms ·is transn0rtrd 
in hlock.Joa0s. covered with j nrpaulins lashcd oroperlv and 
escorted bv the RPF. Use of tarpaulins can bc dic;T'rnsrd with 
for local traffic for a distance of less than 320 Kms keepinr. 
in view the weather conditions. · 

Diversions are effected only in cmcr!!<'T'Icics arising from hunching 
and delays in uloading. labour trouble etc. 

(iii) Yes. proper account of tarpaulins is kept both at the booking 
and• destination points. 

(iv) An analy~~s of cl~ims. paid on account ?f damage by wet to 
coi?modittcs earned m open wagons rs made by , he 70nal 
Railways as wcJl as by the Ministry of Ra.ilways. Separate 
s1atistic~, for theft/pilferage from open wagons arc however 
not maintained." , ' 
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wagon shortage dt1e to wagons being held up in siding t7[ major Railway 
wers 

72. Audit para points out that wagon availability for trade and industry 
is atixted owing to wagons being held up in Steel Plants, Food Corporation, 
Port Trusts, etc. which are not worked by the Railways. The number of 
wagons handled in such sidings has been of the order of 25,000-26,000 
in recen~ years, of which 16,000-17,000 are at the six major steel plants 
for their inward and outward traffic. Despite liberal free time upto 48 
hours for single - operation of loading or unloading as against 5 hours 
allowed to trade, detentions to wagons in the yard of the steel plants are 
much higher. 

73. When asked t• ~tate the number of wagons d~~!li.1ed and detention 
per wagon at the Steel Plan's, the Ministry of Railways (Railway Board) 
have furnished the following statement : 
----·-·------- --------------· ---
Steel plants 

1 

Daily average balance at 
worksite , _______ 

Units In terms of 
4-whoelcrs 

2 
__ .-- ··- -~ ~ _,_~--- -----~--- ------

TISCO 19RO-R1 868 17R3 
April-June 81 919 1933 
JJSCO 1980-81 701 1005 
April-June 660 916 
Bhilai 1980-81 719 1594 
April-J lln 81 ... Q06 2058 
Rourhela 1980-81 830 16S7 
April-Junt 81 726 150:?. 
Durg-lp:lr 1980-81 963 1714 
Arri! -June 81 85t 156') 
BoJ.1ro : 'l80-8l 7Sll 1 GS I 
April-June 8J 653 1437 
--··- ------ --- - ---.. -

Average detention time 

At exchange At work-
yard site 

------
3 
-·---

9.00 64.2. 
10.40 106.10 

5.35 iA .22 
6.10 70.02 
5.00 70.42 
5.40 89.20 

14.00 179.00 
14.20 160.41) 
10.50 87.25 
I 0. 5i) 78.30 
I' A 20~.00 

NA 16g_28 

7 4. When asked to explain the steps being taken to reduce the detention 
to wagons at steel plants in coordination with the Ministry of Steel, the 
Minbtry of Railways (Railway Board) have stat.;d in a note : --

"When l!vcr exc\!ssivl.! dete.ntion to wagons is noticed inside steel 
plants, the matter is taken up ~t appropriate levels. Tbc 
concerned Zonal Railways take up the matter direct with the 
management of the concerned steel plant or Steel Authority or 
India Ltd. /-.t Railway Ministry·s level the mah.:r is tahn up 
with the SAIL and the Ministry of Steel & Mines. D~t~o:ntivn to 
wagons ir.tsidc steel plants is. a phenomenon which occurs from 

8 LSS/82-::0 
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time to time. To keep it to the m1IllD1um possible level. 
remedial actions are taken in coordination with the steel plants/ 
SAII..lMinistry of Steel." 

75. The Committee desired to know whether the demurrage charges 
in the case of wagons detained by steel plants covered the cost of detentions 
and whether there was any proposal to review the charges. The Ministry 
of Railways (Railway Board) have stated in a note: 

"The rate of demurrage charges is fixed by correlating it t\> the 
average earning c:.~pacity of a BG 4-wheel.ed wagon p(~f day. 
The avcargc carwug capacity of a BG-4·Nhecl wagon per day 
during 1981-82 is estimated at Rs. 120.15. As against this, 
the demurraJ!e charge leviable since 15th February, 1981 
for detention to wagons in Sted Plants is Rs. 120 per 4-wheelcr 
wagon per day or part thereof. 

The rate of demurrage charge leviable for detention to wagr:ns in 
~t~el ohmts was recently rcvis~d with dfect from 15th Feha 
ruary, 1981. 

There is, at present, no pro;Josal t" review tlus rate, but w!ll be 
reviewed with increac;e in freight rates." 

76. It is learnt from audit that the demurrage charges levied in the 
case of wagons detained by the ~tee! planrs in cxc~·;;s of the free time from 
January, 1981 is Rs. 120 per day per wagon whcrc·1s the r~:te for nubli~ 
trade is Rs. 316/80 for fir!'t 24 hours. 

77. In reply to a quc:,tion as to why the Rai!v .. ly UoarJ diJ not consider 
(t neces<::ary to revise the (kmurragc charge~. fer d~·cntion to wagons in 
steel plants, the Ministry of Raihvays ( Riiilway Poard) have ·.tated : 

"The rate of demurrage charge for detention to wagons revond 
the prescribed free time is fixed by correlating it to the average 
earning capacity of a BG-4 wheeler wagon which i~ cqimatcd 
at Rs. 120 per day dUiring 1981-82. Wl1ilc the rate of 
demurrage for the general public has been fixed at a level 
higher than the average earning capacity of the wagon per day 
to make it ~.dnciently deterrent, the rate or demurrage for 
steel plants has all along been fixed more or less cqugJ to the 
average earning capacity per wagon. The present rate of de-
murrage for steel plants, effective from 15th February. 1981 
is Rs. 120 per BG 4-whecler wagon per day. 

The rate c•f demurrage for detention to wagons in the &tcel 
plants has been kept at a lower level than that for the e.:_.,,eral 
ouhlic in view of the magnitude and complexi y of OJX'rations 
Involved in the handling of warons with thl. steel p!a•~t:o.. 



18. When asked to explain the reasons tor accumulatlon of such , 
high amount as demurrage charges (particularly in South Easter: 
Railways), Mioistry of Railways (Railway Board) have stated in a writte1: 
reply·: 

"The reason for the accumulation of heavy demurrage charge· 
against Steel Plants is the unwillingness on the part of tb, 
Steel Plants to pay the.Ee charges partly due to tfu 
enhancement in the rate of demurrage charges with effect fror. 
15 February, 1981. Efforts have been made by the Easten 
.md South Eao;;tem Railway Administrations to recover thef: 
outstanding amounts by making persona] contacts with th. 
Steel Plant Authorities at appropriate level. The matter ba 
also been taken up with the Steel Authority of India and th 
Ministry of Steel. · A meeting bas been he1d between tbc 
representatives of the Steel Authority of India and the Ministr: 
of Railways on 19 February, 1982 to resolve this issue an 
Steel Authority of India has been requested to expedjte pa~ · 
ment of all outstanding demurrage dues." 

79. The Conmittee desired to know the steps proposed to be taken t· 
reduce the detentions to wagons in view of the continuing heavy detentio 
in the yards of steel plants and non-payment of demurrage charges eve 
till March~ 1981. The Ministry of Railways (Railway Board) have state· 
in rcpJy : 

"This is pun;ly a matter of Steel Plants to improve upon thei 
working; and is not in the hands of Railwavs. We can mereJ 
increase <kmurragc rates of work as a deterrent to some ex· 
tent and bring to the notice of the Steel Plants and he Mini~­
try for reducing detention and payment of demurrage. 

The Steel Plants fall in core sector and the extremeremedy of fe!l,-
tricting booking of traffic for and from Steel Plants canno 
be applied to them." 

RO.' Accordinl! to the Audit Para. the Khand~lwat Committee ha 
recommended in ~ 1 Q73 a ~eric" of measures and works to be implementc 
mutually by the Railways and the Steel Plants for reducing the detention t 
wagons in ... ide their vards. However. not all the recommendations c 
the Committee have been imlllemented so far: according to the recorc" 
made available to Audit bv. the Ministrv of Railwavs (Railwav Board. 
the Railway" had implemented 7'5 out of 97 recomn-tendations conccrnir 
them and the steel plants 56 out of 149 concerning them (Se~tembc 
J9RO). 

81. As regards the implementation of recommendations p-~rtaining t 
the Rnifways, the Ministry of Railways (Railway Board) have stated intt 
alia in a note : 

.. So far as the recommendations pertaining to the Raihvays ar. 
concerned, 75 have been implemented and 13 have not bee 
accepted. Of the balance 9, 5 really pertain to Bbarat Cokir:·· 
Coal ali~ (\ted Plants. Only 4 remain to be imph:m..:nt~d. 
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Of these 4 recommendations, one pertains to Rourkela, 
two to Bokaro und one to Bhilai. The recommendation 
pertaining tQ Rourkela is for pronding a cOn.nection from 
Dum.erta · to the steel plant. This will be considered along 
with Rourkela ·s plaits for expansion. The recommendation 
concerning Bokaro for providing pre-warning system from the 
Steel Plant's yard to the outward cxchang.: yard would be 
required to be implemented when the quantum of traffic goes 
up after expansion of the steel plant. The recommendation 
~ chargiDg of damage and deficiency from the steel 
plant on tho basis of periodical sampling rather than on actual 
continuous checking has to be considered in the context of 
interchange of traffic with all the steel plants and is undeJ 
examination. The outstanding recommendation regarding 
Bhilai pertains to certain modifications in the loc:1 shed at 
Dalli Rajbara. and improving loading arrangements of coal into 
the engines. At present, a~ a matter of policy, no additional 
investments in steam sheds arc being mad:: to a~ there is a 
possibility of the reduction in workload and also of cJ-ange in 
the mode of traction/' 

82. In a statement furnished to the Committee the R::1ilway Board have 
·rther stated that out of 153 recommendations pertaining to steel plants, 

- 7 have been implemented. 32 have been rejected, 22 arc under implemen-
tion, 15 are under examination and in the case of 7 recommendations, 

· .,pJemcntation has been deferred. 

· Vagon shortage due to overaged and sick wagons 
83. According to Audit para, another factor affecting wagon availability 

· Iring rccen! years bao; been the increased percentage of ovcnged and 
.;k wagons under or awaitin,!?: repairs on the line. The number of overaged 
:tgons w~ as folJows : 
-·-----·---·-----------·--- ---··-- -·----·--·- ··-· -
\t the end of Numbers Percentage to total on line 
---·--·- .• ___ , ___ ... ----- ---------------

BG MG BG MG 
·973-74 12054 10464 4.15 11.31 
·n1-n 18917 10381 6.18 11.66 
. 978-7() 19014 9771 6.17 11.04 
''79-80 20245 10109 6.49 J 1.46 
-------·--~--·-. ----·--·- _, _____ ···---

84. 'The number of sick wagons was as follows: 

\ t th•.:: end of Numbers Percent;! gc to total 
on line 

- ·---· - -
BG MG HG MG 

~977-7'6 . 14660 4057 3.98 3,91 
i ~~ -i9 . 16255 4364 4.34 4.14 
.(j19-80 . 16812 4973 4.43 4.73 
- ---
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85. When asked about the present position, the Ministry of Ra~lwa, . 
(Railway Board) have stated ; 

"The overage.d position as on 1 April, 1981 was 37,814 wago• 
(BG & MG) in terms of four-wheelers, Another 10,356 wa~r 
are likely to become ovetaged during 1981-82. With t 1 
estimated condemnation of about 18,000 wagoi\S during t! 
year, the overaged stock as on J., April, 1982 is expected to : 
29,570 wagons (BG & MG) in terms of four wheelers. 

The number of ineffective wagons in 1980-.81 was 26,3 i 
(BG&MG) and at the end of October 1981 this was 34,8: 
wagons (in terms of four wheelers). The rise in the incffecth 
is on accottnt of taking up more wagons for repair than befc. 
in order to clear the maintenance arrear3 ... 

86. Tht.: rca...;;ons attributed by the Ministry or Railways (Rail\\, 
.Board) to the increase in the number of overaged and ~ick wagons arc : 

(i) Fall in discipline amongst railway workers leading 
deterioration in output both in term of (a) quality a' . 
(b J quantity. 

( ii) Power cuts in shops and sick lines Jead;ng to reduced output 
(iii) l ncrcasing pilferage of wagons and victimisation of wagons c 

run due to deterioration in law and order condition in certH 
states. 

( iv) These factors together increased the arisings of sick wage 
but d:~creased the output J~ading to arrears m maintenar 
and lesser wagon mobility. 

(v) Lesser wagon mobility caused reduction in wagon availabi! 
which induced keeping of the ovcr-:;tgcd wagons and ;JVCr-(: 
POH wagons on run; more particularly when they could n 
be sent to shops either as their output was not good. 

(vi) Reduction in cod~l life of wagons from 40 years to 35 yc · 
since 1978-79. 

(vii) Inadl·quacy of workshop facilities for POH and 11un-POH 
wagons due to inadequacy of plan allocation. 

---8 7. Acccrding to the Min i~try of Railways ( Rn.ilway Bo3rd) the t 
criteria to determine a wa~on as ovcragcd are as undt:r : 

( i) Expiry of codal life. 
(ii) Condition of the wagon on or before the expiry of life. 

88. Enquired whether any norm regarding proport~on of wagons to 
discarded every year had been fixed. the Ministry of Railways ( Raih' 
Board) have :!ltated in a note that no norms have been pr~scribcd 
determine the proportion of wagons to be discard:.!d every year. Discan.·; 
~r wagons depends on the condition of wagons as well as needs of traffic 
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89. The following statement indicates the number of wagons which 
have been declared over-aged during each of the last five years : 

Yoar 

1976-77 . 
1917-71'! . 
1978-79 . 
1979-RO 
198().81 . 

T0tul 

1976-77 
1977-71} . 
1978-79 . 
1979-80 . 
1980-81 

Number of wagons 

Overagcd . · Become 
in service .l overaged 
at the :!· during • 
beginuia~ u,the year 
ofth~ 

Actll"l 
. condemnn-
·' tinn during 
· theyear 

Balance 
overage<! 

stock in 
service at 
tbe end of 

the yelr 
-- ·-- -· ~---~-~~-·-·-. -----------------·-----·-. ----

J4,452 
13,539 
18,917 
19,014 
20.::!45 

b,918 
8,574 

10,31\i 
9,777 

10, tn<l 
.. -

1894 
7200 
1295 
3761) 

R45 

16000 

lOll~ 

2977 
674 

JiiJ6 

190 
-- ··---

66()q 

(Broad G:mgd 
2,757 13,.589 

18.917 
. j·J,014 

J ,87:! 
2,193 
:!,535 
7,774 

17,136 

(Metrega uge) 
1,346 
1,170 
1.278 
1,434 
2.1J4 

7,362 

:!tl,145 
13.316 

8574 
103S1 
9777 

to (l)l) 
g)()S 

.... ----- ---- --- ·---- .. ·--- - . --
90. When asked ~bout the steps taken to n:ciuc~ the numocr <-'f sick. 

and averaged wagon!) on the Indian Railways, the Ministry of Railways 
~Railway Board) hayc stated : 

"During the Sixt11 Fh·c Year Plan, it is proposed to replace 50,000 
wagons (in terms of four wheelers) out of 64,000 that will be 
overaged and gct condemned Juring the period. This will 
nxlucc the numhcr of ovcrageJ wagons in usc. Additional 
funds are being prcss.ed for from the J>lannin~ Commission for 
augmenting worhhnp/shcd capacitv to deal with sick wa~OI» 
and rcdu;,;e their rx·rc~nl::tgc." 

91. Explaining the current stratcb'Y to increase lo::.ui:1g on the 
'tailway&, \.hainnan, Railway Board stated m cvidc~c before the Com-
' 'litteee : 

"On.: of the lbing_c; that we ure continuously doing is to throw out 
the overaged wagons. Unfortunately. in this direction also we 
have not been a<: succes~ful a.cc wou1d like to. I, for one at 
the helm of a.ffit-i.rs, would have liked to work on that. I am 
working on havinl! at lea.~t 20,000 wagons Jess. Unfortunately. 
1 am nt)t abli! to throw ou~the wagon!ii fast enough.•' . 



33 

Coupler incompdlibility 
92. Audit para points out that another reason for Lhe large number 

of sick wagons is the problem of couplt-T incompatibility. All the new 
(BG) buffer wagons procured after 1973-74 are fitted with centre buffer 
couplers ( CBC), while the older wagons on line ha.ve the conventioual 
acrew couplings and the two cannot be readily couple. A transitional device, 
known as 'transitional coupling', LO ~uable the two to be coupled is, 
therefore, being used. The consequ~ntial increased requirement of the 
device could not, however, be met due to itC) limited production in the 
country, the supplies during the period April, 1977 to June 1980 baving 
been only 96,712 as against the requirement of 2,08,123. resulting in 
wagons being put out of commission. When enquired of the shortage of 
transitional couP. lin continued to affect wagon availability in 1980-81, the 
Mhistry of Ratlways (Railway Board) have stated in a Note : 

"Yes. it did affect in 1980. But with the segregation of CBC!fC 
fitted wagons, the demand for TC's has come down considerably. 

. No shortage is be!ng felt in 1981 so far." 

93. It has reen further stated in the Audit Para that this device, 
attached to the CBC fitted wagons and stated to be rather weak. has often 
be~n getting dt~mage:d in the marshalling yard:i \Vhil~ bumping due to 
inat~~}U:ltc obscrvan~e of the prescribed drill. Further, there has also 
heen reportedly largescale 'pilferage' of this device in the marshalling 
yard~, more particularly sinct.' 1977-78. 

94. The Committe<. desired to know whe~h.!r the Railway Board 
have taken anv steps to prevent large scale pilferage of this item and 
train the staff in the marshalling yards in correct observance of procedure 
in rc~I,arJ to positioning of this device in the wagons while doing shuting 
operations. The Ministry of Railways (Railway Board) have replied : 

"Increase or decrease in pilferage is directly dependent on general 
conditions of law and order in particular areas. Railways 
intc-n!'ifv checks hv R:tilwav Pro!ection Force and try to 
appre-hend the receivers as f.ar as JX)SSible. There is also a 
greater control on inventories." 

95. It is seen for Audit para that acc(:rd~ng to th~ standing 
iustructions in force and reiterated by the Ministry of Railways (Railway 
Board) in August, 1980, CBC Wagons ~hould as far as ,p:>ssible be mo\·e 
m hit lCk rakes. 

96. It is learnt from audit that it has been e.ip~cial.ly Irom December 
1980 (as verified from the outward despatches from collieries and steel 
p)uts), that a greater percentage of the traffic has been moving in block 
rakes and this has enabled the Railways to overcome to some exteiot the 
problem of coupler iucompatibility. However, by adopting this procedure 
the Railways would be able to meet the demand for wagons of the bulk 
users otferin~ traffic in rake loads. As pointed out in the Audit 
paragraph (para 1.28) et seq. aa much as 28 per OODt of the coal traDic 
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and 76 per cent of the traffic in other commodities moves in wagon· toads 
on the BG; on the MG a greater percentage (30 per ce.nt for coal •nd 
8S per cent for other commodities) on the basis of 1979-Sl' data of traffic 
moves in wagon loads. Consequently, the oustanditlg indents for wagons 
~li9ue, both on BG and MG, to be at high level eve,n at the e~Cl bf 
M8.rch 1981. Since the new wagons added art fitt.~d WJLb centre bttfler 
oou}mng suitable for block !akes, th~ in~reasing trend. to~~ds block rakes 
in. close circuit may result 1n reduction m wagon avatlabthty for nou-bulk 
users. 

97. The Committee desired to know whether this arrangement ~ 
enable the Railways to meet the d·.emands of the trade for movement d[ 
traffic in wagon loads, which also constitutes as si1eable percentage ot the 
tra!lic. In reply, the Ministry of Railways (Railway Board) have stated 
in :1 not: : 

"The yard staff are adequately trained in positionin~ of TC equip-
ments. What is required is not so much training as enforce-
ment on the spot. Both the yard and train examining super-
visors have to ccmduct checks. 

Block rake loading is our future strategy and the So<>ner 
the trade and industry accept this concept the better. HoweVet, 
it would not be correct to conclude that wagon load traffic 
demands are now being met any less than bdorl· intensifying 
block rake loading. The number of outstanding registrations 
have come down sharply from an average of 1 77,068 to 7 l • 7 52 
on the BG and from 75.811 to 44,843 wagons on the MG 
during the first six months of the current financial year as 
compared to the first six month5~~ of 1980-81." 

Lead of traffic. as a factor affectin~ wagon availability 

98. According to the Ministry o'f Railways (Railway Board) the 
praem wagon ~ is at~butable to a significant extent to the increase 
in laid over which the Railways have no control, as extra time is llCCICial 
for the wagon to cover the additional distance and, furtber the wagons 
may have to be hauled ~er additional intermediate yards involving ett.ra 
detention enroute . 

. , 99. It is, however~ observed from the audit para that whil~ the~ 
~ on the BG ~ iDci'eued by 37 km during 1976-77 to 1978-79 brid 
!~ by ~8 km •!' J 979-80, the tumround during the same period hill 
Jda"eaSed disproportiODatdy from J 3 to 143 days and IS .1 days. 

Jt?O. The Committee desired to know whether the Railway BOard tilid 
exanuned the reasons for the disproportionate increase in turp round time 
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u compared to the increase in average lead. In reply the Ministry of. 
Railways (Railway Board) have stared in a note : 

"The uverage lead and the wagon turnround for the year 
1973-74 to 1979-80 are given below : 

--------· ---- -----·-· . ------- --------- -···-----
Year 

·-
___ M ____ 

1973-74 
1974-75 
1975-76 
1976-77 
1977-78 
1978-79 
1979-~0 

~~incrert~ 

Average lead W:Jgon tumround 

BG MG BG MG 
--~- ' --~------- ----· ----~~~-·-------··-------··· 

630 462 15.00 12.5 
651 478 14.0 1~.0 

6~5 457 13.5 11.6 
627 458 13.0 11.3 
659 473 13.3 11.5 
663 507 14.3 12.8 
691 521 15.1 14 .I 

9 .7~" 12.!!% 0.07~/~ 12.8% 
------------·· ---------- --------------------------·~--

It would be seen from the above table that in 1979-80 
as compared to 1973-74 average lead on BG increased by 
'J.1c1c but the wagon turnround increased by 0.07 per cent 
only. On MG the wagon tum round increased corresponding 
to the increase in lead ,-iz. 12.8%. 

Takin}! 1976-77 as hase. which is one of the best years 
in th\! recent past the wagon turn round on the BG increased 
hy 16.1 •,;.;, against 10% increase in the lead. This dis-
rroportionate increase in wagon turnn.~unJ is cue to general 
deterioration in efficiencv within as well as outside railways ... 

I 0 I. Audit para has pointed out that a review of the position of 
incr-.:ase. in the leads o'i the major commodities transported. by rail on the 
B.G. since 1974-75 has shown that the incrcas:.: in l~ad in I't:ct:nt years 
has been confined mainly to commodities for transport of which covered 
wagons me generally indented, procurcm~nt of which has not Jxen 
adcquatl·. 

102. lr is leamt that the numhi:r of covered wagons procured for 
traffic was only 6691 out of 22,891 procured during 1979-80 and 1980-81. 
Wh.:n asked whether the trend did not once again point to the need for 
procurement of more covered wagons than open, the Ministry of Railways 
I Ra q,,.:1v B<:-oard) have s!atcd in a note : 

"Of late. all dernands of ~i)\ ~·r.:d wa~ons for loading food~r:.tins. 
fcnilis~.r and ccm..:nt hav.: been~ fully met for~- block· rake 
loadi·ng. 

\Vithin the funds avail:.1hlc for th.: Sixth Plan. we arc 
procurin~ high capacity open type BOX 'N' wagon for in-
(:rcasing the trailing lnad of trains from 3.5004 Tonnes ro 4.500 
tonnes without anv investment on line capacitv works. H..'llf 
the wa~on fti!N that would be procured will comprise of Open 
tvl'~ BOX ·N'. The rem:-tinin~ half will comprise gcne_ml 
~ervice covered wagom as well as Special Tvpe stock hke 
Tank \Vagons. tow-sided open wagons like KFs and BFR.s." 
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103 The increaSing lead in respect of the traffic in commodities such 
as foodgrains, fertilisers and cement would call for a coordinated effort 
with the assistance of the main users to rationalise the movement of these 
commodities with reference to the available wagon capacity on the baail 
of the optimum level of lead and turn round. Since the Railways are an 
efficient mode of transport for most type of foodgrain goods traffic in 
excess of 300 kms., the Committee enquired whether the Ministry of 
Railways have considered the desirability of taking the initiative in the 
matter with a view to evolving a rationalised movement of these commodities 
keeping in view the overall national interest. In reply, the Ministry of 
Railways (Railway Board) have stated in a note : 

"Foodgrains loading a ad fertiliser loading programmes are made· in 
co0rd~ntt!C'n with Food and Fertiliser Corporations ensuring 
rationality in movcnu.·nt as far as pcn;-;ihJ..::. But dilficulties in 
unloading or in movement over certain rou!cs occa~ionally lead 
to diver~icms. Ee~id>!s, there are Cl1mt:-aints. \\'here th~ 
imports or seasonal or other shortag·~s at the linked source 
of supply detem1ic the pattern of movement. Import." of 
fertilisers are being made at Vishak11patnam Port instead of at 
Kandla, Okha and Porbandar. This has increased the lead 
for movement of fertiliser, for Punjab and Haryana. Similar 
is the case of Rock phosphate. On the other hand we refused 
mcv~:n;;:at of impcrtcd spcng~.: iron for Bombay from 
Vbhakapatnam as it should have b~cn rccehcJ at BombJy. 

The Calcutta Port \\~hich should be meeting the requirement\ 
of Bihar, Eastern U.P. and the North r::a~ t.:rn States is louding 
more than 25 wa~ons per day although thl.! railways arr prepared 
to load u;>to 100 wag•.Jns a day from tri~ Port. Similar!y, the~ 
rail capacity available at Haldia is .d~(i net bdng ctiliscd. 

But railways are ultimately obliged to undL~rtakc the move-
ments in national intcrl.!sts. '' 

Result.~ of non-availalJility of Wagom after 1976-77 

( i) Fall in originat in!! traffic 

104. The traffic tonna2c carried by the Ra1Jwavs from 1976-77 to 
1979-80 was as under : 

Y~r 
W31Z(lll 
hr)!fti~g 

(.ry: 1 
(i11 nilli<m 
tonne~,;) 

Cern..-~' I 
(in mi!li11n 
tonn1.:•.1 

Ttl! I 
t· affi(· 
(in million 
to~&ner.,) 

T<'t~l 
trdflc 
in NlJ< M 
h billi( •ns ...... 

. ··- --- - ~ .... -~--- -·--....-- --- . -~ .... -- . ·---·-···-·-------------- -- ... ----~-~----
1976-ii S20H4 P.2.J 13.7 239 .I 1.56.8 
J977-7H 517k6~ 83.f 13.6 ~3i.1 J ()2. (j 

1978-79 • • 532072 71.') 12.3 223,4 1S4.8 
1979-80 S34SJ7 75,8 10.0 2J7.ft ISS.9 --------· ·-----·-·- ----· 
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105. It is seen from tbe table that the total wagon hol<ltng in the Indian 
Railways in 1976-77 was 5,20,114 and the total trailic tonnage moved was 
239.1 million tonnes. However, in 1979-80 with a total wagon holding 
of 5,34,517 the Railways could move only 217-8 million tonnes of traffic. 
The Committe desired to know the reasons why the Railways despite the 
increased wagon holdings could move about 22 million tonnes less traftk. 
in 1979-80 as compared tq 1976-77. The Chairman, (Railway Board) 
stated in reply during evidence : 

"I would r~uest that the year 1979-80 be not treated in isolation. 

It is cne of the years when there was a downhilJ reverse flow. 
As is well known. the best pcrfortna!lce by the Railways was 
achieved during the Emergency years and immediately after 
the Emergency when the momentum had carried on; as far cts 
rcv.:nue-carninl! traffic is concerned. it wa~ at that time th:.tt 
the maximum WaS loaded, i.e. about 212 million tonnes; it W3." 
followed the next year by 210 million tonnes; in the next year 
it was 1 99 after that, it was followed l:>y 193, th:.lt is in 1979-80, 
in 19 80-81 it would have been 193 minu~ a" in the first ~evrn 
months onlv 105 million tonne~ had been loaded, that means, 
<m aver~gc-of 15 million tonncs per mnnth. F1Jrtunately. last 
)..::.tr, the d.:.1wnhill. rcva5e flow \\·a-. inltcd: 7'\ovcml.>er was the 
first monlh la:;t year when it was halt~·d: ~1nd then the ·.tp-swing 
::.tarted: because there were still four month;; in the financial 
year left for the up-swing to gather momentum. w~ c.Julll cJos·~ 
the vcar for the first time, after three or bur years' continu~YUS 
Ull\\nhiii n:\'~rs.:: ilow. with an inclin;; of 19:' tnilli~lll tur.ne,:• 

"This angk of incline we do hope to m:lirtt:lin aN1 wr: Lk ~~~el th:l 1 

we will be <thlc f<l rcarh the figure v~··v ·~f'f'r. f'f a tot~l l•)adin~ 
of 240 million tonncs f("r which the prn.i•·ctiun·._ were made fr.·! 
the to1al invt·st mcnts that hl:'lvc becT\ rn:1tk nn the railway.; 
notwhhslandin~ the e:w:ternal hanc'ic 1ps. So this W::l?On lk:et 
hy ihclf contnbuting or not centrih1lting to the total quantum 
of transport. I am afr:1;d. is no index at all, if I mav suhmit, 
as an operating man. What really matter" is the health 0f the 
flt"et and thr usc we mal~ tlf the n~.:t. !n the cmt·r~~n~·-. 
yean~ we ~ot the he~t turn-round of 13 dr~vs. Then it 
deteriorn1rd to 16.6 davs and Wt:> au n:>w h:~ck to rh~ e'~lcr~.:-nn 
VC3T )('vel. This \'C~lf. in f\ofarch, \V~ did 12.7 dav~ ClU,d WC 
hope hv M~rch n~xt Wr? will he wdl hc!0w 12. -T1~r<,,rc. 
nur aim io;; alwa"" to better the p::.-rf\)t·man'::' d ln..;t vc~1r t'" ! 11e 
vear bf·fore and that is notl•ing to c•1mpare \~·ith thr- !0!~~1 
investm~nt we have madf?. Ther•: h<>vc hc."'1 ..;cv~r·•l frH·t ·r~. 
which have been respom:ihk. The w:1!~n:~ fh.·r! of 4.000 Jt.~r:' 
or more. has to mv mind made- the )('nst of a diff~ren·:e in th'-' 
whole thing. · 

Basically. it has been a question of discipline nm0m! r:~..· 
ra!lwav ~taff. Fvcrv s<.·cond dav we lwl!rd of train storm :!!.:S. 
Now, thl· railways may move in a cnn~inu·~us chain. EY, :-. if 
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one man do~::. not. allow the train to pass the whole scdlon or 
th~ whoL r ouic, gets affected. Ttus is ont: of the ptime 
reasotb. ·nlt:n, ot cour;.;c, there ar~ c~rtain management 
kc:1lliquc~. As a matter of fact, these have enabled us to 
incrc<.t!!Jc tile loading. Paradoxically, we 1Javc been r~ducing 
the fleet. Today we have got less wagons. in use than we bad 
cxuctly on the ::.amc day D~ccmbcr, 1 Y~O. 

Paradoxically we did a record-loadmg with less tlt.:et of 
wagons than whut we had last year. Ow· emphasis has Lecn 
to throw out the unfit wago~. the old wagons or ovcragcd 
wagons. They were thrown out and the ~tock is reduced to a 
lower level of 5/1-4 Ja~...;;. The position will l""~ccome worse. 
Bur this fear we have to throw over-b.;ar.:l. It is the old 
wagon..;; which add to more danger and it addc:; to more drain 
on our limited resources maintenance etc... Simultaneously, wt· 
arc increasing the loading." 

106. When asked :1bout the factors which were rc.>sponsiblc lor bringmg 
down the fhmre :·rom 237 million tonnes in l977-7b to 217.8 million tonne!-. 
in l <:79-RO~ th~ witness replied : 

·•sir, I have describe<! a few reasons. It is the collective will of th~.: 
totaJ management that counts. That ha) made the uilh:rcn~~.:. 
Somehow will to manage has been shown. We wt:"rc on a ri.\zor'l\ 
edge in January last year but fortunately the will to manage 
prdvailed and then we turned the corner. Jt only proves lll:.ti 
system has a rcsilicn<,-c. It ha-, to he given c.:rtain ingrc-~:·i~nts. 
But t~ damage o.~ the year-, of th: inacti:m t'r total ~tc'ion 
as far as management it ::onccrneJ v. ill hav~ its fl•lling dfl:cl~ 
for a number of years. Millilms of mar.days which should 
have gone ~n the wagons and tracks 1havc 
not gone in the wagons and tracks. It will tak~ time to n:..'C~)v(·r 
from :nat situation. One is discipline. TilC otha prim~ f:: . tur 
has been change of operating techniques. Sir. the entire OJ>':rat-
ing techniques have been changed. Now. I :1,rn in a .;itt:ation 
when I am closing a number of yards. We arc quite sure 
that this process. which is universal. will continw: and we 
have been able to do •he fundamental chant!es a.nd 1h~1t :ue 
required which we could not do earlier. For~ example. either 
you can expand a yard and have more Jines or you _just say 
the train will run through tha1 station. Now. instcwf nf o.;pcnd-
ing more money on the yard it requires only one line to pass 
that station. 

We hnve come to a situation where we have t0 put up hugl· irw:-st-
Pwnt in other areac;; where we feel cxnansi(~n ic;; required. Rail-
wav cffidencv depends upon manv •hings·, the innut must he 
there. Coo·l and nower are needed. Ncce .. sarv infrastnu.:turc is 
~c:-:'·~·.1. Now rolling stock is ~;:e~regateu. 'We load 213 of the 
traffic with J !3 of the fleet." · 
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107. ln a note furnished tO the Com~ttee subsct]ll:,cntly, the Ministry 
of Jtailways (Kailway .Soard) have expiamed the pos111on as under 

.. The total origiaa.ting frcight traffic in 1976~77 was 239. 1 ~~lipn 
tonnes with an average lead <if 65~ .kms wher~~ the ongma.-
ing traffic in 1970-80 was 217.8 mtlhon tonnes wtth an average 
lead of 716 kms. The net tonne k.ilometr:es which is the rea:l 
index of the work rendered by the Railways were 156.0 bil-
lion tonnes in 1979-80 and 158.4 billion in 1980-81 as against 
156.8 billion in 1976-77. AJ hough the Railways lifted about 
22 million tonnes less of originating traffic in 1979-80 as com-
pared to 197 6-77, the Net 1 onnes Kilometre transported wcr..: 
only marginaJly less during 1979-80 in comparison to 1976-77. 

The basic reason for Jesser mpvement in 1979-80 was the general 
drop in disciplille in the country which affec ed productivity 
bdth in railways and outside railways, which in turn Jed to 
wagon detentions at loading and unloading points as well as 
in railways yard, workshops, sick lines, etc. The ineffectives 
went high. Arrears of periodical overhaul star ed building as· 
productivity ia work~hops suffered.'' 

108 When asked about the methodology adopted and steps taken by 
Railways for improving its perfonnance in the field of movement of goods 
traffic, the Ministry of Railways (Railway Board) have stated in a note · 

"During the last one year several steps have been taken to accelerate 
tho:: rail transport capacity. These measure!; include. interalia, 
the following : 

(i) Segregation of conventional wagon fleet from the wagon fleet 
fitted with roller bearings and with centre buffer couplets, 
which can move at compara· ively faster speed and with hea-
vier trailing loads. 

(ii) Introduction of inte!!fated end to end runnning of trains, thus 
cutting out avoidahle detentions enroute for encine changing 
or train examination. - ~ ·· 

(iii) Optimization of trailing loads of trains. 

(iv} Rationalisation of loco utilisation ~.o that superior clao:s o! locos 
arc available in comparatively difficult sections in preference to 
others. 

(v) S!!gr7gation of covered wagon fleet. comprising again of roller 
bear1pg and centre buffer couple~ equipped stock, into jumbo 
rakes to cater for the demand of commodities, like foodgrains 
and cement. 

(vi) Formation of fixed train consists to cater for specific streams 
of traffic. 

(vii) Maximisation of loading in block rakc!9. 
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109. The Committee enquired if some of the steps taken by the Ran.. 
ways t'o increase the amount of traffic carried by them, like permitting over-
loading of wagons by 2 to S tonnes, greater usc of jumbo rakes, not con-
forming to the practice of inspection after every 1000 kms, allowing locos 
to haul more than the authorised load, etc. would not be detrimental to 
the interests of the Railways in the long run as it would reStUlt in shortening 
the lives of locomotives and other rolling stock. In reply, the Ministry 
.of Railways hav'e stated in a note furnished to the Committee : 

''It is difficult to precisely evaluate the effects of overloadin~ BOX 
wagons to the extent of S tonnes over the marked carrying 
capacity instead of 2 tonnes, which was the practice earner. 
This overloading to 5 tonnes was resorted to for a very short 
period and has since been withdrawn. 

BOXICRI!BCX wagons are fitted with Roller bearings 
and Centre Buffer Couplers. With a view to take advantage 
of those special fittings these wagons h~nc been segregated 
and formed into rake9 for block rakes loading and end-to-end 

. running. These rakes are being given intensive examination 
at or near the originat'ing points. In addition, these are sub-
_iected to axle box feelings at engine changing!traction chang-
ing points. Performance of end-to-end running is closely 
under watch. In addition, examination of roller bearing ade 
boxes on over-due periodic overhaul!routine overhaul wagons, 
is also being undertaken in nominated yards to prevent failures. 

There are no instructions for running locomotives. with 
than authorised ]oads." 

110. Audit para points out that wagon capacity to load 247-250 
milJion tonnes of traffic had been crea•ed in the vcars 1976-77 3nd 1 977-78; 
further that with lesser traffic in suhsequent ve~\rs the Railwavs 'hould hnv'e 
had more wagons ttan what the trr!ffic moved needed. A review by Audit 
of the opera tin!! position from 1976-77 to 1979-80 on the Central. Eastern, 
Northern, Southern. Sou1h-Central, South-Eastern and We!<~tern Railways, 
which together accounted for 90.7 per cent of tl:e t'otal tonnage carried by 
the entire RaiJwavs svstem, indica•cd shortage of hoth covered as well as 
open wagons. The following is the result of a survey to gauge the extent 
of outstanding indents for wagons (average monthly out~tanding indents 
for one rnontl: in the lean period-April to September and one month in 
the peak period-October to March) 

1976-17 
1977-78 
1978-79 
1979-~0 

Out•;t · "rlin~ i"dents 
( · vcr· ~e per month) 

RG 
1,0141 
:'\MO 

1,01,839 
. 2.44.368 

MG 
4,807 

14,06S 
57,970 
82,885 
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111. As regards the positiqn of outstanding indents in 1981-82, the 
M"mistry of Railways (Railway Board) have stated in a note : 

"At the end of the year 1979-80 i.e. on 31 March, 1980 number 
of outstanding indents stood at 1. 76 lakhs wagons on BG and 
74,000 on M.G. As on 30 November, 1981 number of out-
standing indents on BG was only 68,207 and on MG 27,613. 

During the current financial year 1981-82 upto Decem· 
ber, 1981, 160.72 million tonnes of revenue earning traffic 
has been lifted against the budgetary target of 157.00 million 
tonnes i.e. 3.7 million tonnes over and above the budget 
target." 

112. It has been claimed by the Minister for Railways that Rat1wayi 
were rxpected to carrv around 220 million tonnes of originafing revenue 
earning traffic during 1981-82. which was the highest ever freight loading 
acl:ieved on the Indian Railways. 

Ministry of Railways (Railway Board) (December 1980) have staled 
in a note : 

''The number of outstanding registrations did not correctly indtcato 
the unfulfilled demand irr view of the practice of bogus regis-
tration by indentors". 

113. The Committee de£-ired to know whether in View of practice ot 
bogus registration by indentors any action had been taken by Railway 
Board to review the existing arrangements for registrations of wagon Ul· 
dents. In reply, the Ministry of Railway (Railway Board) have stated 
in a note : 

"Jn order to prevent the registratiorr or 'bogus' indents by tl:e usen 
of rail transport, the Railway Board has taken the following 
measures : 

(i) Supply of wagons are bemg maximised at those points where 
there are huge outstanding demands. It is railway~· ex· 
perience that as and when adequate supplies are made tl:erc 
are large scale cancellation of fictitious registrations. 

(ii) The registration fee has also been enhanced from R~. 70 to 
Rs. 150 since 1 September, 1980 to discourage the indeu-
tors from regi!-:.fering bogus indents. 

(iii) Final cancellations of indents if wagons are not' loaded ~ 
per supply." 



114. Due to non-availability of wagons, there was also considerable 
diversion of traffic from. rail to road, which not only resulted In the Rail-
way! lo'sing revenue but also in haulage over long distances by the costlier 
road transport, as 'indicated in the following paraaraphs : 

Movement of Cement t 

115. The quantity of cement carried by rail fell from 12.86 million 
tonnes in 1976 to 10.07 milhou tonnes in 1979 and further to 9.6 miWon 
tonnes in 1980-81. When asked to state the reasons for the continuous 
decline in the quantity of cement carried by the Railway after 1976, the 
Ministry of Railways l:ave ~xplained the positiou th\1$ : 

"Since the year 1978-79 there was a general decline in all spheres 
of econorr.lc ~ctivitv in the COUDtry. It affected rail move-
ments too. There was, therefore, a shortfall in lo-ading of 
almost all commodities, including cement. Extensive power 
cuts, deterioration in law and order situation, strikcc;, work 
stoppages in practically all indusAries including Ports, CIL, 
SAJL, FCI and Banks affected mobility and availahility of 
wagons." 

116. When asked whe(her this decline was not due to tl:e short supply 
of wa2ons to the Cement factories and considerable time taken bv the 
Rai!\~ys to carry the same to the destination points, the Minister· of 
Railways (Railway Board) have s-tated in reply : 

"Railways tave been suggesting that cement which has to per force 
move on cross country basis from surplus areas in the South 
to deficit areas in the North and North East ov'cr very long 
distances, must move in bMck loads. Cement factories-, how-
ever, have been reluctant to fall in line with this rationalisa-
tion of rail transport movement. Retail movement of cement 
is taking place by road althougt capacity is available with 
the railways to carry in bulk if so offered. In fact, the liberal 
policy of the railways is to permit clubbing piecemeal demand's 
of one single destination or of the farthest common destination. 
But eYcn thh:. has not found much favour with tl:e cement fac-
tories. Tf the cement fac;tories adopr mo\1cment m bulk. it 
will help increase of movement of cement by rail.·· 

117. Explaining the position regarding movement of cement by rail 
during recent years. the Cement Controller stated during evidence : 

"Over the years, in the lac;t 10 years or so, we have found that as 
a percentage, the quantity of cement moved by rail has tended 
to decline, that is from about 75 per cent in 1969 to about 
50 per cent now. In fact, in quantitative terms. the quantity 
despatched by rail has tended to remain more or less. constent 
while the production t.as been going up every yeur. This year. 
of course, in terms of the number of wagons available, the 
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position is much better than that of last year. As I said be-
caUse the production keeps on going up, the increase in the 
number of wagons has uot made any real difference to the per-
centage of the quantity of cement moved by rail. 11tat is 
roughly the position." 

He added : 

"The cement despatched by road transport has been increasing from 
about 25 per cent to 30 per cent in the period between 1969-71 
and it has now gone upto 50 per cent.'~ 

118. ~spatches of cement made by cement factories by road and rail 
nnd quantity of cement produced indigenously, according to fr.e office of 
Cement ControUer, during 1976 to 1981 were as under : 

Ye.tr 

197(! 
1977 
197S 
1979 

1980 

1981 

··---- ····-······---- --------- ..... ·- ------------------------
Cement 
mnved 
by rocd 

4549 

4824 

66~0 

7639 

8078 

7471 

Cement 
moved 
by r.;il 

1~77~ 

12706 
1~07~ 

9Q-t5 

R81S 
M46 

(in 1000 
tonnes) 
indi~Zenous 
production 

19077 
19526 
13238 

177-90 
:!C)7&l 

(J;tn.- ~~p.) (Prov.) in 19ql 
-- -·-· ------·--- ----------·-

119. When asked about the reasons for this declinine trend in the move-
ment <.1f ccmenr by rail, the Cement Controller stated : 

"The main factor r~ponsible has been the non-availabiJity of 
wagons thougl: I would also qualify that we work ow with the 
railways every quarter as to whar likely availability of wagons 
might be during that quarter on per day basi·~. Then. the 
cement factories •hemscfves onlv asked for waeons within the 
quota wl:ich is allotted to them in the sense that the number 
of wat!ons asked' for bv the cemen• factories i<·· nor nt•ces .. arily 

,~,. an index of what that mit!ht ha"e been if the waeons were avail-
' ahlc. To an extent. of course. we hav·c advised the cement' 

factoriC'': to desrmtch cement bv road because for distances be-
low 250 kms .. tl:e economics of sendin~ hv ror1d from the point 
of view of the consumer, is better •han bv tran"'OOT inf! t'hroueh 
raiJwavs becam·e it gives the consumer the advanta~e of dc.li-
very from the factorv to l'he door s'eo: it saves toss due to 
seepage in transfer and things like that." 

8 L.4)Sj8 2- -4 
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120. In this connection Chainnan, Railway Board stated : 
"The movement of cement has certainly declined;· cement produc-

tion have also declined." 

He added : 
"I shall read out the figures to reconcile. 

8road Gau::-= 
R::.ilwry ·~~ of supply to 

de'11~' nd 
(May 10 Oct. XI) 

Central . 
Southern 
Western . 
South-E ... stcrn 
South-Central 
Northern 
Eastern . 

M5 ·~~. 
Q~D~ 

80~,~ 

79n ,; 

67~' .. 
47 ''., 

IHelre Gauge 

N.F. 100''., 

Western \,'l<;il 
'-'· II 

South-C:·~m.l 

Southern 74 .... 

I am afraid that 50 per cent will have to be reconciled b~tw·~en u-.. ·· 

121. Clarifying the position in this· regard, the Ccmcnr Controilcr stated: 

.. R<.~garding the two sets of figures. what the Chairman. Ruihvay 
Board, has mentioned is the supply of railway wagons against 
the demand placed by t'hc factories in the last few months; to 
that extent. the figures are correct. When J mentii.-ned the 
figure of 50 per cent, it was the quantit'y of cement mov·ed 
hy the Railways against the overall cement despatchc" in the 
country and not again~·t fhc wagon indents plac.:d hy the 
factories on the basis of the quota fixed for the every quarter; 
out of that quota. depending on rr.e production capacity. t!\c}· 
place these indents. Indeed. as the Chairman, Railway lloard. 
has said, against those indcntc:;, the supplies of wagons ha\'c, hy 
and large, been satisfactory." 

122. Audit para points out that the number of wagons load\.:'d again&t 
d:e indents placed by the cement industry was 99 and 93 per ~cnt during 
!.976 and 1977 respectively. Following the deterioration in turnround in 
the subsequent years, the number of wagons. loaded against indents feU 
to 71.3 and 64.5 per cent during 1978-79. 
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123. The number of wagons indented by cement factories during the 
years 1976 to 1981 (January-September) and reaived from the Raft-
ways was as under : 

Year 

1976 

1977 

1978 

1979 

1980 

19Rl 

No. of 
w~gons 

Indented 

554993 
595633 

722061 

639553 

567620 
4!4700 

No. of 
wagons 
supplied 

589913 
588322 
538143 
433483 

377586 
277781 

Shortfall 
if any 

7311 

183918 
206070 

190034 
14S919 

(J;.n-Scpt.) 

124. According to the Ministry of Industrial Dcvelopmen t (Cement 
Controller), many cement factories. particularly those on Soutl:· Central 
Railway and South Eastern Railways are still complaining about LOntinu-
ous short supply of wa.g.ons and movement restrictioru:. imposed by Rail-
ways. The cement factories situated on other Zonal Railways are also 
not in a very easy position except smaU units who are in a po~itior. to trans-
port major portion of cement production to nearby areas. 

1 ~~. This g~?ncrally affect~· rhcsc cement factories in two ways 

( i) Cement factories ha\'c to curtail grindin~ as well as despatch 
of cement if ttcv are not ahle to have sufficient orders fur near-
hy areas where "cem~nf can be rnoYcd by road. This is parti-
cubrlv important becau~c even· factory has limitrd capacity 
for stnck!n~ of cement in silos t1nd productipn has h) be cur-
taikd as soon a"· silos arc full. 

( ii) Ccm .. 'n! factNi.:s can move cement in a p3rticub,· direction 
wh~-r~.· railway is agrc·l!ah.l ... , tn gi'.·c W:ll!Ons onh if fxH~ry has 
suflkicnt nrdcrs for t'hat direction. This normalh· r,''iults in 
disprOfl('rtionatc despatches in partkltlar dircctil1~1. thus dis-
tnrtin~ tt:c alloca~ion path:rn. 

I 26. On h~im~ asked as ro wlw the Rn.il\,.~, , .. ~culd not mcc• ~he de-
mands of the ccn1cnt f"ctories for nll~TC' wagonS: the \1inistry ;If Railways 
have st;-~tcd in u note : 

''The percentage of wagon londing to wagon demand lw c~·mcnt 
Plants in South Cenrral and South Eastern RaHw:i.\._, during 
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the months of Scpember to November, 1981 has been as 
follows : 

---------···--·------··-··- ···----------
Percentage of loading 

to demand 

Broad 
Gauge 

Metre 
Gauge 

---------------- ---- ------·---- --
Sep 1981 
Oct 1981 
Nov 1981 

87.77 
82.92 
86.55 

----· --------·-· -· 

80.19 
79.SO 
86.59 

Efforts are being made to improve the supplies further : 
"Operating restrictions are imposed only when absolutely necessary 

and are removed as so:on as possible." 

127. Regarding the position of wagons for transporting cement, Chair-
man, Railway Board, stated in eviden~ before the Committee : 

"There are certain area& where we have a surplus of covered wagons 
like the Southern Railway ...... We load the foodgrains to 
Southern Railway and bring the empties back all the way. There-
fore, about Southern. South-Central and Western, we are confi-
dent that we could meet the demand . . . . The Eastern is not a 
big loader of Cement. But South-East"."!rn is a very critical area. 
There the Cement Factories are located in the midst of steel 
plants and the Steel Plants take all their raw material~ basi-
cally in opens. To that extent. I think, it will take quite some 
time. till we change fundamentally the pattern of moving cement, 
tha.t is cement in bulk, to med the demand there; in the South 
Fastern, l do not visualise that the total demand of C\!mcnt 
loading will be met till then." 

The witness further stated : 
''My experience is that whenever there is a little snorUige, there is 

clamour. For example ..... Cement Factory has been clarn\luring 
for more wagons for years, upto the end of last year. We ~tarted 
!IIUPP'Iving wagons. After loading only a couple of rake~. they jn-
curred a demurrage charge of Rs. 46.000 on cme single rake .. 
On~ the demurrage was realised, thry reduced their requirement. 
Since then after paying this demurrage, there is no complaint 
that the factory has not been supplied wagons in full. Very 
often there is vested interest in loading by road." 

128. The Committee dc~1red to know the reasons for moving 5U per cent 
of tbe cement bv road when the position regarding supply of wa~ons was 
stated to be satisfactory. The Cement Controller stated in rcrb" before the 
Committee: 

"As was mentioned there could in certain case~ be vested interests 
between transport operators and the cement factories which 
could from time to time cause the cement factorH .. -s to prefer 
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at least on a short term basi& to send cement by road rather 
than ~y railway. It is not as if that. out of the wagons placed at 
the disposal of the cement factories they did not toad those 
wagons. In fact if you compare the figure& of the wagons allotted 
to the cement factories meaning wagons actually received by 
them and the wagons loaded by them, there would not be very 
much difterence. Whatever malpractices. web as th~re are could 

. be because of their placing indents for a lesser number of 
wagons than they might be able to send. Once the wagons be-
c..omC' available--excepting those, some times the wagons might 
be damaged or there may be ~me other difficulty-triOs·~ wagons 
are loaded and cement is sept by wagons. There are, of course, 
instances sometimes-there may be some little trouble at the 
factory that the loading plant may be defective or there might 
even be instan<%s of occasionally not having wortable order!il 
for moving t:ement to a particular destination tor which the 
wagon has to be sent or other factors may be there but th~y 
would not make a sizeable impact upon the position." 

He addca: 
"The Cement Controller's instructions to the factories ate that except 

for distances below 250 kms, cement is to be moved by rail. 
To the extent possible wagon!!~ are made available. We take up 
the matter with the factories and p'Crsuade them to despatch 
the maximum amount of cement beyond 250 krns. by rail 
but we do not have any statutory power to compel factories 
to send cement bv rail. Gencrallv cement factories do not 
ignore our advice."· ~ 

129. When point'-!d out that if cement is moved by road by the. factories 
they arc given subsidy, the witness stated : 

"TI.ere is subsidy for movement of cement by road. Actually 
the quantum subsidy is lower in practice than the road freight 
and, therefore_, factory wanting to send' ceml!nt by road for 
claiming this road subsidy is nor the r~al fear. Wh3t we sub-
sidise does not fullv cover the r:tte of road transport." 

130. When asked wl:.cther it was not a fact that cement w!ls being 
transported by road transport even beyond ~50 km. and in which case 
the cost of transport must be much more to the consumer. the Cement 
Controller replied : 

"Yes, sir, and also to the Cement Regulation Account. To an 
extent, the road transport is subsidised under the Cement 
Regulation Account. Tl".is subsidy is not adequatte to cover 
the entire cost and the balanct is borne by the consign{'e. It 
certainly increases the cost in terms of movement' beyond 
250 kms." 

1 3 t. Questioned about the 
movement of cement by road 
rail, the witness stated : 

extra expenditure incurred per annum for 
for distance over 250 km. instead of by 

~r• 

''To the Cement Regulation Account. it costs about Rs. ~ crorcs 
to 6 crores per year." 
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132. When asked about the criteria of payment of subsidy, the wit-
ness stated : 

"We have laid down schedule rates upto different distances; say 
how much we are subsidising. It is linked to rail freight. It 
takes into account cost of transport, our capacity to pay. We 
can not make subsidy allocation taking into account actual 
cost of road transport. Cement price is fixed on- FOR desti-
nation on the basis of rail freight. •· 

133. In a detailed note furnished to the Committee in this re~rd. the 
office of Cement Controller have furtl:er explained the position &JS under : 

"Under the provision of Cement Control Order price of cement 
has been fixed on F.O.R. destination rail head basis. The 
consumers aU over the country, therefore, arc entitled for the 
cement at the same price. This price t.as been worked out 
after taking into account expected all 1 nd'ia average ra~l 
freight incidence for distribution 0f Cement. 

For despatch 9f cement by rail, actual rail freight from 
factory to the nearest rail head is reimbursed from Cement 
Regulation Account which in turn is paid by the cement fac-
tory eitl:er directly to the railways bv obtaining paid RRs or 
allow creGit for the same in the invoic..:s if 'to pay RRs' an: 
obtained. 

2. For mov'cmcnt by road. freight reimburs&:mcnt is allowed on 
notional basis by linking it wirh rail frcigh!. For this pur-
pose, different weightages arc allowed over the rail freight 
depending on total road distance covered. The extra wcigt:t-
ages are allowed because railway freight rate structure is 
based on telescopic rates i.e.. rat~ per tonne per kilo meter 
reduces with increase in distance. This is not trul! in case 
of road movement. The freight allowed t'o Government De-
partments and other than Government Departments during 
last 3 years has been at the following rates 

(i) Rates applicable from 1-1-79 to 31-5-1979 
(a) Gorernment Department 

Road distance from f<;ctory's Joe, ding. R<·l\: of rcimbursen~~:r.t 
point to serving rail hc~·d of destination., ___ , __ _ 

Ex-factory (upto S Kms.) 
6 to 100 Kms. . 

JOJ to 350 Kms-

2 

Nil 
Ni:. tion: I rail freight under 52.5 ell· ssifica ti(.m 

excluding surch..rge fnr totnl ndl distomces 
from f<,ctories' Jo,.ding point to destination 
serving rail heud. 

150~/~ of national.ntil freight under 52.S classi-
fication excluding surcharge for total rail 
dist<tnces from ft:ctories •Joadins point to 
destin~.ation:.' snvins rail head. 
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-----·----·-------- -----------------
1 

351 ant above 

(b) Oth"r than Government Departments 
0 to 350 Kms .. 

351 t•) ~00 Kms. 

501 and <~b•,ve 

2 

200% of notional rail freight under S2. S p cla-
ssification excluding surcharge for total rail 
distances from factories' kading paints to 
destinations' serving rail head. 

Ncti0nal rail freight under 5 2.5 classification 
excluding surcharge for tot:: I n·. il dist<.nce 
fro.n factories Joa(lingpuint to destinattor.!".' 
serving rail head. 

125 ~-;; of no tiona I rail frei~h t under 52. 5 classi-
fic:1 tion excluding surcharge for tou 1 rail 
dist,,nc~s from fi•ctori~'> ·!o, c!ir.g pcir.t to 
dcstina ti<'ns' servir.g r<. il h<!< d. 

150% of notional rail freight under 5::!.5 cla-
ssific:ttion excluding surcharge for total rail 
dio;ta!'lce-; from f:.ctories •lo::dir•g poin 
to destinations' serving rail he;.d. 

(ii) Rail freight rat.es from 1-6-79 to 14-9-81 
Surcharge at the rate of 5 per cent for a distances upto 500 and 10 per 

cent for distances beyond 500 Kms. levied by railways from April, 1976 
but not allowed earlier has been added but no c!1ange in the weightage~ over 
different distance slabs indicated (a) above. 

(iii) Rates effectve from 15-9-81 
(a) Government Departments 

RoJd disi<Jnces from factory's loadin~ Rate <'f reimbursement 
point w scning rail hcud ofdc~tin:nions 

bA •. dory (up to 5 Kms.) 
5 (() I 00 K :1lS. . 

101 to 350 Km,. 

Nil 
Notional n:il freight under 55 cl; -.;sili.:ati,\11 

excluding !'.Urcharge fC'r roral rail distances 
from f;;ctl'rics 'lo:~din!; pc•im tc' destinations• 
serving rail he: d. 

125 ~-;, of noti,'ln: I rdl freight w:dcr 55 classit'i-
c.t tion cxC'Iuding surchag\! f•'r tn<d r~ il 
distances from f<·ctories •!oa<.1ing rc·int to 
destinations' scr\'ing rail her d. 

150% of notiNwl rdl frerght un.,'cr ~5 d~ss.i­
fication excluding surchzrge f(lr tou•l rail 
distances from factorie!' •Joiu.ling point ro des-
tinations· ser\'ing r~il head. 

(bJ Othu than G01•emm('lll Department~• 

Urto 5 Kms. Nil 
Ahove ~ Kms. Notional rail freight under 55 cf,,ssit~atiun 

excluding surcharge for total rail dist: r~:cs 
from factories •lou ding poinc tl.' destin;! til·ns· 
servina ra i1 he&.: d . 

.. -·-· --···-·-·--·--·---- ·-···--··--··-·--- -------



so 
The ~ctual r'?ld freight paJ,d by the CO;D-Signees are normally higher than 

the notional freJBht at the above rates reimbursed from Cement Regulation 
A~ount for movement of cement by road. In case any consignee takes 
delivery of cement by· road, the cement manufacturer wiiJ allow freight re-
imbursement in the bills at the above rates limited to actual (which will be 
in a very few cases). The consignee will pay actual road freight to the 
transporters so that the difference between the actual trci.ght and the 
notional freight &llowed by this office is met by the consign~.:c from its own 
pocket. Part of this difference is compensated to him by savmg in expenses 
which he would have otherwise incurred for taking delivery at the rail head 
and fnoving it by road from rail head to his point of consumption, if cement 
would have been moved by rail upto that rail head. The cement manu-
facturers, after reimbursing the expenses at the above rates to the con-
signees" send monthly claims to Cement Regulation Account for rdmbursc-
ment. The cement manufacturer, therefore, neither los~.: nor gain any 
amount for movement of cement by railiroad. H~:. thcrdor~. has no in-
centive in moving more quantity by road in preference to rail mo\'cmcnt. 
In fact, for despatches to Government Departments. h.:: prckrn.:d to move 
cement by rail because he can get 98 per cent of the total cost from Pay 
and Accounts Office on the basis of RRs withou~ waiting fur a~tual dcli-
\·ery of cement at the destination. Some cement plants, ho""cv~.:r, ha\·c in-
clination in moving more cement by road because ~)f irregular supply of 
wagons by railways and insisting for movement in rake loads to single 
point or permitting movements onl in particular dircctil)ns. Thl: position 
is, however, reviewed from time to time to take cor·:cciw action':\ ... 

134. During evidence, the Chairman. Railway Board stated lhat the 
Railways had writcn a letter to the Cement Controlicr about 4 months 
back suggesting ( i) that subsidy should be given st1 ictly on th.: con'dition 
that they should carry the cement beyond 25(1 Kms. by rail. liil that 
subsidy limit in the South may be reduced from 250 Kms. to 150 Kms. & 
(iii) anything moved beyond 250 Kms. by road must he on a ~p~.:.cific 
certificate by the Railways that they were not able to nl<we the cement 
by rail. Reacting to these suggestions made by Railways 1hc Cement Con-
troller stated that : 

"I would not only accept it, but l will welcome it." 

135. As pointed out in the N.T.P.C. Report. for most commodities 
the haulage costs by road are uneconomical as compared to rail haulage 
beyond the range of 300-350 Kms. The committee desired to know the 
steps proposed to be taken by Ministry of Railwavs to minimise road 
movement beyond the economic range. In reply, the Ministry of Railway~ 
(Railway Board) have stated in a note : 

"The ·choice of transport is of the user. We have 1itt1e control. We 
have offered to the Ministry of Industrial Developmc:nt that 
we can lift all the cement in block rakes by rail. Exercise of 
control in issuing National Permits for road carrit•rs is ex-
pected to minilpise road movements beyond its economic 
range. 

Since railways are at present undertaking full movemc.nt by rail 
as per demand of block rake movement, it is for Ministry of 
Industria] Development to curtail road movement." 
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136. As per the Cement Controller even on the basis of the present low 
production in the cement industry, there has been no problem in offering 
originating cement traffic of about 15 to 16 million tonnes per annum. 
When asked as to how the Railways proposed to carry this traffic, the 
position has been explained by the Ministcy of Railways as under : 

"The maximum tonnase of cement offered for movement. by Rdlways 
has been 13.70 miJlion tonnes in 1976-77 an\.1 was all lifted. 

In order to move 15 to 16 million tonnes per annum the Railways 
will have to move at the rate of 1.25 million tonncs. per month. 
The Railways can move this quantum of traffic subject to the 
!ollowing conditions : · 

(i) The rail transport demand is uniform throughout the year. 
(ii) The movement of cement is arrang>!d in block rakes to 

a single destination or to two nearby destinations by clubing 
the requirements of such consignees whose demaads are 
not adequate for a full rake. 

(iii) In fair weather, usc of Operr type of wagons is accepted. 
(iv) The irrational pattern of movements which increase the lead 

or involve criss cross movement arc avoided. 

2. In view of the satisfactory position of railway movement we have 
since offered to lift all the cement by rail." 

Movement of Coal 

137. During the last 2-3 years, there have been persistent complaints 
of st.ortfall in the supply of wagons for haulage of coal with the result 
that a number of power stations. fertiliser plants. cem~?nt factories ct,·. 
which are in the core sector had to be closed down from ~m:: to time with 
disasterous effect" on the national economy. 

138. The following statement indicates the offers for loading of wagon!!J 
made by Coal India Ltd. and Singareni CoJlicries C.ompany Ltd. for 
movement of coal and actual loading of 4 wheeler \\'ag,~ns per day from 
1975-76 to 1980-81. • 

Year uffcrs for loMling mc>de by Average loading 0 ~of 
................... ---~ --·- -- --· -~-- -~------- · ---------------··-·---·-·---- loading 

CJL SCCl. Total CIL SCCL Total 
·--------·-· ------ -- ------~ -·------

-~- - _, ...... -- .. -- -
1915-76 9781 ~17 10598 7960 754 8714 S2.2 
1976-77 10.367 9()9 11276 8172 84~ 9017 79.9 

1917-78 10701 1057 11758 8379 845 9224 78.4 

1978-79 102~0 1056 11286 7540 884 84~4 74.6 

1979-80 9976 984 10960 7160 886 8046 7~.4 

1980-81 10457 1018 11475 7308 880 8188 71.~ 

··-•~ -~r• 
, _____ ------- p-~--- ··-------



139. When asked whether the Railways were not in a position to 
supply sufficient wagons for coal loading during 1975-76 to 1980-81, the 
Chairman, Railway Board replied : 

"From the figures I have the offers made to coal companies by the 
railways for loading were much above the level of wagons 
actually supplied and therefore it does appear that in those 
years perhaps the railways may not have been able to meet 
the demand fully. Therefore, there was. a corresponding .in-
crease in road movement. Currently, I am happy to say that 
the trend is being reversed and we arc now working in coordi-
nation to see that the ground stocks wl1ich had risen to a rather 
high level at the end of last ycur are brought down to reasonable 
level.'' 

140. When views of the Department of Coal regarding a\-ailability 
of wagons for coal transport were sought during evidence, their represen-
tative depos·.:d : 

"There has been a very remarkable improvement in the loading of 
coal by railways wagons. At the end of November, according to 
the figures availabh: with t:s, we had an average :oading or 
nearly 9800 wagons a day, for Singareni and Coal India put 
together. In December, it has fcrther improved to 9lJOO waguns, 
and we hope by March next w~ may have a rccon.l loading of 
10500 wagon!-. a da). In fact, th~ Railwa~ figure . .; even 111'w 
indicate this figure of I 0500 wagons but they have certain 
other clements incluJed in thi~ and which we do not include. 
The improvement has been remarkable. Jn November. despite 
a very high level of loading, the stocks at the pithcads had 
marginally gone up, because the production i~ more now. En-
couraged by the welcome progress that we had shown in the 
first six months, it wa~ decided that we should increase this 
year's production target to 124 million tonncs. And we arc 
quite confident that this 124 million tonncs of production 
would be achieved. This would again be about 9 per cent 
growth over last year's production. In fact, till nov.' we have 
maintained a 11 per cent growth over the previous year's pro-
duction. rr'herefore. we need, of course a very high number of 
wagons if the coal despatches arc to keep pace with the in-
creasing production. We feel that pithcad st<:>ek level at 10 to 
12 million tonncs is more than adequate and reasonable, and 
we would like to bri.ng it down a little from 15 m&llion tonncs 
to J 0-12 million tonnes. 

Sectorwise, average Joading ro the power houses is over 3800 wagons 
a day, which again is a record level. And power house stocks 
by and large arc comfortable. There may be one or two odd 
exceptions. but that is because certain distortions take place 
because of local reasons. 

It bas improved not only in power, but in other sectors also the 
loading is satisfactory. Thou!!'h stocks arc not confortnblc, thcv 
are sizeable. Cement plants also have got good stocks. By nnc1 
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large the priority sectors are doing very well, but non-priority 
~ectors to which the Railways accord lower priority in the 
matter of allotment of wagons, may be facing shortages. In 
some of the coal :fields like Western Coal fields, Singareni 
fields, there are no shortages of wagons and we arc getting 
whatever is required. In other areas like Jharia field, Rani-
ganj fields and Mugma Salmpur field in Eastern Coal fields 
and Dhari area in Central Coal fields, there is some shortage 
against the demand of wagons and probably in all these fields 
we may be able to load another thousand wagons a day. But 
the progre~sive trend has been very encouraging and I think 
with more wagons available we can still load more coal to 
meet the total demand: because of the progress that has been 
taking place, there should be no problem of meeting the 
demand for interim grades of coal." 

141. The year-wise production of coal from 1975-76 to 1980-81 was 
as tmdcr 

l•J7:'-76 
)1)7(1.-; j 

1977-7:-. 
197S--·1 
J <)/')-!'0 

l'i\(P 1 

Pwduciinn f"'f C(l<' I 
(Figures in lal.h tom~~:s 1 

996. :y, 
1010.00 
IOWJ . ~I 
Hll9. -t>~ 
1039. J~ 
1140.05 

14~. During evidence tl:c Committee desired to know the quantities 
of coal moved bv rail and road during these war~. Thl' representative 
of the Department of Coal stated. in reply. as ~mtlcr : 

··very broadly speaking. we had a rail movement of approximately 
75 million tonncs. and the road movement was about 28 
million tonncs. Of course, road movement of coal has been 
going up also. along with increase in its production. It in-
creased in 1980-81 to 280.85 lakhs. In 1979-80 it was 24 .~ 
million tonnes. and earlier in 1975-76. it was onh· I -1. million 
torrncs. So. there is a substantial increase in road movement 
last year. This year it is not likely to increase over tt:c 
figures of last year. According to the !Tend tktt we have 
got, during April to October this year. the figure is a little 
o\'cr 15 million tonnes. We estim.tt;.~ that Jt will be :· t the 
same level as last year. As far as rail movement ts concern-
ed, it is very much higl:cr than last year." 

143. Explaining the ~ition further, the witness stated : 

''First I will merrtion the figures of rail despatches which I have 
got with me. These figures are for Coal India Co. and the 
Singareni Collieries. As you nrc aw:1rc, withir. the: nationalis-
ed sector there arc some captive coal mines and also the 
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Indian Iron and Steel Company w)licb has its ~wn coal sup-
plies. We do _not hav'e those figures. For Coal India and 
Singareni Coal, which constitute about 90 to 95 per cent of 
the coal sector the rail despatches are as follows. They are 
in metric tonnes. For the year 1975-76, it was 724.79 lakhs, 
1976-77 it is 761.19 lakhs, for 1977-78 it is 775.33 lakhs, 
1978-79 there has been a decline and the figure is 714.71 
lakhs, in 1979-80 it is 687.54 lakhs and for 1980-81 it is 
701.06 lakhs. In the current year from April to October, 
it is 451.31 lakhs. On the basis of the. existing trends it 
should be well over 750 lakhs at the end of th~~ currcn~ year. 
As far as road despatches are concerned for Coal Jnd!a nnd 
Singareni. as a whole again. in 1975-76 it was 139.45 lakhs; 
in 1976-77 it was 139.01 lakhs; in 1977-78 it wa~ 172.67 
lakhs; in 1978-79 it was 191.56 lakhs. Then th~r.: w~-ts a 
scarp increase and the figure rose to 246.36 lakhs and 
1980-81 it is 280.85 lakhs for the period from April to Octo-
ber during the current yc.£!r it is estimated at 156.1 5 Jakhs." 

144. According to the Department of Coal the quantity of coal trans-
ported by raillroad year-wise during the period from 1975-76 to l9S0-81 
was as under : 

(Figure~ in lakh tonncsl 
Transport by rail 

------ -· ----- . -· ------··· ···-

Year Co~~ I l11dia Ltd. SCCL CJL und SCCL 
--- ---- ----~-- -- ···---- (Raw -.---- -- ~~--- - . '----~-..-- ... 

Raw Washed Total coal) Raw Washed Total 
coal coal. coal (.'0;! I. 

<;Oft I l>Oft.i 
hard coke h1rd coke. 
and and 
middling~ middling..; 
--------~ ------------ ------ ---·--- -- ~-- --- --~ ... ··- -------------~-

1975-76 553.33 107.66 660.99 63.80 617. n 107.66 7~4.79 

1976-77 567.26 J20.R6 68R. I:! 73.07 h40.3"\ 120. xr> 761.19 
1977-78 582.75 ll9_:n 702.12 73.21 655.96 l19.:n 775 .. B 
1978-79 530.35 W? .12 639.47 75.24 (1(}5. 59 Hl9. 17 il4.71 
1979-80 512.84 98.62 611 .46 76.1R 589.02 98.62 ()87 .64 
1980-81 523.98 101 .64 625.62 75.44 599.42 101.64 701 .06 

- ---------·- ..... ·-·-----·--------- .. -- -~-------- ----------------------------· 

Transport b)· road 

1975-76 Ill . 83 21 .92 133.75 5.70 117.53 21.92 139.45 
1976-77 108.87 23.44 J32. 31 6.70 115.51 23.44 139.01 
1977-78 136.:U 25.25 163.57 9.10 147.42 25.2.< 172.67 
1978-79 151.2~ 29.18 180.46 II . 10 162.38 29.18 191.56 
1979-80 . 202.97 30.29 233.26 15.10 213.07 J0.29 248.36 
1980-81 226.99 33.36 260.35 20.50 241.49 33.36 280.85 

---------· ----~-- .. ·~--··----... ·--
_, ___ ,_ -----
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14S. When asked about the factors responsible for the downfall of 

coal movement through rail transport, the representative of ~partment 
of Coal stated during evidence : -

"Between 1975-76 and 1979-80 the coal production remained at 
one particular level. Now since there was a decline in rail 
transport in 1979-80, when compared to the previous year, 
this probably is responsible for increase in road transport. 
Last year, while rail movement was also stepped up but the 
previous surge in production was very very substantial. 
Therefore, there was a further increase in road movement 
because the railway transportation could not keep pace with 
the increased production. This year. we are constant at last 
year's level as far as road movement is concerned and the 
increase in production is taken of by railway movement. In 
certain fields, we do . feel that rail movement can pick up fur-
ther. ·There is excellent coordination between us and the 
railways and the way things are going not only at the field 
level but at the highest level. I think we will be ab~e to in-
crease the rail movement in the next few months.'' 

146. In this connection the Chairman, Railwav Board stated 

"Railways and the Department of Coal are working hand in-hand. 
and the efficiencv of one is correlated to the other. The tar-
get for 1981-82-is 112 million tonnes originally. out of which 
Railways' share is 80 million tonne". Now the tar~et is 
being raised. We are also trying to increase movement by 
rail proportionately." 

He added : 

''The first year has been devoted to building up stocks in !he core 
sector. P.ower houses and cement factories have got 21 days· 
stock. In other core sectors also. the ~tock has been built 
up. You require a ce.rtain working balance. You can not 
just lift the coal from the mine and out it inro the waeon. 
Spread all over the countrv 11 to 12 million tonnl'S of coal 
will be required. That sl:ould be the position ha5k:1llv when 
t'he busy season starts from 1st November. Now the- inven-
tory has been brought down to a level of 15 m. !('Ones aPd 
we are confident that bv 1st November. next. it will be in the 
11 to 12 m. tonnes level. W c have reduced it• l,v 3 million 
tonnes between April and October this year. Simi!arlv het-
ween next April and October we hope to reduce it bv anl"tf:er 
3 million and reach the level of 11 to 12 million t<,nnes bv 
1st November." · 

147. Since road haulage of coal by using die~el power is considered 
uneconomical, the Committee desired to know whether any steps were 
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~ to . be taken by the Railways to briq d~ the despatphos by 
toad. Tb this, the MiniStry of Railways _{Railway Board) have -rePlied : 

·~The railways have offered that as an experimental measure an 
road despatches during July to September, 19tU may be 
stopped except from Jharia. The choice .of transport in any 
case is of the user. The user's rreference for road transport 
is not due entirely to shortage o wagons bur also to vested 
interests in road despatches." 

148. The Committee drew the attention of the Ministry of Railways 
to the statement made by the representative of Department of Coal that 
they were mai~taining 10 per cent growth rate of production of coal 
every year and they needed increasing number of wagons if the coal des-
patcl:es were to keep pace with the increasing production, and aske<.1 the 
steps taken by them in this direction. In reply, the Ministry of Rail-
ways (Railway Board') have stated in a note : 

"Wagons are planned for total movement as a whole. arc abo 
used universally. In case of overall shortage of wt1gons. <.·oal 
suffers as much as other commodities. But i11 supply and 
allotment of wagons it is ensured that wagons an.:: supplied 
for core sector movements in preference to other movements. 
A major step taken by tt.e Railways in transportation of coal 
is the development of a new type of BOX 'N' w~·rcn \Yhich \\ill 
help increasing the trailing load of a train of t'he sam~ lcnf!th 
so 1hat more coal can be carried by the ":1mc numb~r of 
trains, if wagon fleet increases. To meet the needs of incre-
mental traffic w1~ich includes coal. .during the ~i:x t'h Five 
Year Plnn, provision was made for proc7tr:..-mcn• ( f .:i":lt!t 
100.000 wagons (in tc:·ms of four-whcclersl a 1~:·~~· propo.)r-
tion of which will be BOX N' wa~ons, whic:h will c:1tcr Jar~c­
]v to the traffic that will be genera reel on a co ·~mt of addi-
tional production of coal during the Sixth Pbn ocric:..i' ... . . 

149. Tt hao;; been stated above by tl:e rcprescn!'ativc of th': D,·partnwnt 
of Coal that pitheads stock level a! I 0 to 12 million tonn~·.; i~ co11sidercd 
more than adeqm~te and reasonable ar:d t11ry would lil~e to h!·ing i~ dnwn 
from 15 million tonncs to 10 to 12 million tonnes. At the C ~nm1itice's 
instance, the Departmenr of Coal have furnishC'd the- foHnv.'iP'~ no~,, iPdi-
::::ning tt.e !-1teps hcing taken hv them in coonlinntion with th~ \Hnistry 
of Railway<: ta a~'tain this oh.ir!ctive : 

·· ( i) Railwnv::: h.~tv~ been requested to make available wagons 
accc:-din_g to the coa!fidthvisc requirements. 

( ii 1 They have also b~cn requested to avoid supplying rakes of 
cov[:rcd w:tgons ( iumbo r.akcs) or rakes having a mixture of 
1 lf'\~·n aO'f cnvcrcd wal!ons at sidings where coal comJ)I.'lrties 
lnv·· mec:haniscJ loading urrangemcnts. Such rakes are to 
be ~ appl:ed only at nominated sidin~s whcr:_· the cT1l ~c,n-
panics would be ready for annual ioading. ··" 
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(iii) Thev. have further been requested to ensure supply of wagons 
according to a fixed time scheduled and avoid erratic supply 
of wagons or bunching of supplies, particularly at such sidings 
where coal. companies have to re!'IOrt to loading manually. 

(iv) 

(v) 

While coal companies have capacities to load according to 
the fieldwise requirements they are taking steps to improve 
this cav.acitv further by installation of payloaders and coal 

· handling plants. They are also takine steps to redeploy their 
manual loaders even at nom.ina.ted sidings where open wagons 
are to be supp•Iied to loact cove1ed wagons in addition to the 
payloadcrs in use for loading open wagons. 

Close coordination is maintained by the coal companies with 
the Railways at all operating levels and steps are taken by 
them for improving the supervisidn on coal loading.-· This is 
leading to better utilisation of wa~ons supplied and decline in 
the incidence of left behind wagons." 

150. When the attention of the representati.ve of Ministry of Railways 
was invited to the closure of trains on'account of shortage of coal in certain 
parts of the country, the ~ Railway Board clarified the position 
thus : 

''There is .a cancellation of some trains on unimportant broad-gauge 
lines due to shortage of steam coal. There are deliberate 
reasons for it. First of all, a committee was appointed by the 
Government on unimportant railway lines. It has fully justi-
fied that those lines should be closed. But due to the overall 
political situation, although there is no economic _justification~ 
all those lines could not be closed down. 

For Railways. co;:ll has the highest priority. I can appropriate to 
m}'sclf that steam coal which is b~ing us~d fer th\'!\e useless 
passenger trains, but it will be at the cost some vital industries. 
\Vhatcver may be the availability of coal, I al!l sure, there 
is no excess of ste.a.m coal in the country. Steam coal basi-
cally remains in short supply and that is the problem we have. 
Though all investments have been made in the coal regions 
for more production, the basic fact is that we cannot afford 
to burn tht steam coal awnv because every sinl!le extra 
railway engine operation wilf close down two or tim~e smnll 
scale industries. 

Some steam engines have been closed on those lines, to th(' .:-x:.·~,: 
to make !Jsc or dl.:;.;.:.:t or c.~·..:,n.:.:d '-'ugJJl\.'S. But di .. ~sd and 
electrical engines cannot be used where the number of bogies 
is small or there is no electric line. But bask:allv tha! is a 
fact, that we have taken a calculated decision not to rur. 
certain trains to conserve steam coal and keep it avaibblc for 
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the industry ~ldt we can chOOSe to appropriate: ~ the 
coal for ourselves." I 

151. T~e Ministry of Railways (Railway Board), in a statement 
(Appeudix ll) submitted to the Committee, have stated that 30 tnlins 
were amcdled for varying periods during the month of No,vember, 1981 
due to shortage of coal. 

Supply of wagons tor movement of Fertilkers 

152. During evidence the Committee enquired whether Ministry of 
Agriculture was experiencing any difficulty of shortage of wagons f<X' 
movement of fertilizers. To this the representative of the De~nt of 
Agriculture stated : 

"In the past. there had l;>een some problem. With the rationalisa-
tion of the system, that sort of difficulty is not being experienced 

now except at two or three places. For example we produce 
lot of fertiliser at Sindri and other places. The consumption 
areas are situated in such pl~ces where rake movement is not 
possible. And we requested the Railway Ministry and they 
agreed to our request. Similarly in Kandla there is a factory 
of IFFCC. They have large materials, roughly, 20,000 metric 
tonnes. Recently the loadin~t has improved. The problem is 
not to tha( extent aggravated. This is on accm·nt of two fac-
tors. One is, we have a system of working out this move-
ment programme in collaboration with the :Ministry of Rail-
ways. We aJI sit together once in a quarter and iron out all 
our differences if we have any and then come to each other's 
help. Secondly for each port we have a rc:view for a month. 
I think tl-Js mechanism paid dividends because we ha\'c inter-
ministeria1 coordination. Thirdly, 3 separate Department of 
Courdinatjon has been created in the Government. lf the 
problems are within the Government and a policy dt'cision 
ts taken, wr go there and we bring a'l the problems to the 
notice of the Coordination Secretary and then a11 the De-
partments meet toeether and the Minister of Shipping and 
Tr::~n~nrt the Ministrv or Railwavs the Ministry of Chemicals 
and Fer1iJizers and evervbodv is rm~sl'nt and we put <'Ur pro-. 
hl·~ms 'here and w~ ~et the solutions. The day-to-day monitor-
Ing has a1~ facilitated the situation:' 

153. At the instance of the Committee the Ministry of Agriculture 
have furnic;herf a sta•ement showine cfaiJv averaec number of wasmns 
ladented, supplied in respect of domestic fertilizers factories and ports durinJ 
each of the months from April' 1978 to March 1981. 



S9 

154. AceordinJ to this statement, average number of wagons indented 
. aDd. aupplled ·for domeldc fertiHier fadOr1es from Ap$ 1980 to Maldl 
· ·1981 was as UDder : · · ' 

------ ''- ---· -~--- .. ~---------------------- ··------· 
· Month· 
I' • . ' -------·· --------------

April,l980 
May,1980 
June, 1980 
July, 1980 
August, 1980 
September 1980 
October, 1980 . 
November, 1980 
December, 1980 
January, 1981 
February, 1981 
March, 1981 

• 

Waaons 
Indented 

------· 
1206. 
1155 
1227 
1302. 

. 1143 
983 

1026 
1270 
1251 
957 

1002 
1249 

·------·-
TOTAL. 13771 
-- -----------------

waaons 
supplied 

424 
367 
315 
396 
435 
386 
451 
492 
SS7 
530 
565 
626 

-···------

5544 

155. The average number of wagons (BG&MG) indented by 24 porta 
and supplied durina April 1980 to March 1981 was as under : 

Month 

April, 1980 
May, 1980 
June, 1980 
July, 1980 
August, 1980 
September, 1980 
October, 1980 . 
November, 1980 
December, 1980 
January, 1981 
February 19 81 
March, \981 

ToTAL 

.. ------ ----

Wagons 
Indented 

:!:!21 
240~ 

2137 
309] 
3400 
.22}3 
3043 
3326 
2731 
3065 
2.537 
~356 

.33619 

-------
Wagons 
supplied 
·-·-c·--

299 
286 
234 
329 
344 
330 
387 
468 
567 
538 
493 
463 

~665 

156. When asked about the qllllQtum of fertilisers moved by rail from 
1976-77 on~, the represc'ltative of the Department of Agriculture 
~tatcd 

"The quantum of fertilizers which we moved through rail was 
7.8 million tonnes in 1976-77. It was 8.2 million tonnes in 
1977-78, 8.6 million tonncs in 1979-80, 8.1 million tonncs in 
1980-81 and in 1981-82 between April and October, it was 

I LSS/82-5 
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, · · 3 :1,- million tQilnf;~, ·~qij)ii~ )0 t'#~n ~t~s .~r~r., ·\WI .. ; ~ 
per1od last year VIZ., 3.9 on tonnes .. :'$(),''there ~s ·· n 
an increase of 45% in the railway transpbi'laUon aystem.'' 

· .. 157. l' is seen from audit para that for 1978-79, the demaod for load-
iDa laaviq boeG ateppocl up by tho MtDiatry of A&Dcultute to 1~.5 mi»iOD 
toancs, illld in view of tho ahOI'talo cA. covered waaons, it was alfOCd that 
&lie impoJ1.ed fertilillen ahouJd bo moved by road upto SOO kms apct· id,di-
. ..,_ fertilisers upto 1,000 km by 111bsidising the additiooal. cost on 
road haulage; ther distanco upto which imported fertilisers were to be moved 
by road was ;llso s1lbleq_uen!!J stepped upto 100 km in May, 1979. Conse-
~t on the shift of &hortVintermcdiate lead tratJic to road, the haulage 
tonnes (90%) and 8.2 mUiion tonDes (65% ), the average lead having 
inaeued to 1,038 km aad 1,122 km, respecti,vely. 

158. The Ministry of Agriculture had informed the audit that: 
.. For the year 1978-79. the Department of Agriculture & Cooperation 

had revised their target of rail capacity requirement for fertilisers 
from 9.2 million tonnes to 11 mHlion tonnes. The Ministry of 
Railways agreed to provide a capacity of 9.2 million tonnes 

. but the actual rail movement was 8.6 tnillion tounes. This 
gap was correctly anticipated by the Departme.pt of Agriculture 
well in time and hoo in consultation with the Minisry of Finance 
permitted movement of indigenous and imported fertilisers by 
road as mentioned in the draft review. The idea was to supple-
ment rail movement and ensure timely" availability of fertilisers 
in the consumption areas at the right time and in sufficient 
quantity." 

159. The Committee desired to know why against the wagon availability 
for a level of 9.2 millioo tonnes as committed by R3ilways, the actual rait 
movement was only 8.6 million tonnes in 1978-79 and 8.2 million tonnes 
in 1979-80. In a note furnished in this regard, the Ministry of Railways 
(Railway Board) have· stated : 

•'In terms of Tonne Kilometres the position emerges as lJI1((u : 

Year 

1916-11 
1971-Q 
1978-79 
1979-80 • 

Tonne/ 
KM 
millions 

7347 
8366 
8927 
9200 

Originat- l.ead 
ing Tonncs (Km~) 
(Millions) 

7.9 93t 
8.3 1., 
8.6 1038 
8.2 1122 

· At the average lead of 740 Kms. as recommended by a Study Group, 
:. the loadint would work out to the order of 12.06 million tonnet 

and 12.43 million tcinnos in 1978-79 an~ 1979-80 respectively. 
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The basic effort to rationllise the movements so as to reduce 
· · the lead ia Of fthe .Millistry ,of ·Aidcul~. ·· M.a:ilways ean insist 

oo their view point to a limited e~. puti(;uJarly in movemeDt 
of such a sensitive commodity as fertilizer." 

160. Wb.en asked about the percentaae .of.·.movement of fertiliser& 
through road, the representative of tbe De.partment.~·Apiculture stated_: · 

"I start from 1976-77 when the railway movement was 90 per .cent.· 
In 1977-78 it was 81 per cent, in· 1978:..79 it was 70 per cent, 

·and·in 1979-SO:it was 65 per cent." 
161. In a· DOte furnished .to the Committee st.absequently in this reptd,' 

tke Department of Agricultme have inter-alia stated : 

"From the complex nature of the movements, the combination of 
modes and procedures involved, it is not posSt"ble to give the 
exact quantity of fertilisers moved by rail or road. However 
to give an idea of the quantity of imported fertilizers discharged 
at the ports as well as those produced in the country during 
the 1ast three years and the quantity moved by rail for which 
the data is available-the position is as follows : 

1. <:)uantity unloaded 
2. Domestic production . 

3. Total (I +2) 
4. Movement by rail 

(lakh tonnes) 

1978-79 1919-30 1980-81 

39.26 42.36 S0.91 
71. S7 77. S6 •78 .16(AptJ"'L) 

•Nutrialt/ 
product 
ratio 
1:2:6 
has been 
assumed 

116.83 119.92 1~.07 

85.15 82.33 81.00 
(Appn:.) 

The b:1hmce quantity is deemed to have been moved primarily 
by road.'' 

162. When asked as to how much ·the movement of fertilisers by read 
was subsidised, the witness stated : 

"'In 1980-81, upto 1,000 km by road." 

When asked about the criteria for fi."<ing the terms of 1)ubsidy, the witnes.c; 
stated: 

"The criterion is the availability of wagons. For short distances 
of 300 or 500 knts. wagons will not be available. Th~ is the 
practical experience of the industry:• 
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163. Explaining the position further in this regard another representative 
of Department of Agriculture stated : 

"The thousand kilometre road movement was permitted kee-ping in 
view the total capacity available. During the previous . years, 
1978-79 and onwards when it was 500 kms. We found that 
the fertiliser beyond a certain distance could not reach the 
destination in a safe condition, because this would involve 
double handling and damage to the fertilisers. 

So we have sought a special dispensation t,o exceed 5'00 kms. 
upto 1000 kms. so that at one stretch, the quantity which 
cannot be moved by rail can be moved by road. When we 
analysed the situation during the above period~- we found that 
lbts of stocks were accumulated at the Ports and we were having 
certain difficulties in discharging the vessels. The supplies get 
3.ccumulated because there are not enough wagons." 

164. Emphasising the need for piecemeal movement of fertilizers by 
rail, the representative of the Department of Agriculture stated during 
evidence : 

"Pertiliser is mostly loaded at the sea-ports and it is carried through 
some open wagons and some closed wagons. But through the 
courtesy of the Chairman. Railway Board du~ to the facilities 
provided by him, we could move bulk of the fertiliser without 
much damage, and it is easily loaded !lt the points from where 
it i~ sent. For example, in large number cf areas, the foodgraini 
move from north to south. Some f'O<'tlgrains like wheat arc 
brought f!'om north to south and fertiliser is tran~ported from 
south to north, the area where the fertiliser is most consumed. 
The fertilizer factories arc locatl:d in the 'oasl<tl areas, and in 
the eastern part of the country and th~ western part of the 
country, but the major consumption Mcas are in the North, like 
Punjab, Haryana, U.F .. Raj41sthai; anJ Sl! on and so forth. 
Therefore, in the earlier years we had to depend on this, because 
our ports arc located at a long distanc:: and that distance cannot 
be reduced. But now, over the years. due to good workiac 
bctw~n the Railway Ministry and our selves the position is vtry 
comfortable. One thing I wanted to m-:ntion that block rake 
system ha.o:; proved to be very beneficia: i'n moving the fc-rtililer, 
my submission is this. that when we move for long distances 
in a country like ours, there is some Joss during transportatiolt. 
There arc many areas which do not consume more f'-''ftilisers 
and fertilisers has direct relationship Wtth production. My 
suggestion for your consideration and for consideration of t.Ae 
Chairm~n is that for some years, till this system is tully 
developed. I think we must also allow picci!-mcaJ movement. 
We have been doing this earlier. This is my request on behalf 
"f the farmer. It should not be full r<tkc of 2000 tons. Some 
~:'i:IH fertiliser factories also do not have so much material to 
•. 1 _. ~-· ... , -
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165. IJ1 this ~on the Chairman (Railway Boiird) put forth his 
poiilt of view as under : ~ 

.. · 

"Railway trans~ I am afraid is not meant for piecemeal movement.' 
· . The more you put it to pieceineal movement, the more you wiU 

reduce the Overall carrying potential. We are prepared tO 
mewe it- 3500 Km. but after that for the next 100 km. it should 
go by road. We must develop nodal points or ce~tral dum~ 
points from where road transport should take over. . 

166. In reply to a query that imported fertiliser is also being transported 
by road upto 1000 km., the witness stated : 

"'We do not want imported fertiliser to move 1000 km. by road. 
You bring the rake upto M~erut and ostribute it from there. 
But we cannot take it to individual statmns. A factory may 
not be producing a rake of fertilisers a day but that does not 
mean they cannot load a rake every third day. ·We have said 
that silos should be provided at producing centres so that they 
can store it till a full rake load is available." 

167. The Committee drew the attention of the Chairman, Railway 
Board to the fact pointed out iD. the audit para that earlier impored fertilisers 
used to be moved by road upto 500 km. and indigenous fertilisers upto 
1000 lan by subsidising the cost of road haulages but the distance upto 
which impmted fertilisers might be moved by road was stepped upto 
1000 km in May, 1979. To this the Olairman, Railway Board has stated: 

"These are things of the past when w.e could not move. In certain 
areas it suits me and it is economical to move even up to 
100 km. by raiJ. For instance, there is a fertiliser plant at 
Panipat. I can easily take fertilisers from there to KU11lksbetra 
although it is a short 'distance, because otherwise the rake wiD 
be going empty. In such cases. even short distance haulage 
is welcome to railway." 

We added in this cormection : 
"The National Transpon Policy Committee has rerommended that 

stockyards should be set up. 33 nodal ~ have been 
identified for Punjab and Haryana and. RaJasthan for taking 
train loads of fertilisers. Similarly, for example, for the food· 
grains, in West Bengal we take a rate to Kharagpur and the 
entire area is served. But all points have to be worked out. 
Then only rail can meet the needs of the~· If you feel 
tbat individual wagon should move to the individual statioG 
that way we cannot JeJiver the goods. n • 

He further added: 
"We have the best of coordination with the AgrleuJture Ministry. 

lu has been mentioned there is direct coordination, then we 
drew up programmes. There is a Secretary (Coordillation) 
who coordinates everything and I do DOt think there is' any 
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problem that we cannot surmount as fa( as movement of tood 
and fertilisers is concerned." 

168. The Committee desired to blow whether uy coonlibation had 
been achieved by the Railways in consultation with • th.b< Ministry of 
Agriculture to make the road movement of fertiliSer a feeder to rail traffic 
and so that the average lead of latter is brought down to the level (700 km.) 
\Vorked by RITES. The Ministry of Railways (Railway Board) have 
stated in a note : 

'"Coordination in the matter of movement of fertilizer is achieved 
through an agreed programme for movement of fertiliser both 
imported and iD.digenous. The movement of fertilizers i-; 
attempted to be rationalised so that the indigenou~ fertiliser b 
consumed mostly in the areas where it is produced. Only 
surplus fertiliser ao.d imported fertilizer is moved to deficit areas 
to meet the requiremeQts of the ditl~rent states. In order to 
reduce the lead of this traffic, product exchange is advocated. 
Some headway has been made in respect of Urea bdn& 
manufactured by various units in the country. Lead is likely 
to come down only after the problem of congestion at port~ is 
overcome and imports are canafised a~ per the rationalisation 
sobeme. It is necessary for the purpose to centralise the 
marketing of fertilizer with one control agency such as F AI 
or FCC. The Ministry of Agricultur~ has also to make a start 
in setting up nodal points upto which movement wdl be done 
by rail and further destination from there by road." 

Mol'ement of Foodgrains 
169. Audit para points out that while, according to the Railway Board, 

attempts had been made by them to rationalise th:: movement of foodgrains 
in block rakes, timely remedial measures such as pr<nision of adequate 
siding facilities at the godowns to facilitate quick leading/unloading had 
not been taken by the Ministry of Food and Agrit..-ulture/Food Corporation. 
Consequently, block rake loading at stations in Punjab and Haryana had 
to be done by blocking running lines resulting in detention to wegoni aftd 
aftecting their turnround. 

170. The folio~ information had been supplied to the audit by the 
. Ministry of A~calture : 

"It is a faet that out of many godown centtes, each with a capacit) 
of 10,000 MT or more in PW1Jab awl .H~ryana captive 
sjditwt are available in oDly 4 godowos. Proposals for 
providing railway siding fa~ties we~~e initia~ by the FCJ 
with the Railways as far bade. as 1975. In. fact 5 silos calil 
having a capacity of 20,000 tonnes were taken up for 
construction during the period from 1975 to 1980, and eacll 
of thes.e silos has ~ J_Jrovided with railway ~iding facilities. 
Ut.ewise, llfOPCJI8]s were udtiated under the ~ond World Bank 
Ptoject tor consttuction or &odbwns with caeaeity of 25,000 
tooaes .Ud SO,OOO tonnes With :Railway siCtiog facilities in 

1976 itself. Tile problem that the PCI• hal been facing io 
speedy exccutioa of the siding works by the Railways bas heeD 
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iotistence on the part of the Railways to provide full rake 
Wflgth ~ of 7.5 wagous in e@b ~. The ~ for the 
patpoee of constructiag goi:lqwns bad already ~ acqUired 
m many cases on the' basis of the earlier position WW. tbe 
Railways where siding facilities were being provid!!d in 2 or 
3' spurs without insistence on full rake sid,ing. The change in 
the pOlicy has caused serious delays in finalisation and execution 
of the Works. It may be mentioned here that it may not bo 
possible under the new policy of the Railways in respect of 
provision of Railway sidings to have :;iding facilities for godowns 
having even 10,000 tonne-, capa~ity. This problem is also to 
be viewed in the context of the difiiculties wh1ch the FCI is 
experiencing in the matter of acqUJsrtion of l~nd Moreover, 
the provision of railway sidings is also linked with the nearness: 
of the location of the godowns to the rail head." 

1 71. When asked why the Railways have been insiSting on provision 
of full rake length sidings of 75 wagons in each case irrespective of the 
size of the godowns. the Ministry of Railways (Railway Board) have stated 
in a note : 

"Provision of storage capacity by FCI is related to the procuremen1 
in the area and the business resulting therefrom It is with 
respect to the size of the godown that the FCI dcci~ions for the 
infrastructura1 facilities to be provided at the loading terminal 
and whether the haulage is to be done by road or rail. Provision 
of terminal facilities depends upon the availability of land and 
other requisites according to which the pattern of movement 
is planneQ out. If the land and other requisite!-> are available 
full length siding is considered, otherwi~ two spurs are provided. 
The same considerations are given at the unloading terminal. 
As the concept is to move foodgrains in train-loads between 
two terminals it is in the interest of the economy to have full 
length sidings to accommodate fuU length trains a~, a policy 
rne8$ure." 

172. ID reply to a question as to why the mjlttcr could not be sorted out 
at f'!'Opcr level between the Mini~try of Agricullure and the Ministry of 
Railwa~s. the Ministry of Railways (Railway Board) have ~tated : .. , ... 

"At the initial stage. the matter is sort:d out between the Divisional 
officers of tlte Zonal Railway and the- Regional Officer' of FCI. 
The final approval of the plans ;., coordinated bv tht" Zonal 
Railway Headquarters officers and the FCI. The matters of 
policy are discussed between the Department of Food and tbr 
M.in,istcy of Railways. Since mo~f of the FCJ's storage and 
Warehousing Projects arc aided by thr· World Bank. periodical 
meetings are held 'Jy the Ministry of Agriculture (Department 
of F6od) at the highest level to review the progte$s achieved 
in this tegUd by the FCJ. The MioisUy tlf Rail\\a~s are 
const'alted to resolve points between the zonal railwa,•s ;md FCI 
for which inter-~erial grQups meet. Jhcte is thus a close 
cOordination maintained between tb.e RailWays and the FCI/ 
~Pf:rtiii6Dl of Food.,. 
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· i73. ~e~ was, according to audit para, reportodly lack of response. 
from the Mimstry of Food and Agriculture to a proposal to move foodgrains 
intended for southern states upto Kandla and Vizag by rail and thereafter 
by coastal shipping. When asked about the pretent position in this regard, 
the Ministry of Railways (Railway Board) have informed the Committee 
in a note that the Department of Food has not agreed to move foodgrains 
by rail--cum-sea route on grounds of cost. The Railways want more export 
and shipment viti. Kandla so that the wagons after release can be utilised 
to load the imported fertiliser, etc. 

174. In a note furnished to the Committee subsequently in this regard, 
the Ministry of Railways ( RaiJway Board) hav~ explained the po~ition 
further a~ under : 

'"Ministry of Agriculture (Department of Food) have advised that 
the proposal regarding rail-cum-sea movement from north to 
south through Kandla and Vizag ports w~ examined in 
consultation with the Ministry of Shipping and Transport, and 
FCI but was not found feasible for the following reasons :-

(a) The fr~ight for sea-cum-rail mm emcnt of foodgraini from 
Moga to TrivandruUt viz. K:.tndla and Vizag ports was 
Rs. 324.20 per tonne against Rs. 148.50 per tonne by all 
rail routes. 

(b) Lack of facilities at the ports for storing the foodgrains 
pending arrival of coastal vessel<;. 

(c) Multiple handling would be involved, e.g., unloading of 
consignments at the intennediatc port, moving them to 
the local godowns, lifting them again from godoww to 
the ships for loading/unloading of the consignment at 
the destination port, movement to local godowns for storage 
until availability of wagons and loading again into wagons 
for movement by rail. This would have involved ll'eater 
transit losses than in case of direct movement by rait upto 
the final destinations." · 

175. The CoDU1Uttee desired to know whethca.· it was a fact that on 
19 June, 1981 the FCI booked 1600 quintals of wheat at Barnale station 
in Punjab in open box wagons which arrived at Dhanbad yard rA Eastern 
Railway on 6 July, 1981 and were detained there upto 12 July, 1981 and 
·these wagons were not even covered with tarpaulin and so the wheat got 
badly rotten being drenched in rain and the cntir~ wheat not fit for human 
consumption. In reply to this, the Ministry of Railwa~ (Railway Board) 
have stated in a note : 

n29 BOX wagons containing wheat booked by Food Corporation 
of India on 30 June, 198111 July. 1981 at Barnala Railway 
Station on Northern Railway for Dhanb'ld dulv covered with 
Tarpaulins were received at Dhanb£d on 6 JuJv. 198 l. Since 
there was congestion il\ the Food Corporation of India's IQC!own 
at Dhanbad, tbev reQuested for re..bootinsr of the rake to 
Tal1i1waf. a· stadon on the South-Ea~tem Railway. As re-



67 

. bookbag Was uot permitted, fresh booking of the rake was made 
under Railway receipt No. 375601 of 10 July, 1981. 17 BOX 
wagons from· ~ rake were received at Tatsilwai Railway 
Station and · 12 ·. BOX -wagons at Rancbi Railway Station. 
Delivery of the consignment was given to Food Corporation 
of India on assessmen~ of damages as contents of some wagons 
were found danuiged by wet on account of rain since some 
of the tarpaulins got disturbed during transit. The Mimstcy 
of Railways are, however, not aware how the consignment in 
question has been disposed of by the Food Corporation of 
India:" 

176. According to audi~ para the Railway Convention Committee, 1977 
had recommended that the question of laying down firm criteria for 
determining the total freight carrying capacity of the Railways on an 
acceptable basis so as to arrive at optimum lead in each case should bt' 
gone into critically. Effective action in this Tegard also yet remains to be 
taken, as is ·evident from the uncoordinated traffic movement of foodgrains 
and fertilisers. \Vbtn asked to clarify whether any action in this context 
had been taken, by the Railways to reassess their freight carrying capacity, 
taking into account the recommendations of the National Transport Policy 
Committee, the Ministry of Railways (Railway Board) have replied in a 
note: 

"No reassessment of freight carrying capacity is considered necessary 
since the allocation made by the Planning Commission for 
railways under different heads are short of requirements of the 
Planning Commission's estimated traffic of 30Q M. tonnes 
and 220 Billion Tonne Kms. This fact has been brought to 
the notice of the Planning Commission." 

176A. Enquired whether any follow up action had been taken or was 
proposed to be taken through coordination efforts on the recommendations 
of tbe NTPC, the Ministry of Railways (Railway Board) stated ;n reply: 

"Planning Commission are coordinating in t~ matter. Aft~ the 
Government's approval the accepted re-commendations will be 
implemented. But we are not in a positio.!l to refuse the traffic 
either for shorter uneconomical distances or fer longer lead 
altbouah hratloDal movementa are not undertaken. We are 
compelled to carry the long lead im.parted traffic of fertilisers, 
cemcn_~ coal just because the efficiency· of national ports does 
not oermit the pattern of movement which will reduce tbe lead .• ~ ---- • 

tn. Tile 1.._ Rlllnys any ..._. ,., per ceat of tile oriP'a'i• 
~ .... 82 per C:etlt Gl .... ~ . ., lie ...................... ... 
or . tralftc • • a.atry ... ..., coadate the lll8in .nerr ot 0ae 
...,... lnlad tnlllpGit. . The lllllt of nil tnasport for ~iallt tnftic .. , ...... 

171. Tile Co....._ IIOfe Cllat a.Uways W 4,90.117 .....,_ to.,.. 
• _. of die FOIII'tll "- whk:la, ...... to tile Mlllilllry of Ratwa,a, 
.,.. .... life to .eta trdlclevel of 235 .allloti toaies ef tralic Ia tile 
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LJst, 1'ratr ._a1 ......... ~ viz. 1973·74). By 1976-77, tile total 
....... of--~.~· :,¥G:w::;:· ......... ~-·., 5,.Z~l~.wap11S. Tlae 
Rllihnays ~-- · · , ·~· I ~ 2~ •. 1 ~~-. ·· I~ · of· tnftic whidl 
..-.a~ . . . ~.W, apt hi ... of.ro ... stock. 

179. Tile Committee, ~·to .W ... t. ~ .. ~·nt years while 
the w..,.. holdings of tile ~JS_ w~. QA. ~- ... crease," the total tratlic 
carried coatiaued to shQw a ~ tre~d~ ·~ is evi.,Dt from the 
fad tiMit ia 1977·78 ~th a wogoa laOldiac of 5, .... 7,863 wagoas (7,749 
lllOI'e t1uua in 197.77), the traftic carriewd was onlv 237.3 miUion tonnes 
(1.8 million toDDes less than in 1976-77). The j.osition continued to 
deteriorate in sobse~nt years -.d in 1978-79 and 1979-80 the total 
fl'aftic carried by Railways was 223.4 miHion tonnes IU\d 217.8 million 
tonnes only. '111us while by 1979·80, a capacity to carry 245-2'50 million 
tonn~~ of freiRhf traffic had been created, the actual traRic carried was 
aboat 30 miUion tonaes less. This not only resulted in fillandal lolls to 
the Railways but had serious adverse repercussions on ,·ital sectors of 
ecoaomy Uke power stations, fertiliser plants, cement factories efc. whic:h 
had to be closed down fr01a time to time f«»r want of co:JI or other J'8W 
1118terials. 1be representative of the Minisb'y of Railwa~ s has explained 
dlat fhe decliDe in the trallic carried by Railways w~ mainl~· due to the 
general dediDe in eflideocy and discipline .in these ~ears. The Committee 
express their deep coacern at this fall in the efticicn~· of Railways durin~ 
aD these years. 

180. Tbe Committee would like the l\fiaisar)· of Railw~)'s io examine 
tile JDBtter in depth particularly the defects in the system "'·hich contributed 
to tbiS dKiJea in eftkieacy ia the previous years and b\ke adequate .measures 
to eled improvement in their workiDR OD a long t~rm ba~is so that the 
factors ,.Pch coDtributed to tbe deterioration in thrir performance are 
1101 allowed to recur. 

181. The Committee are tl*essed. to DOte. dul. t there has been per· 
~tible iDcrease in tile _..... of oaUtaadia& ~I!~ for. W.'9»DS· While 
a 1976-77, file awenwe '110161)' ........... ql oatsfandt., i .. nts \\IS 
10,143 fer BG aacl 4,807 lor MG, this iD~d to 23,480 aDd 14,165 
ill 1977·78, 1~03,839 aad 57,970 ia 197~7 . aad wac; as higlt as 2,44,368 
far BG aDd lltlaLS for ~G ill. ~'.· ""'· . ~~m~':t: C:flRDOt accept 
die ~ of tbe ~ of.Jlalhniy.s dliit the QUIJiier of outllalldi-a 
,.,...,....., clid ~t ~ iadialte ~==Ued deJIIancl in ''iew of 
lie ..ace ol .... ............ ne . '. . feel that It Is tb.e fallare 
of tile Railways to meet the ....... for ....... wldch is. respouible wr 
lids. ~~ ill outsfandi• IIDCI telldeacy for bops reptratioll. The 
C0111rnfftre .are _pel'ttlrbed_·to note u.t i....., of.,_ da.~· -.1 .... M~y 
of Jt.ailways ~ tllere .. ._. percepfible illpove_.., U. ~ ...._ 
of tnflk, tile ..., .. , of ••tAca "'deDts ~toad at '1.207 oa BC' ail 
21,613 oa MG OD 38 ~e-er, 1911. 11le ~ •• I~ ~ 
..are Slllt8i.-ed elorts 811 tile C of tile tbllways and improvelliellt IJI 
.._, It Is pot95lble to • tile Mllt-.tiag demaad for nao•. 
1\e ~ ruttlle ~ • to • •••• et _,. ~~=--\ •-z.:a•eil% ., ...... _. ._. .,. fllkea. If~ &..:. · J. II N -~ . . . .,, ·~ ~ a . 
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· ~1& n.,c ....... ~...,._ ...... :tlle·Uck..,.:ovenae•· 
....................... ~---·--·· WlrUe tile---Ql.lkk.. w.a&JMII ... 1977~ ·"· 18:117-(lf, •. OD BG .... 4;05, .. OD 
MG),. tile -e.laaealel.·to.28,'19,1n.19'71-t"79 --''to 11;785 in 197,..... ne .....,_ el.o1'ftllletl waao• a11o IDcreatled 119m 29,l9&·in .,,,_,,. 
to 30,354 in l 97f-80. As oa 1 ADdL 1981 tlae number of ovenged ·and , 
sick waaons was 37,814 and 24,3,1 lespeedvely. The CoDYnjttee need 
llaNiy e.,ta.sille the aeetl·fGr ,......._ repair/replaeement of these sick 
aad eveniJttl wagoas as ev• oae sick ar overaged · ,...,,. •Y impede 
tile move.- of tile elllke trala aa4 .· ba~e a.Jvene l_..,.ct. Qll the. 'P/A'*-
and fast naonmeat of goods tnlk. 

183. Tbe Committee have beea iaformecl tbat the P!&lllling Commissiea. 
had pro,·idecl f1lllds fer proc:we~Deat of 1 lakh additional wagons cf•ing 
the Sixth Plan period apiDSt a requirealent of 1.93 lakh wagons. Out of 
thele, 50,000 l\UgG• (ba terms of 4 wheelers) were to replaced overaged 
W810118 wbieh will JIUIDIJer 64,000 diRiatl th!e plall. Downer, due to 
cstalatioa in costs ud fiDandal coll!traints it will now be possible to 
procwe oaly 75,008 wagGIIS ct.iDg tb.e Sixth Plan peorlod. In case aD 
tbe overaged wagons are replaced, tlaere wiU be a net addition of onJy 
ll,OOO \q\lgctas. The Co.-ittee note that the Sixth Plan provides for a 
t~ of 309 1DiiU011 toanes of originetiJia traffic to be -hauled by the 
Ralll\'Bys in 1984-85. However, the Miuistl)· of Railways have stated 
that due to inad-eqaate allocatiou of fund.~. "t wou1d not he po~ible for 
tlleaa to carry -.ae thaD 2.80 millioa tonnes. 1lW Committee have, 
however, • apprebeiiSioa that d8e to iaadequate mlliRg stO(k aud in 
view of the fact fhat eftll in 1982-83 i.e. third year of the Plan. Railways 
have &xed the t8rJet of carrying only 230 lllilliGR tQ~HWS. of freir~t traftic: 
it WOtlld not be poMible for 1he Railways to . adlieve efen the target of 
l8e •11io• tonats of tnlic by 19M-IS. 1bis would iaevitabh· tune an 
f'dle.~e impad oa the ~ sectors of tlr!e ecuauanl •. 'l'be Coauaittee, 
tlleiefore, reccnniiiC'Dd llat- tile Pl••i• Coa• ;sttion sllould examine the 
lllltter ill deplla * llllke ••rete. ~·to. eataie Railwa)·s to 
replace tlleir ........ n»>liDa stock ud ..a.e ~JJquilite · nddiaion to the 
S88e te adtieve tilt ~~~get of fre .. t fnllic con..,..ted ia the Plaa. 
lri addition. the Co.-.ittee woald · ~n•,..•d U.t tile Milhmy of .. RailwaJS 
(Ruihva)' Board) shollld also accord due prior'ty to aDocatinn oat of 
avalllltle faad~ f• 11Kfts•1 Wtal trMit l8dlities,. ~. reaowals. etc. to 
optindse tbe use of available wagoDs by reduciDg the tumi'OIIDd. t>tc. 
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tndlic deiiiiUld for aeaeral purpose,~ or covered, wagons. The ComJDit .. 
tee caaaot but coaclude .._ this pro~ of excess BRBT and BOBS 
wagons and their ander-n#~safioo dearly iDdieate tile faulty plaDDing of 
proc:aremeDt of wagoas palticularly when Rallways ha1•e been complain-
Dig of insclequate alloeafioa of &mds. 1be CoDUDitec expect the Mfldstry 
of Railways to undertake a fresh aMsmleDt of the requirements of 
wagons and take· necessary corredive measures. 

185. The Committee are constrained to point out that a substantial 
IIUmber of W&J!ODS, though IDIUitlfaetured by wagon builders, could not he 
tlba over from them and put oa line for traf6c use btd bad to be kept 
stabled in their workshops for want of wheel se~ and roller beuin~ axle 
boxes. Tht~ fitfngs which were required to be supplied to wagons huil-
es as free supply items could not be 8IT8IIged by the Railway Board 
ia adequate numbers to match the delivery scheclule of wagons. During 
1976-77. lh:! maximum number of ~ons stah!ed in d month was 217 
&umbers in 4 wheeler 181its. During 1977-78 stabling was resorted to oaly 
bt the month of March 1978 and 300 nUIDbers in 4 wheelers were 'tabled 
a~ on Jht l\larch, 1978. During 1978-79 and 1979-80, on a11 average 839 
and 784 wagons per day, out of 12,056 and 10,827 wagons respecth·ely, 
built fm the Railways had to be kept stabled on this account. The loss 
to tile Railways bfaluse of stabQDg of wagons has increased in subsequent 
years as during 1981-8%, upto 31 December, 1981, while the aver:~J!e 
monthly ootturn of WBgOIItS •s 1,367, as ....,Y as 1321 wa~D!!I pel' 
_,lith on aa av.erqe were stabled Decause of non-availability of compa-
llellts whlc:h are sapplied free to the wagon builders. According to the 
Miaistry of Railways, th,e stablilll hal been taking place for shortage 
of whed refs from Durgapur, delays in aJrival of imported· wheel-sets and 
short supply of I.awriuated Beariag Springs by L-B ~pring manufacturers. 
'J'he. Committee caDDO( bat espress their serio1l51 concern over the increase 
ill •IIIIJer of WJIIOIIS stabled since 1976-77. This stabling bas resulted 
not oaly Ill reve•e loll to the Ralhrays buli the country has ai\TO been 
deprived of the ue of these wagons lor haulage of trallic at a tbBe wllell 
tllere Is a huge ~~- !. "r;~ deiiiDd for wagons. The Co111111ittee feel 
dlat tba'e ,. cleuly had .,.. ·"~ on die part of Railways not to have 
arra~ed for the 511pply of ~ componeuts 6imultaneouslv with the 
~ of w~. 11ae Conw•IIHee bope that suitable steps woald 
be taken m coordination with ..,.,uers of wheel sets and JDatclai•l sets 
of L-B spriDp to •"*' •Y ......... of waeo• in future. 

186. 'l'he Cemmlttie naret to note tbat even tile leet of wage•s oa 
liae ec.ld aot be pat to nwshm• 1111isadon due to various operatfmml 
alld noa-opentional f.aetors within the ~lltrol of die Ministry of RaHway~ 
(.R.uway Board) as Is cJe. from the 8lieeeetiiDg p.....,.phs. 

187. The CODUDittee are constrained to poiDt out that the huiW'OIIad 
tm.e of wapiU on Jacllaa Rallwa)'ll iacreased &om 13.0 days ill 1976-77 
._ 14.3 days ill 1971-79 8lld fudller to 15.1 days in 1979-80 on BG. 
SiiDIIIIrly, oa &IG the ._..roaad tbae iaere&Jed from 11.1 days ia 
1976-77 to 12.8 days Ia 1971-79 ...t lwdw to 14.1 days i11 197 .... . 
Ia 1976-7'7 aad 1977-'78 wlaea lie "11011 tin-round was ............ Co 
111 ...a 13.3 the eflldeaCy ... ces.,... .. best. Waco• (BG) kiD. per 
W811DD .. Y was 81.1 ,... 81.9 ill 1976-71 allcl 1977-78 as enmpare.t fa 
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73.3 in 1979·80. Net ~ Jua. per waaon days was 1019 and 1045 
ill 1976-77 aad 1977-78 -._COl~ to 972 in 1979-80. The loss ia 
RMmetary terms tD tbe Rillftys on acccaat of bac:rease in the tuna-round 
time dariJI& aU years am 'fii •'""'ed floDI the fad that if 6.e tum roud 
was less by one day in 1980-81 the wagon loadbla could have iucreased by 
1656 'ftllgODS per dav on the BG and by about 335 on the M.G. 

188. Au aaalysis of the turn J'OIIIld time of W&gODS during 1978-79 
11nd 1979-80 has revealed that the main reasons for 1he high turn-rouad 
time were the de4entioas at terminals, marshalling yards aDd enroute. A 
reduction in the time spent by a wagon in Its rooad trip onder any of 
these factors namely, at the temriuls.. in marshalling yards or e\'en by 
reduction in the numiJer of marst.Uiop (i.e. by block rake JDO\'.rment), 
tpllcker marsbaUing tllrough IDedumiSaffon of bump and redudag bold 
ups ef wagons enroute could improve its availability. 

189. The Committee are staprised to find that e\'en though the 
uumber of wagons dealt with in the IIB'SIIalling yards had come down by 
22.2 per cent from 1976-77 to 1980-81, the detention to wagons had 
gone up by 25.1 per c.ent dming the same period. A sample study of 
one month's (December) statistics during the busy period of some of the 
major marshalling yards tbiagj 1969-70 and 1979-80 disclosed that, 
though the number of wagons dealt with in the yards had declined, the 
detentions to w~n~ had increased. The increase in detention to wagons 
in the yards, despite the additional facilities provided was stated to be 
due to factors such as wagons ~ming unititldamaged owing to deficient 
couplin~, lack of po~er~ late materialisation of ~1ock, etc. 

190. The quantum of. block rake trains bye-pas,ing the marshalling 
)&rd~ L"'nstitutes a sizeable percentage of traflic in coal. ore~ POL etc. 
and as much as 24 to 32 per cent under other commodities. These 
rakes pas~ through the Central yards of important marshalling ~ ard6. 
However, a record of tbe detentions to the wagon\ in tbe~-e yards i~ not 
being maintained and as such it is not possible tu :tsccttain the reason~ 
for detentions of througb goods trains. The CommiUeP '' ould suggc~t 
tbat the Rnii"~Sys should maintain records of detention of wagons to 
laroup. tmins and include them in the published Marshalling Y arj 
Statistics so that ~"Uch detentions could be watched ltDI' controlled lt'f 
taDig 8Uitable n1easures. · 

1'1. The Committee further find that even though the number ef 
watJ0118 dealt l\ith in the tenuinal yards had COlD{: do"·n by 15.9 pH 
ce• from 1977-78 to 1980-81 the detention time of ltngons had gone up 
by 57.9 per cent during the sa.me period. The i\finistr~ of Railways 
(Railway Bonrd) have informed the Committee that due to increa~ 
running oi block rakes which by-pa~s yard, the number of "·agom dealt 
with in the )Drd~ bas decreased. The wagons are, therefore, detained 
for loager 1,eriods for formation into trains. Further. according to the 
Ministry of Railways the general incftase in detention to wagons is not 
due to want of adequate facilities in 3·ards and terminals. A general 
drop in efficiency and discipline within and outside the rail~~·s has also 
beea responsible for biaeased detentions. 
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19%. ne ('oJDJBJCtee are sarprised' to IIOte that the problem .. of -
. de~DtiOn to ·.....- 1at · yaftls ·1Dd:1KIII,..J4Mid 1-. .dealt\ "**anby. ;.the 
·. 'Ra~i~Wa, Board'·'b I nvitig ~~~ .... ·;Of!idellelitlon: ... ~r 
and' Onobtl'1 87~)"w~out' amti)Si~ 'kt deW·Gte 'fttlsoas ~furl iftw ... ac.w.e 
·• wttlaout· conskkriiJK ·ey·~ ...... ~_......._.for-·~briaaglngtl~:.the •teaao• tintc' to ·11ae ·Jft\'SOUS ''~Weis.. The; Committee . are ':disliitbfted 
with this ad ·hoc: step ·ftlken 1by tile «8Uway t 11ottd. :They·· woald ~like 
•e Railways to keep . a said . watch on 1he detentions to wagoDs iA yards 

· luld ~rntlla81s and take Corretti1'e ·11teps ·to -redoce '8lldl · dllftentl011s In 
' 'ftitlll'e. . ' 

193. The Co....Uttee further find tllat duriag 1980-81 the average number 
of waaou fnulsllipped ~ day •• , the' 18 major 1ralishipment points, 
·statisti~s lor which 8l'e published, fa-om BG to MG was ~92 a11d fl'8lll 
MG to BG 783. Avenp detention per wag~n was 41.5 brs and 38.1 
Ill's respectively. According to the M.iDJstry of Rail•ys ·the detention to 
wagoas for trauhip_.. is due to vlll'ious fadors 6ke beJun·iour of 
transhipment labour, pttera ·ol loadiog pa1icularly of .imported goods etc. 
A vailabilit~ of matdaing wagons ·is itself dependeul em these factors 
The Collllllittee are intObaed that 97 tnmshiplllent points would be efimi-
oated oa co111pletioa of ...., conversion projects whiCh have been making 
Yery slow progre!S. Despite heavy investment. on com·ersion p1'oject~, 
and completi.Dg aboul 316 km during FOIIrth Plan {1969 .. 74) and 480 km 
daring the subsequeat period upto 1979-80, the numht>r of transhipment 
poia15 has re11111iaecl at 97. TNs seems largely due to Dndertaking con-
version proieds simulaameously on various MG Sect~Gns without havin~ 
any time bound programme for ·theJr c~letion. ·ne Ministry of Rail-
ways (Railway Board) bave stated ia this counedlon that at present there 
are 15 con?ersion projects and for want of fuDds. only 6 are expected to 

· lie co.pleted daring fhe Sixth Plan. The CoJDJDittee find that out of these 
15 conversion projects, iia respect of 8 projeds. even tarl{ct dates of com-
pletion have not been fixed. 1be CoiiUDittec would like to express their 
.._tWadion at file slow prepess ef these coverslon pmjeds. They 
fail fo understand that when Railwavs are well aware of the diHicultics re-
prdin~ financial constraints, why s0 maay conversion projects arc taken 
in band n·sulting in scatteri~ of scarce resources. The Committee rel"om-
181md that Railways .sboald ay to co .. Jete the on going conversion pro-
Jects as early as possible aecordillg to a he boaRd prop-am•e so that 
tile traasbipment poillt8 .. y IN eMrineW early. In future only selected 
coavenion projects shotdd be takea ill halld and ellorts made to complete 
tllese projects before u11clertald11g new pmjeds. In. the meantime, handling 
facitities such as cranes, matchir& MG ws~as etc. ~bould be made anil· 
able at imporbn& traD8hipJDeRt poiatl and odler suitable steps taken to 
BYoid detention to wagons at traatld,.en& points so that delay in 
1110vcment of wagons and du~~~&Kes to consigame11t5 and their p=.tfe.r-e etc. 
could he obivated. 

194 The CommiUee note that traffic facilities broadly comprise faci-
lities at terminals in marshalling ~·ards and on l'.nroute sections to facilitate 
mol·ement of traffic as far as possi~ at the booked speed and to remol·e 
congestions in busy yards, etc, The Fourth and the Fifth Plans' total alloca-
tion ef funds for traffic facilities and line capacity works was Rs. 315 
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. er .... aad ~· 508 aores, res~'!!f (out of a total phm Oldlay. of 
'lb. 15%5 lad ~. ~.~~· ~- · ~-, ·~ Vely). ·'Widle the ..... t.:. alletlaeats 
, year to year· .Oa8lle,t Rs. :Z3a.s ~·~a· t1te · Fo.rt~a·· ,._ _. Rs. 3Z~ 
.. ererea ill the ntla PI8D, the npeildlt.e w• ·daly· Rs. 210.7 qer" ud 
. Rl. ""J99.5 ~~ 'r~Y~l· ."~ . '!as ~lelplte. the fact ~hat Ra~~ys 
have Jaeen contmuody c~ .. iiiill Gf 1118deqa8te allocatioa . of ••· 
Tile CoiaiidUee further iOte that oat ol the budget al~ -·y. '60 per cent of the . .alodafi«)ns tor ''fraftic faciUties', . viz • 

. ~ Rs. 145" C:rores iii 11te Foai'ttl P'- and·ts. 181 cror(.-s ia the Filtll Plim 
had been spent on gauge conversion and ·doublina works ia patches. 

l'he CoiiUIIidee wO..Icf Hke to ex,ress their deep concertt on this tteelbie 
of investm·ents m tr&ftlc facilities . as 'this is boitlid tfJ bave .. ar advene u..pa.:t 
on the quick movement. of trsitfic and will lead to eongestion. . 

195. ·The· Committee further ·obsen·e that a re,·iew of some of tbe yard 
remodelling projects aDd line capacity works on the Eastern, NOICIIena, 
s.tbern, South Centr81, South Eastern-, Eastern and Wesfera · Railways 

· undertaken to ease congestion and reduce detentions to W'tlgOns and gocMis 
trains had revealed that these were either not been plaPned/ e~ in 
a manner that could relieve congestion or- were taken up after co~ 
delay and the pace of their execution had been slow. The Public A«oants 
Committee, in their 11th Report (Sixth Lok S&bha). had recommended ·a 
comprehensh·e study of the major ~·ards with a view to streamlining their 
working. The Comm-ittee find that although, in pursuance of this, Railways 
han 1111dcrtaken a comprehensive stud~ of various major marshalliag yards, 
the studies hal'e been completed for ro yards or..ly. El·en in the case of 
these 1 0 yards, JJUijority of recommendations thr.ugh accepted by the 
lbilw:ay~ ar~ stiR to be implemented. Tiae Committee would t:ke the Railway 
Board to ensure that Zonal Rai1ways take necessary action for implemen-
tation of these recommendations and complete ~1udies of the remaiaiag 
major }'BI'ds as early as possible. 

t 96. The Committee note that empty wagons are required to be 
cleaned inspected and scarted into conrcd ami open wagons v.nd tanks in 
die marsbaUing yard prior to their despatch to the batk loading points (viz. 
collieries, steel plants, cement and ferfi6ser plants, etc.). .:\. rel'iew of eoal 
loaded wagoM d~tched from collieries revealed tbr.t the Railways bad 
not been adhering to the prescribed rules and procedures in thts regard, wida 
the result that einpty wagons sent to the collieries from tl&e marshaDing yards 
had eidter been left behind unloaded (at least until the next pilot) or llllllled 
empty. The number of wagons so left behind ra~ed ~tween 1043 and 
1336 per day aad the wagons hauled empty ranged between 60 and 136 per 
day duriug the years 1975-76 te :1'979-80. The Cttmmittee regret that the 
number of wagons left behind and bawled empty over the years has been 
on tile inc~. The i'Acrewte was d~ite the 8S8ertif,n made by the 
Railways that cases of wrong mar :haUing are taken up as and when die\· 
oome to aotice on occasional checks whicb the yard master and operatini 
eflicers are supposed to make. The Commitke would urge upon the 
Railways to strengthen the sup"rvisory checks in regard to the observance 
of the extant instructions and if 11ecessarv to re,-~ them suitabh· so as to 
~void the ~nstances of wagons left behind or. hauled emply. If an~· \vagon 
Js left. behmd or baulted empty due to Colliery's own failure, n pro' ision 
for smtablc pe11altJ should be made in the relc,·ant rules :md th._• same 
should he ~1rictly enforced. 
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197. Flllfher, the proper loadlag of wagous upto tlae:r ~n·)'inl c..,..aty 
is required to IJe eusurecl and adjustment of I.Gads Is ·11111&fe so as to ·aYoid 
UIICierloiadiuc or overloadi111. A review· of coal loaded ~ons despatcbecl 
from c:ollieries revealed that there were cases of overloacliJII of ... ..,.. 
leading to a,... to wagons. On tbe Eastun RaDway duriD& 1976 to 
1979, overloacliag of coal wagons varied from 14.7 to 39.7 per ee~~t ill the 
case of Box wagons and from 11.9 to 43.1 per (;ent iD die case of low 
wheeler wagons. As a result 33659 bearillc springs of BOX waco• wae 

· damaged and the Railways aclmilistration had to incw · ~xpcnditure of 
Rs. 64.63 lakhs on repair. The rules provide for adjustment of loads on 
the spot after weigbme.nt and levy of stringent demurrage ~llarges for DOD-
adjustment of loads. 1bougb adequate . weighment facilities exist in ae 
Depot Yards of the Railways dlese rules were not being stridly oblel"Ved 
8lld charges against the collieries wae not bei.ag enfurced. The Collllllittee 
are not satisfied with the reply of the Railway Board that adequate facilities 
for weighment of wagoas in depot yam do not uecessarily imply adequate 
facility for adjustment of loads whenever loading of wagons attains lqe 
proportions and that it is for the coal companies to do correct Joadiug as 
r. as possible to avoid other difficulties. Since overloading contributes to 
damage and consequent sickness to the wagons and possibilities of over-
loading of wagons are more at tbe loading point, it is for the Railways to 
en5'IIR that tbe wa~ns are not overloaded ai an~· point and particularly 
at loading points. 

198. It is surprising to note that although a~ per tl1e rules as they 
e:Dsted prior tn 1975, tbe consignee/consig.ncr haft tP pa3· e:xfnt penal 
freight charges calculated at double the highest ck~sifiutt.lon rates on the 
excess weight loaded and detected at the loading or ur.loading stations or 
eurout.e,, the rules were amended · in April 1975 fo provide for levy of 
penalty only if C.X.Cl.>Ss weight was di~covered enroute or llf the destination. 
The amended rule confnucd for six vears anc~ it Wa!-1 onh, in 1981 that 
aew Rule 161-A applicable to coal with cffecl hom 7.5.8l and {oose com· 
IDOdities w.c.f. 1-11-1981 was provided in the GorH.Is Tariff according to 
which if wagons are discovered overloaded: at the booking point, enroote 
er at destination, such over-weight beyond the perrni'i~ible,o carrying capacity 
of the wa~.on should be charged at the normal ..,.-a~ons load rate if the over-
weight is upto one tonne and at the ~smalls' r"te if the overweight i8 .Ore 
than one tonne, for the entire distance from thr. bfH•king point te tiM 
.._tioa. 

199. It is also p!:rtinent to note that the Railway Board had issuell· 
illfitmcfions in December 1980 and April 1981 permitting loading of coal 
and ':ertain other commodities upto 5 tonncs in lXCcss of the carry~ 
C3fi~lcrt~, of the BOX wagons. These instructions '\\'trc withdrawn in 
MBrch 198 I 1 May 1981. In fhe first instance the relnxatiun was for short 
dist:mc~.s but later it was. extended for longer distances all'o. The Ministry 
of Railways han stated in this connection that these instructions were issued 
ia consultation with the Mechanical Directoraf~ ~~ the .Uihvay Board aud 
RDSO, to meet the immediate requirement of steel plants for building coal 
stocks there. · 
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SiiKe such mell8Utes etert H resorted ftk short periods adversely eaect 
file uf the ~txles and other components of 'ft&ttons, tllesc ore bouiHI _to 
tdna!t in the short~ of the IHe !pan of w~ons which caailot be 
pt.:.~mhed. The Committee expect that Railways would ensure that soch 

· Ol't'Jioading Of wagonS is nut permitted in fufUte. 

200. Another iador which aftocts the wagon avhilaLlilitl for tmde and 
indu.stn is the holding up of wagons b)· steel plant!, F<'Cld Corporation of 
tndht. i)ort Trusts~ etc. The number of wagons handJ.ed in" such siding; has 
bt~t~ nf fhe order of 25,000-26,000 in recent years, or which 16,000-
17,000 are at the si'x majC'r steel plants for their inward and outward traftic. 
n(· c..pitc Iiberati free time up to 48 hours for single operatim~ !lf loading or 
nnloading a.~ against 5 hours allowed to trade, defrntirm to wagottS in the 
~ani~ of H~l plants was much higher. The l\1inistt·~· d Railways have 
... f:lL~d ilt~l whennc•· exce::sh·c detenticn ~f wa~ons was awtic~d in!!itte steel 
p!-.r"'~. the matter was taken up at apprcpri~t-e lenl ~nd remedild ac:don 
wm t:Jken in coonlination with 1he ~tcel phmt~/S.\IL ~!inir.;tr~ of Stet>l to 
ket·p if to minimum po~siblt 'e''el. 

20 I. In this connectron, the KhandrhvgJ Lommiitt:c harl re~ommended 
in J973 a series uf rnea~ures and works tn be implcn~-t-nted mutualll b~· the 
RaH~ a~·s and the steel plants for reducing the dek1~tiun to waJ!ons inside 
n~-:ir ~ar~s. Accm in~ to the RaiJwa~ Ro!lrd, ,,Julc 75 out of 97 recom-
mendation~; concerning them ban been i'mpleml'r:ftd, f.lot or I 53 recom-
m~ndatinns pertaining to steel plants onJ~· 77 ha\'e r..a far hrl'n implemented 
:'N~~,n:~ll fht: number of recomm'.'ndatinns rrject~d wert .)~ih 3:!. 

202. Enn af~er the implenu~nhUion of 75 out d 97 rec(:nrnu:ndation.'-. 
p,..rtainin~ to Railwa~,s and 77 out of 153 recmr.n•cndatiou..; pertaining to 
•u d plm~ts and despite tht- as~Niimt of dtc Raihnt~" that remcdil!l actinn 
~~, ':tJ..c.:n ;r coordinntio~ with the ~eel planf~/SAH.'l\;ini~tl ~, of Stt-el ,.-ttrn-
t"l t'r thrre i~ ex.ce~sive d.ef~ntion to \\'aJ!m•s inside ~h·~J plants. then· has Been 
rnt p1>rCPptiblt> impronm~nt a~ con be sern lroin th~ fact fhnt in 19110-81. 
;n~.,m;!l' detention per wa~on in aU the six ~tcel pl&nt•: was more than the 
f h·:11l h~·t tim~ ttpto 48 hm~·s. aild Hen in 198l~R2 c\prii--Jtinr•) a1·crt!~<.· 
tkft·nfiun per wagon "'&S exccssh•c. In 11Sl,O. ltS(~O. Uhilai, Rou~la. 
Ouq~apur and Bukaro ·Steel Plants. it ,-,-us I 06.10 h ...... 70.10 hr~ .• 89.20 hr.; •• 
f ~ 0.40 hrs.~ 78.jO h~. and J fi8.20 hours tcsp~t'ini~. The Cnmmlftetc 
\H:uld like the Mi'ni~tn of St1!'el and Minish, of ltaii"'P.\ s to naminc the 
r.""''tft.l.'r C'\pt!litinusl~- and find r.ut the f'l'!l~CO!\ "Hh q \'it•W tn reduce the 
ch.'tenfion to wa,:nm im'idc the steel plants. 

203. The demurt1tJ_!e ehargr le~'iahlr ~(nt't' 15 FebU&o~r~·. l9tU fur deten-
tion to waJ!ons in !i'lt-cl plants is Rs. 120 for 4 Ylict'lt:r "·ugons IJL't dm or 
pw1 tb.~Jeof. wheh!ali ~ rate for pt~f~lh·/tr::de i"i Rs. 316J'0 for first 
24 hours. Acrordi'nll to the 1\fini,,fr~· of Raih\'ayc. 1hL• rafle of drnturra~· 
cha'l!l~ i!ll fixed b'· correbitln~ it fo the att rage Cllrttln!: caparit~· of dG 
4 wlwc•!t·r "agon p~r C'3,l durin~ 19Rl-S2 is estimated ot R~. J~O.B. 11te 
( 'ur!!roiUr"· find It suprising that although the rate· of desuurra~~ for deten-
rinn tn waunns in th:! ~feel plant5i ha~ b:;en kept at 11 lou L't len~ I than Uillt for 
); L ·; ;'' ~. 6 
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tbe geueral public, subslalldal delllUI'I'8(Ce ch81ps were outstauding against the 
steel plants as on 31st M~h, 1981. Whereas on Eastem Railway tllt'se 
were Rs. 5.24 lakbs, the demurrage charges outstanc!ing were ns hi&h u 
Rs. 968.46 lakhs in South Eastern Railway and these have oot yet been 
realised. The Committee take a serious view of these large outstaodings. 
They feel that in view of the continued detentioas of w~ons in steel plants 
there i~ an urgent need not only to realise the outstandings, b!Jl abo to 
cun~ider the desirability of upward revision :n the rate of dem~ 
charges in case there is no reductiGn in the detention time. 

204. The new BG wagons procured after 197 3-7 4 are fitted with ct'lltre 
buller c~ers (CBC) while the older wagons on line han the t..-onventional 
screw couplings and the two cannot be. readily coupled. A tramitional 
device, known as ''transitional coupling", to enable the two to be coupled is, 
therefore, being meet. The consequential increased requirement of the 
•vice" could not, howevH, be met due to its limited productioat in die 
«.·ountry. the supplies uori11g the period April, 1977 to .June, 1980 havi~ 
been only 96,712 as againsc the requirement of 2.08,123, resulting m a 
large number of wagons being put out of conmabsion. The Committee 
note that thi~ device, attacbed to the CBC fitted '"agons and stated Co be 
rather weak, bas often been getting damaged in tltc marshr..lling yards while 
humpiug due to the Inadequate obsenance of the ~:ncscrihed driU. Further, 
there has also been reporredly large scale 'pilferaJ!e' of this device in the 
lllliar&tlalling yards, more particularly since 1977-78. The Committee regret 
tJte failure of the Railways to take adequate preventive measures to redllt'r 
the damage to couplings of w·agons through correct observance of matn-
t<'nnncc instructions and to ~rd ~:n~t 11m'ge ~·cale pilfe1 age of this item 
in their yards. The Committee would like the Ministr~1 of Railways to take 
remedial measures in this regard expeditiously. 

205. According tG the Ministry of Railways (Railw~•Y Board) the 
present wagon shortage is attributable to a significant extent to the 
iDcrease in lead as extra time is needed for the wagon to conr the uddi-
tional distance and~ further, tbe w..,n may have to be hauled over 
additional intermediate ya.rds involving extra detenf on emoute. Th~ 
Committtee note that the iDc:J:'ease in lead from 656 Jun. in 1976-77 to 
717 km. in 1979-80 was maiDJy due to the much lonucr average lead in 
res:oect of foocl2rains, fertiHsers and cement, due . pa.-Uy t(' cross-country 
traftic and partly to ctiv,ersion of shortjintermediate lead traffic to road 
be-cause of the inability of thi! Railways to co.pe w:th the demand. The 
Railway Board have stated in this connection that there are constraint~ 
w~rc tlte imports or seasona! or other shorta~es at the linked soun:e of 
supply determine the pattern of movement. Imports of fertiliser~ are being 
made at Visbakhapatnam Port instead of at Kandla, Okha and Porbandar 
with the resultaat increase in lead for movement of fertiJio;er for Punjab 
and Haryana. Simila.r is the case of Rock Phosphate. Further, accordi~ 
to the \1inim-y, the Calcutta Port which should be mcet:n~ the requil'e· 
ments of Bihar, F...astern UP and the Nodh ~ States a loading not 
more than 25 wagons per day alflaouab tile RaiiWftYS are prepared. to 
load upto 100 wagons a ctav from fhi• l'art and also the rail capadty 
availnble at Haldia is not beU.. utiUIIed. The Committee f~eJ that tJrs 
is clearly indicatin of l8ck ol proper coonlblation between the Ministry 
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CJf Railwuys 8DCI Ministry of Shipping and Tninsport as ·ttell as user Min-
1ries. The CoJDJDittee woaJil like the Mi!Distry of Railways to sort out 
tills matter with the MillistriesjDepartm.eDts concerned with a ~lew h• 
eToh'iDg and finalising a coordiDated approach to rationalise the 180ve .. 
-.at of these commodities so as to reduce the lead of traftic as ,_ as 
possible Dlld to put the av~~ble wagon c8padty to tbe best possible use. 

206. The Committee find that due to non-availability of WIIIDns 
· tbere was considerable diversion of traftic from rail to road. which not 0111)' 

resulted in the Railways losing revenue bat also in some cases in halllage 
over long distances by the cosdier road transport. 

207. The CoDIIIiJ:tee are constrained to point out that the qoalltity 
of cement moved by rail decUned from 127.73 lakh tonnes in 1976 to 
99.45 lakh tuDDes iD 1979 ud further to 68.46 Jakh tonnes io 1981 
(January-September) whereas that moved by road Increased graduaUy from 
45.49 lakh tonnes in 1976 to 76.39 lakh. tonnes in 1979 and during the 
first nine months of 1981, 74.71 lakh toDDes had ~en moved by road. 
According to the office of the Cement Controller, the maio reasons for 
the dktine in the qaantity of cement moved by rail over the years were 
shortage of wagons supplied to cement factories. The Ministry of Rail-
ways (Railway Board) have stated in this coDJieCtion that there was u 
general decline in all spheres of economic aQi·rity in the country aod 
tllere was, thert»f()Ff!, a sbortfaD in loading of almost all commodities. 
inclodiog cemeot. Fmther, accordiog to them they hal'e offered to the 
Ministry of Industrial Development that they can Jift uU the cement in 
block rakes by rail, but this has not found favour ~th the cement far-
tories. 

108. The Committee find that the indigenous cement productioo 
declined t·rom 190.77 lakb tonnes ia 1978 to 182.:>8 !ukb tonnes in 
1979 and further to 177.90 lakh tonnes in 1980. It is reallv a matter of 
concern that inspite of this decline in tbe production of cenieot, Railways 
could not meet the demand of cement factories and the 1 outstanding 
indent~ of wa~ns inneased from 7311 in 1977 to 183,918 'm 1978 aad 
fuitber to 206,070 in 1979. Further, according to the Ministry of Indus-
trial De\'elopment (Cement Controller), many cement factories, particu.lad~· 
those on Sooth Central Railway and South Eastern Railway had been 
com,,fnin~~ about contioooos short supply of wagons und IJI()vement 
restrictions imposed. _by the Railw.Ys. The cement factories situated on 
other Zonal Railways were also not in. a very happy position. 

. ' 

209. The Committee are given to unde.mand that m:mv Government 
projects Jaave been dtlayed due to, uon-avaHabiUty of cement for want of 
W&goos. De niOSt adversely affected States in this respect are Assam, 
lVt•st Bem!al (beyond Farakka). Sikkim. Tripura; Manipor, NaJ:aland and 
Arunachal Pmde!"h in Eastern Region, J,K. Punjab, Harlana, Himachal 
Pradesh, Delhi and UP In Northern Region and Kerala in Southern Re· 
jJioD. Due to short supply of wagons, cement factories are moving cement 
not only f(\ short distances which can conveniently be st.•rved by road bot 
M"e compeRed tb move cement over longer distances. At present. verv large 
quantity Is moving by road for distaDces beyond 250 Ions. • 
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210~ The Cem.e11t Cotrolier has lnfor111ed the Coaa:mittee bit tbls 

COIIJiection that the Cemelit CoatroQer's iDstiiictions to the ladori~s are 
that except for di5tances ~iow lSO ~ ce~nt. is to be movolt fiY, t'i11 
to tbe eA1ent possible if wagons are made avaib:lbte bul tlley, do hpt flave 
any statutory power to .compel factories to ~ml cement by raiil. It Is 
however, JJertinent to note that this office is permitthig freight rriillblfi'Se-
meut on 100vement by road beyond 100 kiDs for, Govunment. farties 
aett 350 kms for other coasigtlees with eJdra weightage over rail freight 
to tovcr part co&1 m additioul road freight incurred for movement lty 
road from C.ement Regulation account aad to this account, it costs 
about Rs. 5 crores to Rs. 6 crores per year. Due to s.e,·eral increases 
in diesel prices and uther cos1s of operations, transport companies arc 
dmrging much higher freight from tbe ronsiWJees which nnnecessari])' 
increases burden on consumers, includi~ Government Departments, and 
causes strain on road trBBSpOrt system. 

211. 1'he Chairman, Railllf(IY Board had ilifomaed th~ Committee that 
1hc Raihvals had written a lette,r to the office of the Cc1ncnt ControJicr 
surgesting (i) that ~'Ubsidy should be given strictly on tlu~ conditi011 t'rtat 
they shDuld carry the cemeat beyond 250 kms. by rail, (ii) that subsidl 
limtt in the South may be reduced from 250 !;.ms to 150 kl!l~ :md "(ii) any-
fiJi~ mo,·ed bt·yond 250 kms by road must be O'l a specific ccrtilicafc by 
i~e l~ail~~~s that the)· were not able tu move the c~·mcni by ntii. Reactin~ to 
the'c ~nggestions the Cement Contrv~lcr ha~ stated ~'I wo:tld not only accept 
if but I will welcome it". The Committee have also taken note of the 
statement made by the Chairman of the Railway Bo~rcl before the Com-
mifkc that '''cry often there is vest~d interest in loadin~ by mad." 1'h~ 
Committee feel that this l~ a disturbing situat(on with Railwa~o.; claiming 

- adequate capacity to transport cement provided thesr arc offered in lrlock 
loads and the ceme01 factories moving increasing CJUDI1fitie~ of cem<•nt b~· 
road becau~c of ~o called non-m·ailability of wagons. The Comrniftee feel 
that fbere is an urgent need for this matter to be sorted out at the hi~?.hest 
level between fl1e Ministry of Railways and . Ministr~· of fndusb'~· so illat 
movemel1t ef cement by road whidJ not on1y puts ttddifional biirden 011 
the Cflnsum·er but al~ results in waSteM use of scatJ'Ce petroleum prndods 
could be reduced to the barest minimum. The Committee feel fttat in 
\'iew or the partial decontrol of cement, the whole que~ion of subsidy 
needs to be reviewed . 

. 
212. Th.e Committee are constrained to find that the avct'age number 

of wagons ( 4-~~'"-eefers) loaded pel' day ior tram]»Urt~1iion of co&l duririg 
the Ja~t six ''ears i.e. fr~m 1975-76 to 19@0-81 wa'i Im· lc!->~ 1h~tn · the 
otters for loading of wagons made by Coal India Ltd. and ~ingnr~ni 
{~ollieries ComJlBD)' Ltd. for movement of coal. The sliortfaD in tlle 
suppl~· of wagons for haulage of coal bas been recurrent and bas assum.~d 
set'ious proportions duriJII these years as is apparent from the faw=t that 
fhe percentage CJf avl"r&Ke J~ding of ~~ns per d.•Y to the , offers. . J!l&,l!.! 
~_,, Coal India l.td. and Si~sr~'"i f:o01eri~~! -~~.,~v • 'tiel.,. !!rn~ua~y 
decreased from 82.2 per cent aa 1~5-76 to 78.~ )!er ;ce;qt 11 1977-78 a'dd 
further to 71.3 per cent in. 1980~1. In this . c:onnedion, the C~airman 
il(aiTw~•,· Bm .. -.• ~) !ittf"d d'~rint! evi(lence that ~'f.,-om ihe fititire·s I have, 
the otters made by Coal Companies to the Ri:til<vay~ ·for loadinit were 
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.- above the level of WIIJODS actually suppfied and tlwrt:fore it does 
a..,.. th.at i..o. ti\Ose years pel'llaps tile Mail'Q.ys &~y aot •ave -~ -~ 
to :meet the -~· fully.• 

ZJ3. The ConuaiUee bd that tile 4JW'D*i*y o.f c~l kmaspo~ \lY 
nil deeliaed from 77.53 million toooes ia 1977-78 to 71.47 miUioa 
teues iii 1978-'79 aad fDitber to QL ,, mj~Jio.- $QniW.s ... 1979-80. " L\ 
.oldy. ia 1980-81 that tlie qoadty moved by rail has pidtctl up to 70~10 
.-... mnnes. OJa the other llald tile q~~aatib' o.f ~r.l traasportecl b' 
road lias iacreased gradllaUy from. 13.90 JQillioo ton~~s in 1 976~ 77 ttl 
J9.16 million ~s ia 1978-79 ud to 28..08 naiUio._ t~aes in 1988-81. 

214. l)miag evide~KE, the representative of the Departu1ent of Cq,a\ 
ialormed the CoBUDittee ._ tbere has been improvement in the Jo~ 
ot coal by rail'ft·ay wagons. ~t ~· ~.ad of November 198.1, on an a\·cra§! 
9880 wagous Mere loaded per clay aDd tl&ey hope to achieve record Joadlal 
ot 10500 ..,.·agoas a day by Marc~ 1982. ~ a very high Jeyel of I~ 
1111 iD November, the stock at the p,itheads ~ lwwcver, gone up be01ust 
of the incr.tasc in production of <.-oat. 

215. The ComDJittee were further informed tbat during the last 2-3 
years 9 to 11 per cent annual growth in production of coaJ has h£cn main-
~ed and that pitbead stock level at 10 to 12 million tonnes is considered 
.-ore than adeqllBte and reasonable. Tlte Dep~nt of Coa·l "&JUid tile. 
to bring it down from 15 million tonnes to 10 to 12 million tonncs and fo~ 
dlis purt-ose t·oal fields require iacreasing nmnber oi wat.,-ons if the coa\ 
despatches are to keep pace with the increasin~ production. 

216. In this connection the Department of Coal have informel1 lht. 
Committee that with a view to increasing •be quantum of coal carried b~ 
l8il _.s a result of incre•e in production of coal every :"ear, Railwa}'s han 
breD requested to make available wagons according to lhc ccml fie.ldwist 
~quirements, to avoid supplyina rakes of covered wagons (b~nbo rakes) 01 
.es having a mb.tur.e of open and covered wagons at sidin~'s where ~oa\ 
4!D~anies h~ve nrechanilied loading arrangements. ll1e R1dhn:~·s have also 
been r~quested to eusriie supply of wagons according to n fixed tb:1e sch~· 
4ule aud avoid erratic supply of w.,ns or benching of s':pp!ie'i, partie'!· 
'-'rly at such sidings where coal co~nies ban to rrsort to ~nadin~ m•ea-
.fDJ'. Tbe Committt>e would like the Ministry of Railw:tl.S to consider these 
lf9stions of the Deparhnent of Coal and intimate to tlle Comr.;itfle tbl 
.mtasures taken by them in this regard. 

217. The Committee would ~ upon the Uepartmcnt of Cn J '' 
i.MQe necessary instructioas to tile C 1al &elds to augment the supc r' isor' 
~lt.e~._ in regard to loatling ol coal wagmas to '-.:~sure better utili~: ~bn o\ 
w.a!!ons ~uoplied. Since movement 6( coal bv rnad leat!!i to \\:15L.'~c .-~ 
preCious dit-sel ancl consequent burden on th~ forcif!n exchaR!!~. th;~ 
Coaunittee hope that close coordination will be maintained hv Cm\ 
CGmpallies with the Railways at aD levels to rr.aximis:~ mo,'emeut ·of caa\ 
•1 nil. 

218. In n•prd tn the JDOvaaent of fertiliser j a~~. tbe Commtth c fiud 
tMt Ports at we-H as doaaestic fertiliser fadories are e\:periendng shm ittge 
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of wagoDS. That ~ Mhortaae wu ualfona is bonae out by the fact tliaf. 
dariD& each moath iu the lost three years i.e. from AprU 1978 to Mad. 
1981 the average aulilber of wagoas supplied to the ports and domestic 
fertiliser fadories was far less tba that iadeated by them. The ft11a11IUID 
on this shortfall is evident from tlle fact that duriDg 1980·81 the number 
of wagons indented by do ... e fertiliser factories and ports was 13771 
aDd 33619 and that ~tctuaUy supplied to . them was 5554 aad 4665 respec• 
tively. Tbe quantity unloaded at Ports and domestic production, accordiBR 
io Ministry of Agriculture, increased from 1.1.68 million tonnes in 1978-'79 
to 11.99 miUion tonnes in 1979-80 aad to 12.91 million tonnes iD 1980·81. 
The Railways could not meet tbe demand for mor.e wagotts to cope ~ifb 
tbe increase in total quantum of fertilisers to ·be transported duriDg thesu 
years, as is borne out by tbe fact that whereas the quantity of fertiHsers 
moved by rail declined from 8.6 ~Won tonnes in 1978-79 to 8.2 
miDion tonnes in 1979..80 and further to 8.1 million tonn.es in 1980-81, 
that mmsported by road increased from 3.1 million tonnes in 1978-79 
to 3.8 million t01mes in 1979-80 and further to 4.8 (approx.) miiRou 
tonnes in 1980-81. 

219. Tbe Committee are informed tbat for ibc year 1978-79, dae 
Department of Agriculture & Cooperation had revised their tar&et of 
ail capacity requirement for erfilisers from 9.2 million tonnes to 
11 million tonnes. The Mi.Disty of Railways however, agreed to provide 
a capacity of 9.2 million tonnes only. Keeping in view the shortage of 
wagons~ the Department of Agriculture in consultation wi!h tbe 1\fini~ia--y 
of Fillance agreed tbat tbe imported fertilisers should be moved by road 
upto 500 km. and indigenous fertilisers upto 1000 km. by subsidisiug 
tbe additional cost of road haulage. The distance uptp which ianported 
fertilisers \\·ere to be moved by road was also subsequently stepped upto 
1000 km. in 1\fay, 1979. The actual rail movement of fertilisers duriag 
1978;;.79 and 1979-80 was 8.6 million tonnes and 8.2 million tonnes, 
Qae average lead hadng iDcreased from 929 km. in 1976-77 to 1038 kna. 
in 1978-79 and 1122 km. in 1979-80. According to the Minh•fry of 
.Agriculture, the progranane for movement of fertiliser~ was drawn up 
ia coordination meetings with the Rai·lw~· Board, but in view of t1ae 
inability of the RaiJw·ays to Fvide the required number of wagons at 
.,orts dose to tbc coas....,tion centres, they ltt'!re compelle~) to mow 
fertiliser from distant port locations in the Soufh which inevitably added 
to the lead ol the fertiliser movemeu~. The Committee are of the 
opinion that mov«:ment of fertilisers during tb.ese years bv rail/road to 
n!rious points of consumption centn.-s was not proper))· coordinated between 
the t1ll4~ ministries realting in increase in lead of rail traffic ~•nd dh·ersion 
11f consideaable quantum to road. The Committee are wahappy at tllis 
Jack of coordination -and would 111te remedial measur.~s In fhis regard to be 
&aken earl)'. 

220. The Committee have been informed bv the Rs;hnv Board that as 
the conc~pt is to mo11e foodgraias in train-tead~~t ~tweeu two terminals it 
is ill the iutere~ of fhe economy to have full length sidiDRS to accoDIIIIOdate 
fuU length trains as a polrcy meallfts. While attempt~ had been 'fti1Mie 
by thcua to rationalise the DMtvemeilt of foodplns in block rakes, tiRiely 
remedial measures such as provision of adequate siding facilities at tile 
godomas to faci&tafe quick loadlng/aaloadbag had aot been taken by tile 
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MiaiAry of I;ood and A.gricullu.rejFood Corporation. Consequeatly, 
b.lod: rake loacli:Dg •t statioDS in Puap.b Ud llaryJBbl had to be doae by 
blocking running tines resulting in defeat:OU to wagons and aftectillg their 
tiD'D round. 1be Ministry of Atpicultwe have admitted tbat out of maD)' 
godown centres, each witia a capaeity of 10,000 M1' or more in Punjab 
and Haryana, aptive sicliDgs are available in only 4 godowns. However, 
tlae problem that the FCI bas been faciag in speedy execution uf the 
a.ia"mg works b.y the RailWays has beeD illsisteoce on the part of ta 
Railways to provide full rake length sidings of 75 wagons in each case. 
l"be land (or the purpose of con~1ruding godoW& had &Jrea6')' ~D 
aaf~oired in many cases where siding facl&ties were being provided in 
2 or 3 spurs without iiisistence on full rake siding. The change in the 
policy has caused serious deblys in finalisation and executjon of the 
works. Further, according to the Ministry of Agriculture it ma~· not be 
pos~ibl~ under the new policy of the Railways regard ng pro,·isioo of 
Railway sidings tu have siding faci&ties for godowns having e'·en 10,000 
tonoes capacity. 

221. The Committee regret to observe that the matter couJo not be 
sol1ed out at prtrper level between tbe Ministry of Agriculture and the 
Minlstr~· of Railways. They are of the view that w·bcre the land has been 
actftl!rcd b~ I<'CI and the sidi~ iadHties arc being pro,· den· in 2 or 3 
spurs and in godowns where FCI is experiencing diffkultit!s in acquirin~ 
sufficient lalld tor rake si~ing, the Ministry of Railwa~·s ma~· not insist on 
hall rake ~iding. V\'here the land and other requi§itcs arc a\·ailable tbe 
J?ood Corporation of lndiajDepartment of Food should injtjate proposal 
for railway siding suitable for block rake loading • . 

Tbe Committee would like the MinistrY of Railwa~~ and F(~l.' 
I>epatrncnt of l•.ood to maintain a close coordination bL:tween them so as 
to provide adequate ~icing facility at maximum number nf J!Odmnas 
partiadnrly in Punjab and Haryana. 

:!!1. Tbt• Committee note that loadin~ of food.~rain!l, iertiJi~N~ and 
ce..eat in opeo (BOX) wagons co~·ered 'ftith tarpaulins nas permittetl b~ 
the Ra.ilw~ Bnard in November, 1978 subject to these wagons bein~ 
hooked for short distances and over rou~ not likely to be t.ft'ected b,· rain. 
'I'IIese conditions were, bol\·ever, not obsen-ed b,: the Raihva,· stair and 
opea wagons 'ft'itb the above co.IIIIDOdities were • despatched "to distant 
plaecs. Fur examples. 29 BOX w32()ns con(ain·Jlj! w·htat booked bv Food 
Corporation of India on 30-6-1981/1-7-1981 at Barnala Railwa~· "station 
oa Northern Railw·ay for Dbanbad duly covered with tarpaulins \ftre 
received at Dhanbad on 6-7-1981. 1 Due to congestion in 'f4'CI•s ~mvn 
M Dlumbad, fresh booking of the rake was made m1 10-7 ·1981. 17 BOX 
W'IIJODs from this rDke were received at TatsiJw:1i Rail\\'a'· Station and 
12 BOX .wagons 11t RandO Ra6way Sfatioa. Deli\'ery of the consignlllt'nt 
WM ldven to FCI on iisseSSJDeat of damages as contents of some WBJ!Ons 
were found da~d bv wet on ~tc:ount of rain since some of the tarpaulirut aec disturbed durin• tra..lt. n.~ Committee strong;J,, disappnn·l! the IL~ 
of opea wagons for tbe coiiUIIOdities such as cement. foocl~ins. fertiliser 
ek. particularly when the Railways have claimed that the traffil' req~ 
use ol covered W81lOD! was only 34 per eent while such wa~ns are a\·ailablr 
to ftle eXtent of 54 per cent. Since such coiiiiDOditie~ transport~d in open 
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.,....Us e11ea if CO\ered hy tarpauliu. hlr.a e8tRil ugpec~@I'Y e~;pc•,~ihJf-. 
8H eaa faD eaSJ prey tt pilferage or IQJ damaaed iq r~j-.., lt. is dtdilr~Jtt~ 
tJuat these aN booked ija covered wagons o•ly tlaereiJy rele~~r. sufJicicnt 
opeil ~goBS for loading of eGal at ~Die~, Th• (:ft~l~\ .: :;;I' tC~~~URlf~4J 
tflat aecusary imaructions .. y be -.d 1Jy "'' RROway RoaJ!il JfJ all 
ooacerued. In case the uunaber of ~qvered w~ops '~ tth th~ -~~~W~)'Ii 
is aot rommensurate wiflt the increase in tr~4fic iu ~~rn,'f1u4JiU~s ~eediJI,g 
su~ wagons, immediate measures may be taken to pro~•n.~ such wagon~. 

NEW DELIII: 

April 17. I 982. 

C haitra 2 7. 1 904 ( Sal: a) 

CluJ.tmptl 
Puhlic Accounts Collimtitr::e 



APPENDIX I 
( Vide para 1) 

WAGON AVAILABILITY ON THE RAILWAYS* 
Audit Paragraph 

I. I Rtroduction 

1.1 The lndian Railways carry abdut 6 7 per cent of originating tonnage 
and 82 per cent of tonne km of the total inter-regional movement of freight 
traffic in the country and thus constitute the main artery of the nation's in-
land transport. Freight traffic is also the main source of the-ir earnings and 
nearly 97 per cent of it is in wagon loads. 

1.2 Th.: unit of rail transpKJfi for freight traftic is the wagon. fh~ num-
ber of wagons required is assessed by the Ministry of Railways ( R:tilway 
Board) in consultation with the Planning Commission and the main users, 
taking into account the anticipated traffic under major commodities, th~ tum-
round time ol' wagons i.e. interval bctw..::cn two loadings, and the :'.v.::rag~· 
lad, i.e. distance of haul. in the light of past trends and likely future deve-
lopments. The requirements of wagons so assessed arc distributed into 
various types and included in the Roiling Stock Programme (BUd!,"Ct) and 
ordered on the wagon builders each year by the Railway Board. 

1.3 The Railways had 4.90,817 wagons** towards the end of thl! Fourth 
Plan, which according to the Ministry nf Railways (Railway Board). wen.: 
adequate*** to meet a traffic level of 235 million tonnes or 148 billion net 
tonne k.m in the last vear ( 1973-74) of the Fourth Plan. However, the 
traffic carried in that -year was only 184.9 million tonnes or 122.3 billioo 
net tonne km. which meant a capacity utilisation of 83 per cent. The avera-
ge turn-round of wagons in that year had increased from the assunKxl lcvc I 
of 11.9 and 8.8 days to 15 and 12.5 days for broad gauge CBG) and metre 
gauge ( MG) wagons. respectively. 

1.4 For the Fifth Five. Year Plan (1974-75 to 1978-79). the Railway 
Board were as per the revised targets of traffic, to procure 54,024 wagons 
including 16,500 w-agons on replacement account for carrying an estimated 
orlgin~ting freight traffic of 250 million tonnes. Cognisance was m.kcn of 
the need for better utilisation of the existing track and rolling stock capacity 
and higher operational efficiency by nrximising movement in block rakes 
and reducing tum-round time (to a level of 12.1 and 10.5 days for BG and 
MO respectirely). 

--

*A <lct1il•~ I dr.1rt review w1" is•me•i ''' tl,r~ Mini-.;trv of R:.1ilw:ws (Railwa\' B(l.mH or. 
lllh :--lw~·11.,_,r !QRn· it w1." fh'llis·~d h the Iicht c,f diso:us.;i,)m with the otlkials· of ti1~ l\1111-
i<ttry nf R:tilw:ty.; Uiailway Ro1rj) 0:1 24th -December 1980 . 

.. Wa!fon., are reckoned in terms of four whc..'Clers unlt·ss ('thcrwise ~tatcd. 
•uR:~ilway Co:1vention Committa·. Sth Rcf'l'rt. 1973. 
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1.5 By 1976-77, the total holding of BG and MG wagons had increaaed 
to 5,20,114. The tum-round of wagons had alsp come down, with impro-
WKI. operating efficiency from 15 and 12.5 days during 1973-74 to 13 and 
11.1 days for BG and MG respectively during 1976-77. The Railways 
were as a resiult, able to load 239.1 and 237.3 million tonnes during 1976-
77 and 1977-78 which meant a capacity utilisation of 96 per cent in terms 
of rolling stock. 

1.6 By 1978-79, against the Fifth Plan provision of 54,024 wagons, the 
actual procurement of wagons was 59,338. Accordingly, the total wagon 
holdings .:.ncreascd further from 5,20,114 in 1976-77 to 5,32,072 in 1978-79 
and 5~34,517 nt the end of 1979-80. However, the traffic tonnage carried. 
especially under coal and cement declined from 1977-78, as under : 

Year 

1976-77 
1977-78 
197X-79 
~Q79-RO 

Tot.:l 
wagon 
holding 

Traffic tonnage carried 
, · , ------------------ - - Total 
Coal Cement Total Traffic 
(in (in traffic (in in 
million million million NTKM 
tonnes) tonnes) tonnes) (in billions) 

--~-~---- ---- ----·---. ------- ---·-------- -
5201 14 82.3 13.7 239.1 156.8 
52786.1 83.8 13.6 237.3 162.6 
532072 77.9 12.3 223.4 154.8 
534517 75.R 10.0 217 .X I 55.9 
-• •• ·---w• ·-••-• --------- ~-~----· 

II. Position after 1976-77-Wagon shortage 
1. 7 The preceding para would indicate that wagon capacity to Load 

24 7-250 million tonnes of traffic bad been created and traffic of 239. J 
and 237.3 million tonnes had been moved in the years 1976-77 and 1977-
78; further, that with lesser traffic in the &tlbscquent years the Railways 
should have had more wagons than what the traffic moved needed. How-
ever the factual posttion turned out to be differen~ as indicated below : 

1.8 A review by Audit of the operating position from 1976-77 to 1979-
XO on the Central, Eastern, Northern, Southern, Sauth-Ccntral, South 
Eastern and Western Railways, which together account for 90.7 pci cent 
of the total tonnage carried by the entire Railway system, indicated shortage 
of both covered as well as open wagons. The following is the result of a 
survey to gauge the extent of outstandin~ indents for wagons (:~vera~·· 
monthly outstanding indents for one month in !he I.:an period-April to 
September and one month in the peak period-October to March) : 

Ytar 

1976--77 
197 7· 7P. 

1978-i9 
197Q-80 
1980·81 

Outstanding indents (averagr 
per month) 

BG 
10.143 
23,480 

1,03,839 
2.44,368 
1,92,256 

MG 
4,807 

14.06.5 
57,970 
82.88.5 
46,S94 (June 19 80 

only) 
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1 . 9 A further analysis of the outstanding indents t \l the end of Juoe 
1980 showed that t11'.! , :.:est date of registration was November 1978 in 
respect of BG and March 1 CJ79 in respect of MG wagons on tt~e Eastern 
and Northern Railways, respecth·ely. 

1.10 A review by Audit of the procurement of wagons as also of the 
· fat1ors responsible for reducing the wagon availability during recent years 
revealed the following : 

(A" tJ-t-:: BG accounts for 89 per cent of t1~c frejg!1t trafllr: this review 
deals mainly with the position on ti·c BG). 

Ill. Procurement of Wagons 

Imbalance in wagon holding between open and covered 

1.11 A comparative study* of the wagon holding position al th~ b~­
ginning of the Fifth Plan (i.e. as on 1-4-1974) with that at the end of 
J977-7f!. (when the Railways carried the maximt::al t;ali:c, acl~;cv!ni! 96 
per cent <:apacity utilis:ltio'1), analysed into open at <.i covcr~l: <.:1• .:to... ~-~·.·~..·­
alccJ a .• \mJcr 

BG' 
Covered 
Open 

M(; 

Covered 
Open 

Percentage 
increasr 
in wagon capa-
dtY (tonne-s) 
from 1973-74 
to 1977-7~ 

li 
5:! 

0.3 
( -)3 

Percentage 
increase in traffic 
in commodities Variation 
for which 
generally et vcred · 
open wagons 
arc indented, 
from 
1973-74 to 1977-7S 

43 

21 
7 

(-)I~ 

9 

( -)20.7 
(-)10 

1.12. The above analy:;is brmgs out that. th;.· incr~a~c h: covered stock 
was not cmr.mcnstrrate with the increa~r in tnfllc in commodities ( cemrnt, 
foodgrains. fertilisers and other commoditie~ t for which generally such 
wagons arc indented. Even in the case of op~n wagons, tile apparem 
higher capacity was not genuine, firstly becaus\! the, increase was largely 
in special type wagons (for carrying Iron ore. <Jtncr raw materials for Mtel 
plants, long length finished steel items, etc.) rather than general purpose 
(open) wagons and, secondly, the general purpose (open) wagons had 
to be used for transport of commodities even whr.:rc co\'crcll Wi:lj!ons nmt 
been indented. 

*This comparative study does nc t take note of the effects of· tumrouml anJ lead on 
the wagon availability. 



lnadeq(~(l!e provisioning of MG wa~o~· 

1.13 The MO wagon holding position having indicated a surplus Qf 
591 wagons when the· Railway Board assessed the requirements of w,qo.p:, 
for the Fif1h Plan period, mainly because of projects for conversiQA qf 
MG track into BG, no provisioning of MO wag~ms on ~dditional a'-=count 
~as made in the Rolling Stock Programm,es bf 1975-76 to 1977-18. The 
slowing down of execution of MG to BG conversion projects (on the 
\Vestern, North Eastern and Southern Railways), however, delayod the 
release of MG wagons from the sections to be converted into BG and, a~ 
a result, there was practically no net addition \O the MG wagon n~~t du-
ring the period from I 974-7) to 1978-79 to handle the increase tralhc 111 
the MG sections. 

Excess Provisioning of special type wagons 

1.14 A type-\\ise analysis of the 59,338 W.J_g.Ju·; pro~urcd ~ur~ng the 
yeats 1974-75 to 1978-79 disclosed that as many a~; 15,154 sp~.:!cial type 
wagons, (besides :5,307 covered wagons and 16, J 9') fencral purpos~ open 
type wagons*) had been procured. Further, some of th~.: types of s!}~cia! 
wagons procured duTing this period were not of th .. : l)'fl-'S gcncr:tlly in 
demand by trade and industry. 

1.15 The special wagons, as for instance, BRHT ( 6,438 Nos.) l"oJ 
carrying long length finished steel products from steel plants. BOY ( 3,300 
Nos.) for transporting iron ore for export in dosed circuit s:.:ctions ·:lr thl· 
South hastern Railway and BOBS (2,010 Nos.) for trans;;ort "r ra~ 
materials to the steel plants, had been procured in excess in reJation to the 
~raffic that materialised; but these could not be diverted to meet 1:0: traflir.: 
demand for general purpose, open or covered, wagons. Similarly. 1 hl:Tt' 
had been rxcess J-rovisioning (1.101 Nos.) and l'x,:ess procurcnw:~· (50(, 
Nos.) of brake vans during this period. 

1.16 Even of the wagons ordered, a substantia] number, though m:mu-
factured by the wagon builders, could not be taken over from them ,mu 
put on line for traffic use but had to be kept stabled in their work~~hop~ 
for. want of wheelsetcs and roller bearing axle boxes. These fittings which 
were required to be supplied to wagon builders as free supply item ... could 
not be arranged by the Railway Board in adequate numbers to match the 
delivery schedule of wagons. During 1978-79 and 1979·80. on an average. 
830 and 784 wagons per day, out of 12,056 :ind 10,&27 wagon~, res-
pectively, buiJt for the Railways, had to be kept stabled on this acqJUnt. 
The loss to the Railways as a result was 3.06.235 and 2,26.160 wa~n 
days. respectively, duriQg the two years. • 

IV. Factors alfeding wagon availability 

1.17 Even the fleet of wagons on line could not be put to maxi~um 
utilisation due to various opera•ionat and non-operational factors witbia 

•Exclude~~ 2678 brake vans procured during 1974--79. 
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~e ~oi of the Ministry C1f RaUways ( Ritllway Board) , as brou8ht out 
J1Ctle\u1tt~r : 

Tnspec.lion, .v.or'ting, etp. of l!fnpty wagons and adju"stment of loads in 
RafrwiJy yards. 

1. I 7.1 The empty wagons are required ·to be cleaned, inspected dttd 
sorted intv covered and open wagons and tanks in the marshalling yafds 
prior ·to their despatch to the bulk loading pointS" (viz. coffieries, s eel 'p.la'rtts, 
cement and fertiliser. plants etc.) . Similarly, proper loading of wa!i)dns 

. upt(!) their carrying capacity is required to be ensured and adjustment of 
·~loads. made ~o as to avoid underloading or overloading. It was noticed 

by Audit during the course of a review of coal Joaded wagons despatc-hed 
fi·om collieries that the Railways had not been adhering to the prescribed 
rules and procedures in this regard, with the result that empty wagom; Sent 
to thl collieries from the marshalling yards had either been left behind 
unloaded ( atleast until the next pilot) or hauled empty. The number of 
.vagonl' so left behind ranged between 1,043 and 1 ,336 and the wagons 
hauled l'mpty ranged between 60 and 136 per day during the years 1975-
76 tn 1979-80. There were also cases of overloadin~ leading to damage 
to wagons*. 

1.17.j Further, dtrc to the general shortage of covered wagons. ,load-
ing of food grains. fertilisers and cemen', in open (BOX) wagons covered 
with tarpaulins was permitted by the Railway Board in November 1978, 
subject to these wagons being bookc.d for short distances and over routes 
not likely to be affected hy rain. These conditions were, however, net 
o~-ervcd hy the Railway staff and open wagons with the above commodi-
ties were despatched to distant places thereby retarding availability of 
open empties for loading of coal at the co1lierie~. As a result. the inter 
change commi'mcnt to supply open empties from Northern Railway to 
EastL-rn Railway at Mughalsarai for loading coal came oown from 1.748 
in 197X to 1.506 in 1979. per day. 

1 .17 .3 Coal accounts for 32-33 per cent of the originating t<'nnagc 
on the Indian Railwavs and the Eastern and South Eastern Railwnvs earn· 
hctWfX'n 1 hem over 90 per cent of the total coal tonna~c carried. As a 
result of the above factor.; contributing to reduced availahilit)' of open 
wagons. there was a setback in the daily wagon allotment~~ and t"'Oal load-
ing. as indicated below 

1976-'77 
1l)77-7K 
1w.t7H-79 
1979-RO 

Offe-r 
inJcnts 

JO~(,i 

10701 
10:!~0 

9979 

Allotment loading 
fNumo.:r nf 

\\'agon-.1 

S7J~ Rf71 
9118 83N 
~·~4 7.'i40 
7646 71fi0 

. ... -.. . " 

Produ~­
tio., in 
million 
ton "'t><; 
(C'n'll 
India 
only) 

~9.48 

N8.96 
90.06 
9 I. 39 

•specltic illustrative cases of dan'lage ntlticed by Audit rrc gi\·en in the Anncxtn't'. 
•Data from "Sale!\ and Traffic Review" of Coal lndia Ltd., 1979-80. 
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1.17.4 WNle the Ministry of Railways (Railway Board) attribut-
ed the xeduc1iun in the loading of COil to failure of the collieries to 
organise their labour, etc. for loading of wagons within the free . ti~c, 
the Ministry pf Energy (Department of Coal), on ~half of the colliertes, 
attributed (February 1978) this to, a part from less availability of wagons, 
unscheduled supply of Wa&OPs resulting in (colliery) labour being kept idle 
at times foi- the whole day ;' improper sequencing of rakes resulting in the 
collieries not being able to load coati properly ; and supply of empties 
with defetcs and without cleaning, etc. 

1.17 .5 Such differences are required to be sorted out at co-ordination · 
meetings between the collieries and the Railway officers at the loca1'1twfltP, 
as well as at ·the level of Ministry of Railways and Ministry of Energy 
(Department of Coal). Nevertheless, the position had deteriorated over the 
years as seen from the above figures. 

Wagdn shortage due to wagons being held up in sidings of major RtJilway 
users 

1.18.1 Steel Plants : Wagon availability fpr trade and industry 1:-. 
affected also owing to wagons being held up in the sidings or yards of 
major Railway users, e.g. steel plants, Food corporation, Port Trusts, 
etc., which are not worked by the Railways. The number of wagons handl-
ed in such sidings has been of the order of 25,000-26,000 in recent 
years, of which 16,000-17,000 are at the six major steel plants for tbcir 
inward and outward traffic. Despite liberal free time upto 48 hours for 
singe operation of loading or unloading as against 5 hours allowed to trade. 
detentions to wagons in the yard of the s•ccJ plants were much higher, as 
revealed during test check of records of December 1979. undertaken by 
Audit, as indicated below : 

Type of wagon 

BOX 

BFR 

BRH 

Ordinary covered wagons 

..• 

Ord.inary open wagons 
Tank Wagons 
------- ·----

l'.lam'.! of 
Ste;:l PI.J.nt 

. Bokaro 
Rourke! a . 
TISCO 
Durgapur 
Bokaro 
Rourkela 
TISCO 
Bokaro 
Rourkcla 
Durppur 
Durgapur 

• Durga.pur 

No. of Deten-
wagons ticn par 
detained wagon 

(hours) 
. -- ~- --- - .. 

1391 72 
. 1178 64 

172 80 
128 93 
140 250 
82 186 

281 5S 
229 321 
362 lSl 
liS 142 
216 uo 

88 92 
----··------·--···· 
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According to the Ministry of Railways (Railway lioard), the yara. 
of the steel plants having been built on certain assumptions and the situation 
having chanaed with the passa·ge of time, there wer~ hold ups · of 
wagons. 

In this connection, the Khandelwal Committee had recorumt.~nded in 1973 
a series of measures and works to be implemented mutually by the RaU-
ways and the steel plants for reducing the detention to wagons inside their 
yuds. However, not all the recommendations of the Committee have been 
implemented so far; according to the records made available to Audit by 
the Ministry of Railways (Railway Board), the Railways had implemented 

f'l75 out of 97 recommenda'iOD.S concerning them and the steel plant~ 56 
out of 149 concerning them (September 1980). 

Departmental users 
1.18.2 The free time allowed for traffic wagons inside departmental 

workshops and sidinp is as it is much in excess of the normal free time of 
5 hours, ranging from 48 to as high as 216 (reduced to 144 from 1-8-80) 
hours per wagon on tbe Eastern, South Central and Southern Railways. 
Even then, the actual time for which wagons were held up was much in 
excess of even this liberal free time, mainly owing to non-execution!delayed 
implemen•ation of measures to improve Ioadinglunloading facilities inside 
the w~kshops. (see para· 3). 

Wagon shortage due to overaged and sick wagons 
1.19 Another factor affecting wagon availbilty during recent years t1aa 

been the increased percentage of overaged and sick wagons under or 
awaiting repairs on the line. 

1 .19 .1 'Jbe number of overaged wagons was as follows : 

At the end or Number.. Percentage to total 
on line 

.. ,._. _________ >------ -
- --- -------- ~--~---- - ----

BG MG BG lt.IG 
1973-74 1:!054 10464 4.15 It. 31 
1977-78 18917 10381 6.18 I 1.66 
1978-79 19014 9777 6.17' ll.04 
1979-80 :!0245 10109 6.49 11.46 

1.1 9.2 The number of sick wagons was as follows : 
·---·------------·-----·---------·-----·---"- ---------
At the end of 

1977-78 • 
1978-79 • 
1979-80 • 

Numbers 

BG 
14660 

16255 
16812 ____ .. _______ ---- -·------·---

• 

Percentage to total 
on line 

MG BG 
4057 3.98 
4364 4.34 
4973 4.43 

/HG 
:l. 91 
4.14 
4.73 
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The extent of overaged wagons would rippear to be olte. l1f the r6asoiJ:l 
for the bigh percentage o!f wagons in workshops and !iidc: .Uilcs . (am1 atm 
detention to rakes in yards and on tht! lin~). tHUs· rcdUchtg their 1\tiait-
ability for traffic. 

1 .20 Cttupler incomrxrfibility 

Another reason for large number of sick wagons 1s the probkm or 
coupler incompatibility. AIJ the new (BG) wagons procured after 1973-74 
arc fitted with centre buffer coupkrs ( CBC), while the older wdgom; ot~ 
]inc have the conventional screw coupling.s and th\? two cannot he readily 
coupled. A transi ional d~vicc, knownus 'transitional coupling: to cmt!:-1.: thl' 
two to be coupled is. therefore. being used. Ho;.vc\'c:·. thi~ dl~vicc. attaci1cd 
to the CBC fitted wa~ons and stated to be rather weak, has often lxin·~ 
getting damaged in tb~ marshalling yards while humping du..: to inadc1uat~: 
observance of the prescribed drill. Further. there has al~o be-en r.:portcd!y 
largescale 'pilferage' of this docvicc in marshalling yards. more particularly 
since 1977-78. The consequential increased requirement of the device could 
not. however. be rr.et due to its limited produetio!1 in the countr). th-: 
supplies during the period April 1977 to Jun'-· I <JSO h<•vinr bc~n cnl~ 
96712 as against the requirement of 208123, resulting in wagons hcing 
put out oi comr.1ission. ,.-· 

According to :he ~tanding instructions in f~l. and n:itcrah:d hy lh.: 
Ministry of Railways (Railway Board) in August 1980. CBC w:,gons 
shoull!· CBC wagons should as far as· pnssibk move in hkck rake~. In the 
connection. the Ministry of Railways (Railway Board) observed ( 01!'ct:mhn 
1980) that .. As regard . .; closed circuit rak c~.; where this prohlcm d iJ not 
exist it had ·o be seen whether the country can rc:!lly affrird thi!-1 ... 

Tum-round a.\ a /actor affectiiJR WllR0/1 en ·ailahilir.,· 

1.21.1 The turn-round time of a wagon •:ompd~c:..· ( i 1 th~: ftnll.' h· 
load.unload a wagon at the h-:rminals, (ii) the imc .;,pent at the mar•hal-
fing,transhipmcnt:repackin~ sheds anc· (iii) it~ run time. Thc~c opt:ratinns 
<m: within the control of Railways and it is imperative ·o h·cp th~ turn-
round near about the assumed level so that the demand and av~dl<.tl•ihry 
P' wagons are even!~ matched. 

As already stated. the Minjstry of Railways C Railway Board l, ·.~·hik 
working out the wagon requirements for tht· Fifth Plan period. had assumed 
fhat the tum-round would be brought down to 12.! day:· on BG (for M.G. 
10.5 days). It was e.~pected that the investment b line {:ap<•citv works. in 
yard facilities. in the number of rollin~ stock, e·c .. wot~ld improve the turn-
round throu!th better speed, r&tionalised movenwnt (hlo<:k rake~) etc . • 
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1.2.1.2 The actual tumround of wagons on the' BG r.nd MG hn 
however, been as follows 

---- -------- ---·-··--- - -- ·---- ··-·--
Year 
-· ·------· -----··--------·--

1973-74 
1974-75 
1975-7(1 
1976-77 
1977-?'t! 
197g-74 
1979-r:o 

Tumround 
·-- - --···-·--·-- -------·· -·-

BG 
15.0 
14.6 
13.5 
13.0 
13.3 
14.3 
15.1 

MG 
12.5 
12.0 
11.6 
II. 1 
11.5 
12.8 
14.1 

As a result of the rJgher turnround, the wagon availabilit)' became less. 
The following arc the results of an analysis oT :he effects:causes of the 
incrc·asc in turnround on BG wagon avail:ibility · (the position on ~·!G is 
similar and has hence not been brought out here) . 

(i) At the level of wagon holdiAg in 1973-7<-1 and 1974-7). incrcast.: 
in turnroond by 0.5 day meant shorifall in availability of wagons lor 
loading to the extent of about 700 to 1000 per day. 

(ii) In 1976-77 and 1977-78, when the wagon turnround was brought 
down to 13.0 and 13.3, the efficiencv indices were the bes', as detailed 
below : · 

Details of efficiency indices of wagon utilisation 

··--·---·----·-· --- .. ---- -··---- ·--·----- --

RG 1973-74 1974-75 1975-76 1976--77 1977-78 1978-79 1979-80 

I. Turnround 
(days) 15.0 

~. Wagon 
Km per 
wagon 
day 67.2 

3. Net tonnc:-
Km per 
wagon 
~ay 837 

4. Speed(AII 
traction) 
(Km per 
hour) 18.3 

14.6 13.5 

70.3 71.8 

907 98:! 

18.4 18.8 

13.0 13.3 14.3 JS .I 

81.1 81.9 75.9 73.3 

1019 1045 Q76 

20.1 19.7 19.6 19.5 

(iii) A study of the statistics, compiled by the Railway Board, of \\agous 
dealt with and their detention during a period of two selected months (one 
peak month-December. and one lean month-June) in all important mar-
shalling yards and terminal points (all located in BGjMG trunk routes) 

8 LSS/82-~7 



fer a. yead 1176-77, tt77-11. lt71 .. 79 IID8 l97t--IO iiMHaare:t .111 the 
foftowing position : 
--------------- ... ----
Important Marshalling Yards (BG) 1976-77 1977-78 1978-79 19o?9-80 

-----~-- -----~--·· 

J. No. of Yank 47 47 47 47 
2. No. of wagons dealt with (per month) 163304 1571252 1441538 1318210 
3. Detention irt hours (per wacon) 26.5 29.4 30.5 :J0.4S 
terminal Yards 

BG 
1. No. of Yards 24 25 25 25 

2. No. of wagons loaded unloaded, re-loaded 
etc. (per month) 62150 884SO 84040 75023 

3. Detention in hours (per wagon) 39.8 39.4 49.0 67.5 
------------- ... --~- ---------------------------- - -· ' ' --~ --·• Ko• -~ 

it would be observed that even though the number df wagons dealt 
with in the marshalling yards ha.d come down by 19.3 per cent from 1976-
1977 to 1979-80, the detention to wagons had gone up by 14.9 per 
cent during the same period. The inerease in detention to wagons in the 
yards, despite the additional facilities provided, was' stated to be due to 
factors such as wagons becoming unfit/damaged owing to deficient coup-
ling, lack of power, late materialisation of stock, etc., besides inadequate 
<:apaaity in !he deception lines of the central yards which receive and 
aespatch through gopds trains. 

lt would also be observed that both the number of wagons dealt with in 
terminal yards and the de~ention to them during the years 1976-17 to 
1979-:80 registered respectively an increase of 20.7 per cent and 69.6 per 

cent. The abnorm·al increase in detentions at the terminals was due to 
inadequate terminal facilities for receipt and clearance for loading and un-
loading of terminating wagons and growth of passenger traffic, most termi-
nals being common to goods and passenger traffic. 

This problem had been dealt with by the Railway Board by revising 
upward the target of detention time (September and October 1978) with-
out analysing in detail the reasons for the increase and without considering 
any remedial measures for bringing the detention to the previous Icv1es 
(e.g. in Mughalsarai Man:·halllng yard the target was raised from 23.0 to 
35.0 and in Carnac Bridge Terminal yard from 28 to 40 hours). 

(iv) Normally, as per extant operating instructions and markshalling 
orders, a wagon in its ro1111d' trip (or turnround) would be dealt with, 
maximum, at 3 marEhallin.g yards* and 2 terminals yards**, after it is 
loaded. If a wagon has to be dealt with in more than 3 marshalling 

- yards, it would indicate a trend towards .deterioration in efficiency. Assu-
m'ing· that a wagon is dealt with irr its round tdp in 3 or at the most 
. *First immediasely after loading second. immediately bef<Ore unloading; and third. 
possibly, for baulap u empty . 

.. One for loading and one for unloading. 



-----···-
1976-77 1977-78 1978-79 1979-80 --

Days Days Days Days 

2.28 2.40 I. Run time on the basis of wagon km per 2.41 2.47 
wagon day (of effective stock) and aver-
age speed. 

3.30 3.28 2. Time spent by wagon at the two terminals 4.08 5.6% 
on the basis of weighted avetage deten-
tion for all terminal yaTds. 

3.32/ 3.68/ 3. Time spent by wagon at 3/4 marshalling 3.81/ 3 .8li 
4.42 4. 90 yards on the basis of weighted average 5.08 5.08 

detention for all marshalling yards••• 
0.18 0.18 4. Time spent by wagon at transhipment 

points on the same basis as (3) above with 
0.18 0.18 

reference to the transhipment tonnage 
percentage. 

0.06 0.06 5. Time spent at repacking sheds.· .0.06 0.04 
0.42 0.42 6. Free time 5 hours at each terminal (Total 0.42 0.42 

tO hours) 
3.44/ 3.28/ 7. Time unaccounted, wagon being stabled/ 3.34/ 2.56/ 

empty in goods train short of junctions, 2.07 1.32 
2.34 2. 06 in transit from or to sick line or in sidings 

or in sectiom awaiting clearance• ••. 
13.00 13.30 14.30 15.10 
days days days days 

------- -------·-·. --------------
•••Figures for three/four marshallings. 

It would be seen from the above analysis by Audit (on the pattern 
of a similar study undertaken by the Railway Board in June 1979) that 
the main factors of the high tumround time were the detentions at tenni-
nals, marshalling yards and en route. In other word'S, a reduction in the 
time spent by a wagon in its round trip under any of tht:se factors namely. 
at the terminals·, in marshalling yards or even by reduction in the· numbt!r 
of marshallings (i.e. by block rake movement), quicker marshalling: throt.:gl~ 
mechanisation of bump, and reducing hold ups of wagon en route i.e. short 
of important junctions" teiminals, way-side stations etc. (through provisio:' 
of bye-pass lines, loops, extra reception lincs/L~ciWics in marshalling an,_' 
terminal· yards), would improve its availability. 

Furrher, although as per the analysis conducted by Audit, traffic ri, 
the. transhipment points (there arc 97 such points on the Indian Rail 
ways) amounts to 11 to 12 per cent of the total traffic aud the dctcntio1· 
time to a wagon is hardly 0.2 day in the tum-round time. lack of handl-
ing faCilities such as cranes, non-availability of matching MO wagons, etc. 
had caused bottlenecks and led to wagon hold-ups both nt transhipment 
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• ~ J -;-~ 1' ·- ~ · ~\'~ ,., : . .... : .. ·· . ·· .. · •. -.:. -~ .• r ... · .. · ·'·· · r .... 
points aud short. of the ·transhipment, ·points.* '1;he holdups- were Di8inly 
due to lack of handllitg aJ,tq reception ,facilities an4 ade,quate matchi~g· ~G 
wagons at the transhipment points. · · - · · · · · · ' 

V. Traffic facilities for improving the wagon tumround 
1.22 These broadly comprise facilities at terminals, in marshalHng 

yards and on enroute section& to facilitate movement of tratlic as far as 
possible at the booked speed and to remove- congestiq,~s in busy yard's, 
etc. · 

1.23 The Fomth and the Fifth Plan~· total allocation of funds for 
tranic facilities and line capacity works was Rs. 315 crorcs and Rs. 500 
crorcs, respectively (out of a total pl~n outlay of Rs. 1525 and Rs. 2350 
crorcs, respectively). \Vhile the budget allotments year to ye<'-r totalled 
Rs. 238.5 crores in the Fourth Plan and Rs. 326 .. 5 crores in the Fifth 
Plan. the expenditure was only Rs. 210.7 crores and Rs. 299.5 crorcs, 
respectively. Out of the budget allotments, nearly 60 per cent of t11e 
allocalions for "Traffic facilities", v'iz. Rs. 145 crores in the Fourth Plan 
and R~. 182 crores ·in the Fifth Plan, tad been appropriat'cd for gr.ugc 
conversion and d'oubling works in patc\les. As a result, the amount 
allocated for yard remodelling and attendant facilities out of the t'otal plan 
outlay was only Rs. 65 crores ( 4 per cent) and Rs. 117.5 crorcs ( 5 per 
cent) during the Fourth and Fifth Plan, respectively. 

1.24 The line capacity works, which were carried out, did lead to crea-
tion of more section capacity and made possible running of more Q.T.S. 
trains, block rakes and pa813enger trains over the years from 1969-70 to 
1978-79. However, during this period, the growth of passenger traffic was 
more pronounced than that of the goods traffic-while the utilisation of 
-pick by goods services increased by 16.6 per cent, that by passenger ser-
tices went up by 76 per cent. Further for lack of matching allocations for 
facilities at marshalling and terminal yards, there were congestions and 
detentions to goods trains-. 

1.25 It was noticed during the course of a review of some of the yard n:-
modelling projects and the line capacity works on the ·Eastern, Northern, 
Southern, South Central, South Eas-tern, and Western Railways, undertaken 
to ease congestion and reduce detentions to wagons and goods trains, that 
these had either not been pJanned!executed in a manner that could relieve 
congestion or been taken up after cons.iderable delay and the pace of their 
execution had been slow. · .. 

The following works of traffic facilities cxecutcd[or under execution 
by the zonal Railways are mentioned as illustrative examples. 

E.ast!!rn Railway-Mughalsarai Yard 
1.25.1 As pointed out in para 18, while executing the work of remodel-

ling of• the Down Yard, adequate rccciption facilities in the Central Yard, 
which handles through trains, block rakes and trains not requiring much 
shunting operations, had not been created. A~ a result, while the additional 
humping and marshalling yard facilities created might not be put to effective 

• Details of an illustrative case given in Annexure. 



use (as about 70 per cent of the goods trains interchanged were through 
trains not requiring marshalling) , detention to wagons in the Central yard 
and to Northern Railway trains had showed no improvement ( 1979-80). 

Northern Railway-Lucknow yard 

1.25.2 Apart from handling terminating/originating/traffic fromjin differ-
ent directions, Lucknow yard deals with through tnads coming from and 
gomg to Mughalsarai (14/15 through goods trains m Up ~md Down •'irfcti,ms 
on an average per day). The yard has a total of 20 reception lines (9 in the 
lip and 11 in the Down Yard) but these are not adequate and, as a result, 
wagon dctc~ltion in L:ucknow mar~halling and terminal yards has been on 
th-.~ jncreasc, as indicated bdow : 

Marshalli~g y:trd 
Terminal yard . 

Deter1tion hours 
per wagon 

1969-70 1979-RO 

24.3 
30.2 

30.9 
4g_5 

Though in the 1980-81 Works Programme the Board has approved the 
provision of a bye-pas~-line for through goods tramc to ease the conges-
tion in Lucknow marshalling and tennina1 yards at a cost of Rs. 4.69 
crores, no progress in the execution of the work has been made so far 
(December 1980). 

5'.:JUth Cent1 a/ Railwa_v 
Bye-pas.v for Hyderabad;Secwu!aabad terminals 

1.25 .3 Another ex:1 mp1e of delayed traffic facility work is the case of 
construction of a chord line (lcn!!th 22 km) connectin!! Maula Ali <1nd 
Sanatnarar to avoid the busy tcrn1inals of HyderabadiSecunderabad. This 
work was found nct'e!-.sarv since !970 fnr ~.pecdv movement of diesel hauled 
thwugh goods trains from t~nd to Ka:-:ipct ~:ide on the G.T. route and to and 
frnrn Wadi ~i<k. The average detention per train on these Jinec; recorded 
a<.: c~rly as i:1 197'2 w~s 

(a) 'Byc-pac;s tr::inc; 
(h) l>ilots 
(c) Originlltin~/tcrmin;11 ing tr;: ins 

3.15 hour;; 
• ~ .. D hn:1r~ 

J. "70 h,1UE 

Nevertheles~, final decision to include the chord 1ine in the works prog-
ramme could not be taken till 1978-79 owin_g to the inability \1f the 
South Crntral Rai1wav Administration to work out the financial s~lVings 
accruing from his project, ncceso;;ary for a11ocation of fund£· to cat~ital. 
The project was finaJiy sanctioned by the Railway Board in .Tune 1979 at 
a cost of Rs. 4.24 crores (net) chargeable to Capital anrl is due to be. com-
pleted by December 1981. 
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1.26 The Public Accounts Committee, in their 11th RepPrt (Sixth. 
Lok Sabha), had recommended a comprehensive study of the major yards 
with a view to streamlining their working. Though the Railway Board had 
called upon the zonal Railways to make a systematic appraisal in this 
regard, efl'ectivc action in this regard yet remains to be taken as evident from 
the continuing detentions in the yards. 
VI. Lead of. traffic as a factor affecting wagon availability 

1.27 The average lead of traffic hauJed over the Railway ~ystem, the 
other constituent of the turnround time, has· been on the increase as shown 
below: 
--~--·····-~- ······--- -·- _,_, _______________ ... ______ - .. -. ------- ---.. -·-·· 

Year Lead assumed in the two Plan periods (com-
bined lead for BG and MG, with the lead 
for BG which accounts for over 4/Slh of the 
total traffic given in brackets) 

Actuals 

---- .. ----- ···- ·-·-·· .. -------------·--- ----····~-

IV Plan 

VPlan 

1969-70 
1973-74 
1974-75 
1976-77 
197i-78 
1978-7~ 

1979-80 

km 
630 

678 (642) 

km 
617 
662 
686 
656 
6:~6 

I) ) J 
717 

(585) 
(630) 
(655) 
(626) 
(659) 
(663) 
(691) 

1.28 According to the Ministry of Railways I. Railway Board•), the 
present wagon shortage is attributable to a significant cxtt:nt to this increase 
in lead, over which the Railways have no control, as c~tra time is needed for 
the wagon to cover the additional distance and, furthe-r, the wag<ll1 may 
have to be hauled over additional intermediate yards involving extra deten-
tion enroute. 

Tt may, however, be observed from the data gr.rt:n earlier that while 
the average lead in the BG had increased by 37 km during 1976--77 to 
1978-79 and further by 28 km in 1979-80, the turnround during the same 
period had increased disproportionately from 1::\ to 14.3 day" and 15.1 
days. 

Further, the traffic, especially of bulk commodities, has been incrc::!sing-
ly moving in block rakes, thereby eliminating the nc~d for 111:-trshalling at 
intermediate yards' between the forwarding and the destination stations as 
indicated below : ------- .... ,._ .,_ ·-- --

1969-70 1976-77 1977-7R 197R-79 1979-80 
(Percentage of wagons loaded in blnck rakes to the 

total number of wagons loaded on BG) ____ .. _ -- .. -·. ·-·-· .. --· ·- ..... ----· .... ______ .. - - ---- ---- ---
Coal 
Jron Ore . 
Manganese 
POL 
Cement. Fertiiizer. Foodgrains 

67.0 86.2 87.0 R2.0 *72.2 
100.0 100.0 100.0 100.0 100.0 

83.0 96.0 100.0 100.0 
68.0 90.0 92.4 93.0 91.7 

Not available separately but included under other 
commodities. 

Other commodities . 7. 7 23 . 3 29.0 32.0 •24. 0 
- •Deterioration in 1979-80 was both the cause and- the result of deterioratk>n in tu~­
round. 

• 



'' In the cireumstances, detention to wagons In marsbalting yards •nroute 
should have been minimal and the overall turnround of the wagons should 
have been expected to improve rather than detelioratc despite increased 
lead of traffic ; but this was not the case. 

1.29 Audit also conducted a review of the position of increase in the 
leads of the major commodities transported by rail on the BG since 1974-75 
to analyse and verify how far the increase in lead had led to increase in the 
turn round time Of wagons. The following facts are relevant : 

1.29.1 Details of the leads of major commodities ycarwi~c ~incc 
1976-77: 

Commodity lead Actual lead Incrt'asc in 
assum<"d (BG traffic only) lea\.1 

in V --·-~-- ----·-·- --------- !978-79 I 
Plan for 1976-77 1977-78 1978-79 1979-HO 1979-80 

cakula- (Best year) (p'!fCPllt;> ge 
tion of with rer~..renet' 
wagon to best year 
require- 76-77 or 
.ment~; 77-1'8) 

-----~- -·-···-·--· --------··-· 
2 3 4 5 6 7 

. ·------ ---- ·---- ·--------- . ---------- - --------.. ... 
(in km) 

1. Coal 
(a) For steel 

plaPh 250 305 310 314 :IS 1.3/2.6 
(b) For others RO::l TD 737 706 718 (--)4. ~!(- -)2. 6 
2. Steel plants 

traffic 
(a) Finished 

product 970 9~{~ 1046 1083 110:} J .5.'5.2 
(b) Raw 

matc:r:al~ . 198 23H :03 207 215 2.0/5.9 
3. Iron Ore for 

export 645 690 6S9 682 6R5 (-)1.2 1( --)0.6 
4. Cemcni 655 633 651 723 759 14.2/19.9 
5. rood grains 1050 87Q 1137 1 I 93 1253 35.8/42.5 
6. Fertilizers 750 823 893 961 1081 16.8/31.3 
7. Other com-

modi ties 80l) 815 840 860 889 2.4/5 0 s 
Overall (BG) 

lead 626 659 663 691 
~--- ·------ --·-------· --~-~-----···-·· --· ~~~--

Note.: C~!Jlparison of lead i_n 1978-79,_1979-80 is with reference to 1.976-77 in respect 
of cement, ferhhzers and food grams, and wnh rt-fcrcnce to 1977-78 for alt other conunodi-
t.ies on the consideration that the effect of instructions of the user Ministries/Departments 
aulhorising diversion of short lead traffic in respect of cement and fertiliser to road was felt-
mainly during 1977-78. 

1.29.2 The above commodity-wise analysis l'hOWi that the increase in 
lead in recent years has been confined mainly to commodities for transport 
of which cov~red wagons are generally indented, procurement of .which has 
not been adequate (as brought out in para 1.11 abov~). In respect of coal 
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·for &teel plants and other users, which constitutes by far the major item 
of the goods traffic, there has b~n a very small increase only as compared 
w;ith the lead in 1976-77. 

1.29.3 A further analysis of the factors which ailected the increase in 
lead i~ respect of the th.tee commcxlities, cement, ft:rtilisers and food 
grains, disclosed the following position : 

Cement* 
The number of wagons loaded against the indents placed by the ccm~.::nt 

industry was 99 and 93 per cent during 1976 and 1977 respectively. Follow-
ing the deterioration in turnround in the subsequent years, the numhcr of 
wagons loaded against indents fell to 71.3 and 64.5 per cent during 197 !:i 
and 1979. This was- the period when the availability of covered wagons 
deteriorated, leading the Cement Controller, with the concurrence of the 
Railway Board, to decide that, effective from 1st July J 978, all mme:ncnts 
of cem·:m from ractories upto a distance of 250 kms for all catcguries 
of consignees would be by road only, the extra expenditure on . roaJ 
haulage being taken into account in the iixation of the sale price of cement. 
Consequent on the shift of short lead traffic to road, the quantity carried 
by ra.iJ fell from 12.86 million tonncs in 1976 to 10.07 million tonnes.- in 
1979 and the overall average lead for cement went up from 633 km in 
1976-77 to 741 km in 1979-80. 

Fertilizers 

During 1976-77 and 1977-78, the loading was 7.78 mjllion tonnes and 
8.21 million tonnes with a lead of 929 km and 991 km respectively. For 
1978-79, the demand for loading having been stepped up by the Mnistry 
of Agriculture to 11.5 million tonnes, and in view of the shortage of 
covered wagons, it was agreed that the imported fertilisers should he 
moved by road upto 500 km and indigenom: fertilisers upto 1000 km hy 
subsidising the additional cost on road haulage; the Jistance upto which 
imported fertilisers were to be moved by road was also subsequently stepped 
upto 1000 km in May, 1979. Consequent or! the ~'hift of short/intermediate 
lead traffic to road, the ha~age by rail during 1978-79 and 1979-80 wa~ 
8.6 milJion ttlnnes (90%) and 8.2 million hmnes ( 65%), the average lead 
having increased to 1038 km and 1122 km re<>pcdively. 

According to the Ministry of Agriculture, the programme for move. 
ment of feri:i lisrrs was drawn up in co-ord~nation meetings with the Rail-
way Board : ~ut in view of the inabilty of the Rai1wa"s to provide the 
required number of wagons at ports close tn the consumption centres. they 
were compciJed to move fertili~:er from distant port locations in the South 
which inevitably added to the Jead of the fertiliser movement. 

The decision to divert all short/intermediate lend traffic of cement and 
fertiliser (even upto 1 000 km in the case of the latter) to road. which 
inevitablv led to an increase in their Jead was, thus, itself the result of the 
lnabilitv ·of the Railways to meet the requirement, in turn due to shorta!'!c 

•oata from Annual Report on 'Cement Production' and despatches of the relevant 
years of the Cement Controller, Ministry orindustry. 
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gf wagons caused by deterioration in operational efficiency. 'Lately, even 
coal has been moving long ~tances by road ...... ,' as pointed out by 
the National Transport Policy Committee (May 1980). 

Foodgrains · 
The pattern of foodgrains traffic, which was largely from the ports to 

the godown points in the interior in the earlier years, gradually changed 
with large scale movement from Punjab and Haryana to stations an the 
Southern Railway involving a longer lead over saturated routes. The loadif}g 
during 1976-77, 19i7-78, 1978-79 and 1979-80 was 19.96, 19.45, 16.7 
and 18.35 million tonnes with a lead of 940, 1181, 1229 and 1279 km 
respectively. Thus in the case of foodgrains traffc the increase in lead 
has not only been very significant but als,o for reasons over which the 
Railway Board had little control. 

While, according to the Railway Board, attempts had been made by 
them to rationalise the movement of foodgrains in block rakes, timely 
remedial measures· such as provision of adequate siding facilities at the 
godowns to facilitate quick loading/unloading had not been tak~n by the 
Ministry of Food and Agriculture/Food Corporation. Consequently, block 
rake loading at stativns in Punjab and Haryana had to be done by blocking 
running lines resulting in detention to wagons and affecting their turnround. 
There was also reportedly lack of response from the Ministrv of Food and 
Agriculture to a proposal to move foodgrains intended f .:>r Southern States 
upto KandJa and Vizag by rail and thereafter by coastal shipping. 

1.29.4 Jt would appear that th~ Railway Board and the concerned 
Ministries had not been able to co-ordinate their effotts to organise the 
movement of bulk commodities, especially cement, fertilisers and foodgrains, 
and even coal. so as to achieve optimum rail-cum-road haulage in a planned 
manner involving reasonable levels- of lead of traffic for the Railways. 

It may be mentioned that, in a study on the movement of fertilisers in 
the country by the RITES in 1978, it had been concbdcd that under a 
rationalised pattern of movement. the average lead of the traffic .should be 
only 4 72 km (as against 1 I 22 km in 1979-80) but there had apparently been 
no concerted effort to work out the modalities for attaining thi5 optimum. 

1.29.5 The Railwav Convention Committee. 1977 had recommended 
that the question of laying down firm criteria for de·ermining the total 
freight carrying capacity of the Railways on an acceptable basis so a~: to 
a;rrive at optimum leads in each rase should he !.!One into cri·icallv. Effective 
action in this rc!!ard also vet remains to t ~ takcP. as i;;; eYiderit from the 
unc.oordinated traflk movc.mcnt C1f foodgrains· ancl fer iliscrs. 

VII. Results of high tum rounc:J time 

Fall in originating traffic 

1.30 The overall rffect of the detcriora1ion in the turnround time of 
wagons from 1976-77 has been the continuing shortage of wagons for trade 
and industry. The deterioration in turnround by 1.3 days in 1978-79 and 
2.1 days in 1979-80 as compared to 1976-77 meant a loss of 2350 and 
3491 wagon loadings per day, respectively. on the BG alone even after 
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taking into account the longer lead of traf:lk. The re&ult is redected in the 
fall in traffic carried from 239' million tonnes in 1976-77 to 223 million 
tonnes- in 1978-79 and 218 million tonnes in 1979-80, coupled with ten-
fold and seventeen-fold increase in the outstanding indents for wagons during 
the some period. · 

Diversion of goods traffic from rail tv road 

1.31 Due to non-availability o{ wagons, there wa::; aiso considerable 
diversion of traffic from rail to road, which not only resulted in the Railways 
losrng revenue but also in some cases in haulage over long distances by the 
costlier road transport, as indicated ·below : 

In respect of coal, over the years from 1976-77 to J 979-80, despite 
the aggregate wagon holding on the BG (which carries the entire originating 
coal traffic) going up by 2.67 per cent, the Railways lost traffic by 8 per 
cent and the traffic transported by road incr~ased from 13.23 million tonnes 
to 23.2 million tonnes i.e. by 76 per cen~. 

In the case of cement, over the years from 1976 to 1979, the traffic 
carried by rail dropped by 22 per cent and correspondingly that transported 
by road increased from 4.54 million tonnes to 7.69 million tonnes i.e. by 
69 per cent. 

In the case or fertiliser, the traffic carried by rail dropped to 90 per (:ent 
in 1978-79 and 65 per cent in 1979-80. The loading" by rail in respect 
of other commodities also fell in 1979-80 as compared to 1976-77 to the 
extent of 11.8 per cent. 

Following a Government decision, fertiliser has been moving even upto 
1000 km by road on a subsidised basis. According to the National Transport 
Policy Committee, movement by road beyond 200-300 km is not economic 
in relation to ;~H movement. In the case of coal, which has also been 
moving long distances by road, the Committee has urged that the position 
needs to be rectified. These considerations become all the more significant 
in the context of the rising oil prices. · 

Fall in efficiency of wagon utilisdt io11 

1.32 As a concomitant of the fall in traffic carried bv the Railwavs, ihc 
wagon utilisation, as measured by wagon km per wagon· day and net tonne 
km per tonne of wagon capacity, also feJl from 81.1 and 16754 in 1976-77 
to 73:3 and 16119 in 1 979-80 respectively on thl! Broad Guagc. 
Performance in 1980-81 

1.33 The performance in the matter of load~ng, turnrount1 etc. worseneCl 
in 1980-81 as indicated below (for BG) : 

-----·· --------------------- . ~------~------ ~-----~ ·-
1978-79 1979~80 1979-80 1980-81 

(upto (upto 
October October 

1979) 1980) 
----------~-- "•- --------------------------·---------------- ----- ···---
Turnround (days) 14.l 15.1 (14.4) 16.3 
Originatins1oading(inmilliontonncs) 223.4 217.7 (108.7) l0-'.2 

-~ .. -.------ _,_ _______ _ 
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·. The Ministry of Railways (Railway !Joar4), while assessing the waaon 

r~uirements during the Sixth Plan perJPd, had proposed (in February--
June 1980) to revise upward their norms of turnround adopted for the 
purpose 1rom 12.1 to 14.4 days for .BG. As may be seen from the above, 
considerable improvement in wagon utilisation, by means within the control 
of the Railways, ami otherwise, would be required even to achieve the pro-
posed higher norms. 

Vlll. · Summmg ltJP : 

1. (i) The Indian Railways, with a total holdmg ur 520 l 14 wagons fHt 
tt:rms of 4 wheelers), had been able to carry 239 million tonnes of freight 
watlic during 19J.6-77, which meant a capacity utilisation of Yo per cent in 
terms of roHing stock. Yet, with a total wagon holding of 532072 and 
534517 wagons (in terms of 4 wheeler~) in 1978-79 and 1979-80, they 
were able to carry only 223 and 218 million tonnes, involving a capacity 
utilisation of 89 per cent and 87 per cent rcsp~.:ctivcly. 

(ii) The outstanding indents for wagons, which used to be of the oraet 
of 10143 on BG aiid 4807 on MG in 1976-77, had gon<! up to 2,44,368 
on BG and 82,885 on MG at the end of 1979-80; in other wol'tfs, despite 
the increase in the number of wogoas, their availability for traffic had gone 
down due mainly to the increase in turn round time (interval between two 
loadings) from 13.0 day~ on BG and 11.1 days on MG jn 1976-77 to 15.1 
days on BG and to 14.1 days on MG in 1979-80. 

(iii) The wagon holding had also become somewhat imb~lanced, a~ 
amongs: the various types, in that tb.;re had been comparatively more pro-
curement of open wagons than covered wagons (31353 open anc;\ 25307 
covered wagons during 1974-79). Of the open wagons, as many as 
15154 were ~pedal purpose wagons suitable only for certain special types 
of traflic~ b~sides, there had been inadequate procurement of MG wagom. 

A substantial number of wagons ordered had also remained ~tabied with 
th.e manufacturers for want of free supply item~ hy the Railway Board 
during the years 1978-79 and 1979-80. 

. (iv) Even iq. regard to wagons a·vailable for loading, non-observance 
of prescribed rules and prllCcdurcs for sorting. ~ic:ming and inspecti.m of 
empties and omission to detect under I over loading, had contributed to a 
large number of wagons being either left behind, drawn empty, under-
loaded or ovcr-lo:.Jl10i.!, the last lUJC contributing to damage and O.'lnsqurnt 
sickness also. 

Wagon availability had also affected by heavy detentions in the yards 
of steel plants· and various private si~iings as also in dc!)artmcntal workshops 
and sidings of the Railways themselves, mostly due to lack of adequate 
yard capacity, 1oading1unloading facilities, etc. 

( v) The number of averaged wagons on line had increased from 22518 
in 1973-74 to 30354 in 1979-80. As a result, the number of sick wa~ons 
(both in workshops- and on sick lines in the yards) had also increased from 
18717 in 1977-78 to 21785 in 1979-80. In part. thi~ was also due to the 
problem of coupler incompatibility con!lequent on the failure of the Railways 



1.02 
;I. \,/ ... 

to take adequate preventive measures to reduce the extent of damage to coup-
lings of the wagons through correct observance of maintenance instructions 
and guard against large. scale pilferage of thi~ item in their yards after 1977-78. 

(vi) A serious cause of non-aNailabilHy of wagons for tratlic has been 
the increase in detentions to wagons at terminal yards, in marshalling yards 
(particularly in the central yards meant fpr through traiflic) and cnrou c, 
due mainly to works for increasing the capacity of the yards and the recep-
tion lines therein having received comparatively lower priority, in terms 
of provision otf funds and time taken to execute them, than douh!ing ami 
gauge conversion works. ~ 

Of the turn-round time of 13i15.1 days in 1976-77: !979-SO, 3.3!5.6 days 
were contributed by <.!Ncntions in termin:~I yards, 4 .415 .1 l:·~tys by t~e vn-
tions in marshalling yards and 2.3:1.3 days hy unaccoun!cd time Jul' to 
detentions in transi or short of junctions. 

(viiJ A comparatively SIIrdller fact;:.,r of the increase in turnround time \\<as 
was the increase in lead from 656 km in 1976-77 to 717 krn in 1979-t)O. This 
increase had, ho~vevcr, been mainly contributed by the much longer average 
lead in respect of foodgrains, fertilisers and ce_ment, due partly to cross-coumry 
traffic and partly to diversion of shortjint.:rmediatc Jc:.td traftic to ruad 
(because of the inability of the Railways to cope with the demand). A co-
ordinated approach to rationalise the movement of the~~ commodities, to 
put the available w&gon capacity to the best use, is yet to evolved and finalised 
in consultation with the Ministries concerned. 

(viii) Consequent on the inability of the Railways to move. the traffic 
offered, and fo1lo\\>ing a Government decision or otherwise, there has twcn 
considerable div.:r::.ion of traftic, particularly in the case of fertilisers and coal, 
to read, over un-economic long distances. This ~hould be a matter for concern, 
particularly in the context of the oil crisis and the fact that, as pointed out 
hy the National Transport Policy Committee. the 'Railways arc an cncrJ.!y 
cilicient mode' of transport. 

( i;-,) The. inability uf the Railways to carry the available traffic, as evi-
denced by the large number of outstanding imknts fnr w:~gclrF. i..; di~,·ciiy 
traceable to the decline in op:?rati:~g cliici~ncy. a~ .. reilc:.:~cd in rh· \minus 
operating indices, mare particularly :1t the tcrminnl yards. mar."kt!lirg yards 
and enroutc, which in turn, was due to a significant extc.nt ~,-, the imb<~bnn·d 
pattern of inves'mcnt in the various tratlic facilities. 

(x) Increase in the turnround time had adversely affected the availahility 
of wagons for loadings t..1 !he extent cf 2350 in 197R-79 and 3491 in 1979-80 
per day on the (BG) as compared to 1976-77. The position yvnrse.n~·d in 
1980-81 . the turnround time on BG having in-::reasccl from 1 5. I da vs in 
1979-80 to 16.3 clays upto October 1980. 

(xi) Considerable improvement in wagon uti!is~tion, bv mc:-:P..; within 
the control or the Railways, and otherwise. would he required• cYcn to 
achieve the norms of turnround time adopted by the Railway Board. 04.4 
days ~n BG) for assessing the requirement of wagons during the Sixth 
Plan period~ 
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2. According to the Ministry of Railway~ (Railway Board) (December 
]980) : 

( i) The number of outstandin~ registrations did nm correctly indicate 
the unfulfilled demand in v1ew of the practice of 'bogus' registrations 
by indentors. 

(ii) More open wagons than covered wagons had been procured as the 
former were more economical. 

(iii) The existing line capacity and facilities available at marshalling and 
terminal yards were adequate. 

( iv J The deterioration in turnround was· due to : 

(a) Large numb.:r of wagons by-passing large marshalling yards, 
resulting in the number of wagons waiting to be despatched 
going up; and 

Cb) Non-release of wagons by steel plants due to holdups in their 
yards and by trade due to inadequate facilities like roads outside 
the Railway premises, etc. 

3. l hl" fo1lowing arc rdevant in connection with the above : 
(i) No data/statistics in support o~ the \.:Ontention re.gaiding 'i·h.1fus' 

registrations· were made availaote. If, however, there have been 
·bogus' registrations, the existin~ arrangements :-egarding registration 
fee for wagon indent (Rs. 70]-per BG wagon]Rs. 150-since Sep-
tember 1980) would call for a review (e.g. by enhancement of 
fee, forfeiture, etc.). 

(ii) It is not in doubt that trade and industry have been experiencing 
acute shortage of wagons, both covered and open, and that there 
is also a general preference for coverl!d wagons due to security 
anfi{ immunity to damag~. 

(iii) Even in the better years, there ha:ve heavy detcmions in the yards 
and unaccounted time, clearly indicating (see para 1.21.2 ( (iv) that 
there is considerable scope for reducing detentions in t.he yards, 
short of junctions and at wayside stations so as to improve 
the availability of wagons for movement of traffic. 

(iv) The holdups of wagons in the yards of steel plants, etc. were due 
mainly to inadequate yard and tert..inal facilities consequent on 
these not having been streamlined to cope with the changing 
needs. 

Moreover much also yet remains to be ac~ieved. in consultation with 
the major users, for securing a co-ordinated :md rationalised movement 
of traffic, particularly in bulk commodities. 

[Paragraph 1 of the Advance R.cport of C&AG of India for the year 1979-
80. Union Government (RaiJways)J 



APPENDIX U 
(Vide :Para 1 S I ) 

List of trains cancelled for varying periods durina t• ...ath of NoYe•-
~, 1981 due to shortage of coal. 

S. Train No. 
No. 

Section on Which cartcelled 

~------------------------------- . -
I. 63/64 
2. 203/204 (NG) 
3. 217/218 
4. 181/182 
5. 135/136 
6. 163/166 
7. 183/184 
8. 389/390 (MG) 
9. 285/286 

10. 287/288 
If. 316/443 
12. 313/314 
13. 311/312 
14. 493/494 (NG) 
15. 141/142 
16. 401/402 
17. 419/420 
18. 404/405 
19. 141/142 
20. 111/112 
2'1. 113/114 
22. 134 UP 
23. 131 Up 
24. 541/540 
25. 817/818 (MG) 
26. 735/738 
27. 6 AD/1 AD (BG) 
28. 3 ABQ/4 ABQ 
29. 2 SRM/3 SRM 
30. 1 SR/2 SR 

Anand-Vadtal Swami Narayan 
Bharuch-.K.avi Fast Mixed 
Samni-Dahej Mixed 
Nadiad-Bhadran Mixed 
Ankleswar-Rajpipla Fast Mixed 
Nadiad-Kapadvanj Passenger 
Nadiad-Bhadran Mixed 
Prachi Road-Kodinar Mixed 
Sihor-Palitana 
Sihor-Palitana 
Rajlfla Jn-Rajula City Mixed 
Rajula Jn-Rajula City Mixed 
Rajula City-Victor 
Bhavnagar-Mahuva 
Mahesana-Taranga Hill 
Saharsa-Forbesganj 
Banmankhi-Behariganj 
Saharsa-Forbesganj 
Keruganj-Sahahbaznagar 
Mathura-Brindabad 

~do­

Ramnagar-Lalkua 
Lalkua-Kasipur 
Shoranur-Nilambur 
Villupuram-Pondicherry 
Tirunelveli-Tiruchendor 
Derababanak-Amritsar 
Amritsar-Qadian 
Moradabad-Sa.mbhal Hatamsarai 
Sambhal Hati.msarai-RajakasahaspUl 
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APPENDIX m 
State..t ef Coadllsien _. Recommeudatioas 

Sl. • Para No.""Ministry 
No. of Deptt. 

Report Concerned 

• (I) (2) (3) 

I 177 Railways 

2 178 -do-

3 179 -do-

·Conclusion and Recommendation 

(4) 

The Indian Railways carry about 67 per 
cent of the originating tonnage and 82 per cent 
of tonne km of the total inter-regional move-
ment of freight traffic in the country and thus 
constitute the main artery of the nation's in-
land transport. The unit of rail transport 
for freight traffic is wagon. 

The Committee note that Railways had 
4,90,817 wagons towards the end of the Fourth 
Plan which, according to the Ministry of Rail-
ways, were adequate to meet a traffic level of 
235 million tonnes of traffic in the last year of 
the Fourth Plan (viz. 1973-74). By 1976-77, 
the total holding of BG and MG wagons had 
increased tq 5,20, 1 I 4 wagons. The Railways 
were able to load 239. I million tonnes of traffic 
which meant a capacity utilisation of 96 per 
cent in terms of rolling stock. 

The Committee regret to note that in the 
subsequent years while the wagon holdings of 
the Railways were on the increase, the total 
traffic carried continued to show a declining 
trend. This is evident from the fact that in 
1977-78 with a wagon holding of 5,27,863 
wagons (7,749 more than in 1976-77), the traffic 
carried was only 237.3 million tonnes (1.8 
miJlion tonnes less than in 1976-77). The 
position continued to deteriorate in subsequent 
vears arid in 1978-79 and 1979-80 the total 
traffic carried by Railways was 223.4 million 
tonnes and 217.8 million tonnes only. Thus 
while by 1979-80, a capacity to carry 245-250 
million fonnes of freight traffic had been created. 
the actual traffic carried was about 30 million 
tonnes less. This not only resulted in financial _, ______ , __ --------
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loss to the Railways but had serious adverse 
repercussions on vital sectors of economy like 
power stations, fertiliser plants, cement facto-
ries etc. which had to be closed down from time 
to time for want of coal or other raw materials. 
The representative of the Ministry of Railways 
has explained that the decline in the traffic 
carried by Raihvays was mainly due to the gene-
ral decline in efficiency and discipline in these 
years. The Committee express their deep 
concern at this fall in the efficiency of Railways 
during all these years. 

The Committee would like the Ministry of 
Railways to examine the matter in depth parti-
cularlv the defects in the svstem which con-
tributed to thi<> decline in efficiency in the pre-
vious years and take adequate measures to 
effect improvement in their working on a long 
term basis so that the factors which contributed 
to the deterioration in their performance are 
not allowed to recur. 

The Committee are distressed to note that 
there has been perceptible increase in the num-
ber of eutstanding indents for wagons. While 
in 1976-77, the average monthly number of 
outstanding indents was 10,143 for BG and 
4,807 for MG, this increased to 23,480 and 
14,065 in 1977-78, 1,03,839 and 57,970 in 1978-
79 and was as high as 2,44,368 for BG and 
82,885 for MG in 1979-80. The Committee 
cannot accept the contention of the Ministry 
of Railways that the number of outstanding 
registrations did not correctly indicate the un-
fulfilled demand in view of the practice of bogus 
registration. The Committee feel that it is 
the failure of the Railways to meet the demand 
for wagons which is responsible for this in-
crease in outstanding and tendency for bogus 
registration. The Committee are perturbed 
to note that inspite of the claim of the Ministry 
of Railways that there has been perceptible 
improvement in the haulage of traffic, the 
number of outstanding indents stood at 68,207 
on BG and 27,613 on MG on 30 November, 
1981. The Committee feel that with niore 
sustained efforts on the part of the Railways 
and improvement in efficiency it is possible to 
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eliminate the outstanding demand for wagons. 
The Committee would like to be apprised of 
the latest position regarding the outstandin& 
indents for wagons and the steps taken by 
the Ministry of Railways in this regard. 

TJ-e Comm tt~c :·.r-~ yr:·t·trhcd to rPte that 
the sick and ov ::·ag·-~ 1 '~ag1 ·''l~~ w'th th~ Indian 
Railwavs ~:re on th·: increase. While the 
numb.:;. (of sick w:1,gon-; ir. 1977-78 was 18,717 
(14,660 c·:. BG and 4,057 on MG), the same 
increas\!d 10 .20,619 in 1978-79 and to 21,785 
in 197 9-80. Thl: nu mb:.:r of ovcraged wagons 
also iacr.;~:.:d fro;n ~9,.?98 :•1 i'?/77-78 :.o 30,354 
in 1979-30. As ,_•n 1 A;xil, 1981 th~ number 
of OV.!rag,xl and sick w~~gons was 37,814 and 
2:4,378 J .... :~p.!cti\_!y ~fb..: Cumm;ttec need 
hardly lm!Jha~is..: the n •. · .i fc.r immediate re-
pairjreph~c.c\.'ment uf th ... ~e s!ck ~md ovcra~ed 
wagons as even on~· sick. or oven~ged wagon 
may imp.:-de th~ mcvl'ffi:Jlt of the cntir;: train 
and have advcr:'.(; impatt on th·: quick and fast 
movement of g(1ods trafti:. 

The Comm;tt2c l·i.!\'- b,:.:-n inform("d tlmt 
the Pl;m ;_:ng Cl'f111n;ssicoJ1 r•:~d provided funds 
for procun.:m...:·nt of ! J<;.kh H:\iitionc.i wagons 
dUiirrg. th.' Sixth Pbn p~riod <~g<dnst ;:. require-
ment c.f l . 93 I<Jkh \\i:t2'nns. O~!t of the-;e. 
50,000 \\ ,•.guns (in H.'rP1' ~- f 4 wl~· :clcrs) were to 
replace overag.:d \\'~f· ,.~ \\ hil:h \Vill ·numb~r 
64,000 durin~ i.he ol::-.n.. H· ·>.vcwr, due tc es-
caJat:on in ~---'~sts iwd 1: .. ~::;,'- :·.1 ~.:cnstraims it 
will new h: p.Jssibk w proc!Ft.' ''nly 7 5,000 
wagons l tP·ing ih<: Si:-.lh P!<JP p.-riod. In case 
all tn'! uv~,n~g.:d wag(1n, are replaced, th!!re 
w:u be <1. n;;t addition t1f OI"..ly II ,000 wagons. 
The Comn.ittcc nnte th,.,\ th·.: ~~:xth Plan pro-
vides for a target of 309 milli0n lonP.es of ori-
ginating tr~.ffic 11.) be ha~· kd by the Railways 
in 1984-85. How.::vt::. "L!h' Ministry 0f Rail-
ways nave stated that Jt!c to lm•.dequate allo-
cation of funds it wnul.i n( i. b(' p:.;ssible for 
them to carry nh'I c than :'SO milli0n tonnes. 
The Commirtec hav~:, hc·wcver, 1:1.n apprehen-
sion that Juc to ina.d~:quate rolling stock and 
in view of the fact Lhat even in 1982-83 i e third 
yc:'l.r of the Plan, Railv.·ays h<'ve fixed the target 
of carrying only 230 million tonnes of freiart 
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traffic it would not be p ssible for the P.ailways 
to achieve even tbe target of 280 :nillion tonnes . 
of traffic by 1984-85 This would ine-
vitably have an adverse impact on the various 
sectors of the economy, The Committee, there-
fore, recommend that the Planning Commission. 
should examine the matter in depth and make; 
adequate allocation to enable Railways to 
replace their averaged rolling sto' k and make 
requisite addition to the same to achieve the 
target of freight traffic contemplated in the 
Plan. In addition, the Committee would re-
commend that the Ministry of Railways (Rail-
ways .Beard) should also accord due priority 
to allocation out of avnilable fun~s for increas-
ing vital traffic facilities, track renewals, etc. 
to optimise the use of avaqable wagons, by 
reducing the turnround, etc. 

Tht! Cummitke note that a type-wise ana-
lysis of the 59,338 wagc,ns pmcurcd during the 
years 1974-75 to 1978-79 disclo~ed that as 
many as 15,154 sp.::cial type wag•ms (besides 
25,307 covered wngons, J 6,199 gcnc:-al purposes 
open type wagons and 2678 brake vans) had 
been procured and som~: of the types of special 
wagons procured during this period were not 
generally in demand by trade and industry. 
The special wagons a.s for instance, BRHT 
(6,438 Nos.) for carrying long length finished 
steel products from steel plants, BOY (3,300 
Nos.)for transporting iron ore for export in 
closed circuit sections of 1he South Eastern 
Railway and BOBS (2.010 Nos.) for transport 
o_f raw materials to th':: steel plants had been 
procured and ordered from 1 974-75 onwards 
in excess in relation to the traffic that materia-
lised but these could not be diverted to meet 
th'! traffi~ demand for general purpose, open 
or covered, w<'.gnns. The Committee cannot 
but conclude that this provisioning of excess 
.BRHT and BO.BS wagons and their under-
utilis~tion clearly indicate the fa_uJty plannin~ 
of procurement of w<•.gcn.s particularly when 
Railways have been complaining of inadequate 
allocation of fu1~ds. The Committee expect 
the Ministry of Railways to undertake a fresh 
assessment of the requirements of wagons and 
take necessary corrective measures. 

---------------· ·----- ~- ... ------
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The Committee are constrained .to 
point out that a substantial number of wagons, 
thoug11 manufactured by wagon builders, 
could not be taken over from them and put on 
line for traffic use but had to be kept stabled 
in their workshops for want of wheelsets and 
roller bearing axle boxes. These fittings whi h 
were required to be supplied to wagon builders 
as free supply items could not be arranged by 
the &ailway Board in adequate numbers to 
match the delivery schedule of wagons. Dur-
ing 1976-77, the maximum numbct' of wagons 
stabled in a mont}- was 217 numbers in 4 wheeler 
units. During 1977-78 stabling was resorted 
to only in the month of March 1978 and 309 
numbers in 4 wheelers were stabled as on 31 
March, 1 978. During 1978-79 and 1979-80, 
on an average 839 and 784 wagom per day, 
out of 12,056 and I 0,827 wagons respectively, 
built for the Railways had to be kept stabled 
on this account. The loss to the Railways 
because cf stabling of wagons has increased 
in subsequent years as during 1981-82 upto 
31 December, 1981, while the average monthly 
outtcrn of wagons was 1,367, as many as 1321 
wagons per month on an average were stabled 
because of non-availability of components 
which arc supplied free to the wagon builders. 
according to the Min~stry of Railways, the 
stabling has been taking place for shortage of 
wheel sets from Durgapur, delays in arrival of 
jmported, wheel-sets and short supply of Lami-
nated Bearing Springs by L-B spring manu-
facturers. The Committee car~not but express 
their serious concern over the increase in num-
ber of wagons stabled since 1976-77. This 
stabling~ has re~nlted not only in revenue kss 
to tne Railways· but the country has also b~en 
deprived~·or the use of these wagons for haulage 
of traffic at a time when there is a huge out-
standing demand for wagons. The Committee 
feel that there was dearly bad planninl! on 
thc"part of Railways~not to have arranged for 
the supply of tl"ese components simultaneously 
witn tne manufacture of wagons. The Com-
mittee' hope that suitable steps would be taken 
in coordination" with suppFers of wheel sets 
and matchingfsetsr of L-B springs to avoi~ 
any! stabljng of wagons in future. 
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Tht Committee regret to note th.:. t even 
the fleet of wr gons 011 line could not be put to 
maximum utilisation due tc various operatiom: 1 
:: nd noll-opera tion<'J f:~ctors within the control 
of the Mittistry of R:_:~.ilwuys (Railwc.y Bm'rd) 
as is clear from the succeeding pan;grc:phs. 

The Committee are constrdncd to point 
out tha.t the turn-round time of wagons on 
Indian R<tilways increased from 13.0 days 
in 1976-77 to 14.3 days in 1978-79 and further 
to 15.1 days in 1979-80 on BG. Similarly. 
on MG the tum-round time incrc;;.sed from 
11.1 days in 1976-77 to 12.8 d<tys in 1978-79 
r.nd further to 14 .1 dn ys in 1979-SO. In 1976-77 
[tnd 1977-78 when the WP.gon turr.-round was 
brought to 13 . 0 r nd 13 . 3 the efficiency indices 
were the best. w~~gon (BG) km per wagon day 
was 81.1 and ~ 1.9 it. 1976-77 and 1977-78 as 
compn red to 73.3 in I 979-fO. Net tonne km per 
wagon dr~y we.s 1019 r.nd 1045 in 1976-77 nnd 
1977-78 •· s comp~rcd to 972 in 1979-80. The 
loss in monet<:.ry terms to the R~_ilw~.ys on 
r.ccount of increase in the turr.-round time 
during dl these years c~n be cstim<: ted from 
the f~ct thL t if the rturn rcund we: s less by one 
day in 1980-81 the wr gon Joncting c<. uld 
have increased by 1656 W[ gon pc. du.} on the 
BG <..nd by t'l bout 335 on the M.G. 

Annnr,Jysis ofthe turn round time cfwr gens 
during 1978-79 :: nd 1979-SO h<· s revealed that 
the main reasons for the high turnrour.d time 
were the detentions at termim: Is. mu.n;h~~ llir:g 
yards and enroute. A reduction in the time 
spent by a wagon in its round trip under any 
of these f<;.ctors namely. at the terminals. in 
marshalling yr..rcls or even by reduction in the 
number of marshlalings (i.e. by block rake 
movement). quickct marshc.Iling through mec-
hanisa tioit of hump and reducir.g hold ups of 
wagons enroute c..ould improve i\s avdlability. 

The Committee are surprised to find that eveL 
though the numlxr of wagons dealt with in the 
marshalling yards had come down by 22.2 per 
cent from 1976-77 to 1980-81, the detentior. to 
wagons had gone up by 25 .I per cent during 
the same period. A sample study of one 
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month's (December) sta tistcs during the busy 
period of some of the m<:jor mr rshalling yards 
during 1969-70 and 1979-80 discloSed that, 
though the numbet of wagor.s de~~ It with in the 
yards had declined, the detentior.s to wagons 
ha.d incrca sed. The increz. se in detention to 
wagons in the yards, despite the additional 
f< ... cilities provided wr: s st~ t(:d to be due to 
factors such as w,;gons becoming unfit/dama-
ged owing to deficient coupling, lrck of power, 
late materialist tie-r! of stcck, etc. 

The quantum of block rake trains bye-
p:tssing the m~rshallir:g y~ nis constitutes r 
sizeable percentage of tn ffic in cCt<: I. ore. POL 
de. and as much as 24 to 32 per cer.t under 
other commodities· These r;.: kes p<: ss through 
the Central y<>rds of important mr..rsh< lling 
yards. However, n record c•f the detenticns to 
the w:o.gtns in these yc: rds is nc·t being mc.ln-
tdned and as such it is net possibk tc asccrtdn 
the rea sons for de tel! ticn s of through goods 
trdns. The Committee wuuld suggest the.. t the 
Railways should m~.ir1t<eir" records of detention 
of wagons to through trains ~nd ir.clude them 
in the published Marshallir!g Y<:rd St~ tistics 
so that such detentions could be W"'- tched and 
controlled by taking suitable measures. 

The Cc,mmittce further find thr t even 
though the number of wu gons dealt with in 
the tt .. rmind y1.1 rds had come down by 1 5. 9 
per cent from 1977-78 to 19~0-81. the detention 
time of wagons h~d gone vp by 57.9 per cerlt 
during the same period. The Ministry of 
Railwr..ys (Railw~ v Board) have ir formed th<... 
Committee that aue to increaStd 1unr.ing of 
block rakes which by-pass y~rd. the number 
of wagons dealt with in the yr. res has decrea-
sed. The w.-,gons are, therefcre, detdncd 
for longer periods f(·f form:: tion into trains. 
Further according to the Mir~istry of Rail-
Wu)'S the generalinctc<i se in detention tc. we gons 
is not due to want of adequate fr cilitks in 
yards and terminL Is. A general drop in effi-
ciency and discipline within and outside the 
railways has also been responsible for increased 
detentions. 
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The Committee are surprised to note thr.t 
the problem of dete.ntion to wagons at yards 
and terminals had been dealt with the Railwa) 
Board by revising upward the target cf deten-
tion time (S,ptember and October 1978) with-
out analysing in detail the reE sons fct the in-
crease and without considering any remedid 
measures for bringing down the detention time 
to the previous levels. The committee are 
dissatisfied with this ad hoc step tE. ken by the 
Railway Board. They would like the Railways 
to keep a strict watch on the de ten tiors to wa gem 
in yards and term ina Is and take corrective 
steps to reduce such detentions in future. 

The Committee further find th~.t during 
1980-81 the average number of wagons tranship-
ped per day at the 18 nlBjor transhipment 
points. statistics for which r. re published from 
BG to MG was 892 and from MG to BG 783. 
Average detention per w2.gon wr. s 41 . 5 hrs ar1d 
38 .1 hrs respectively. Accordingly to the 
Ministry e:f R~.ilways the detention to wagons 
fer tn.nshipment is due to various frctors like 
behaviour of transhipment la.bout, p<:.ttcm cf 
lm~cl.ing particularly of imported goods etc. 
Av~d)H bility of m~ tching W<. gc,ns is itself de-
pendent on these f~tors. The Committee 
are informed that 97 transhipment points would1. 
be eliminated on completion of gr uge conver-
sion projects which have been rna king very 
slow progress. Despite heavy investments en .. 
conversion prr.jects. «nd rompleting a bout 
326 km during Fourth Phn (1969-74) and 
480 km dPring the subsequent period upto 
1979-80. the number of transhipment points 
has remained at 97. This seems Ia rgely due to 
undertaking conversion projects simultaneously 
on various MG Sections without having any 
time bound· progn:. mme for their completion. 
The Ministcy of Railways (Railway Board) have 
stated hi this connection that at present there 
are IS conversion projects and for want of funds 
only 6 are expected to be completed during the1 
Sixth Plan. The Cc mmittee find that out of 
these 15 conversioh projects in respect of 8 pro-
jects, even target dates of completion have not 
been fixed. The Committee woc.ld like to express 
their dissatisfaction at the slow progress of these 
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conversion projects. They fail to undeutand 
that when Railw~ys were well aware of the 
difficulties regarding fin.ancial constraints why, 
so many conversion projects are taken in hand 
resulting in scattering of scarce resources 
The Committee recommend tha.t Railways 
should try to complete the ongoing conversion 
projects as early as possible according to a 
time bound programme so that the tranship-
ment points mt.y be eliminated early. In 
future only selected conversion projects should 
be taken in hand and efforts made to complete 
these projects before urtdertaking new projects. 
In the meantime, handling f~ cilities such as 
cranes, rna tching MG wagons etc. should be 
m:de availr.ble ~~t impcrtant transhipment 
points r.nd other suitable sttps taken to avoid 
detention to wr.gons at transhipment points so 
that dcl2.y in movement ofwagonsand damages 
to consignments and their pilfetagc etc. could 
be obviated. 

The Committee note that traffi" f~ cilities 
bro~dly compdse fG.cilities at terminals. in 
m?rshalling yard ar~d on enroutt set.tions to 
facilitate movem...nt of traffic as far as possible 
at the bookad speed and to remove congestions 
in busy yards. etc. The Fourth and th,e Fifth 
Pian's tota I allocation of funds for traffic facili-
ties and line capacity works was Rs. 315 crores 
and Rs. 500 crores. respectively (out of a total 
plan outlay of Rs. 1525 and Rs. 2530 crores. 
respe<..tively). While the budget allotments 
year to vear totalled Rs. 238.5 crores in the 
Fourth Plan and Rs. 326. 5 crores in the Fifth 
Plan. the expenditure was oi=Iy Rs. 210.7 
crc:res and Rs. 299.5 crores respectively. This 
was despite the fact that Railways m ve beet1 
contiauously complaining of inadequate a lloca-
tion of funds. The Ccmmittee further note 
that out of the budget aUotments. nearly 60 
peJ.cent of the allocatkr!s fer 'Traffic failicties'. 
viz. Rs. 145. crores the Fourth Plan and Rs. 
182 crores ~u the Fifth Plan. had been spent on 
gauge conversion. and de ubling works in patches. 
The Committee would like to express their deep 
concern on this decline of investments in traffic 
facilities as this is bound to have an adverse im-
pact on the quick movement of traffic and will 
lead to congestion. 
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The Committee further observe that a review 
of some of the yard remodelling projects and 
line capacity works on the Eastern, Northern, 
Southern, South Central, South Eastern, Eastern 
and Western Railways undertaken to ease con· 
gestion and reduce detentions to wagons and 
goods trdns had revealed that these were either 
not been pLnned fexccuted in a manner that 
could relieve congestion or were taken up after 
ccnsiderable delay and the pace of their execu· 
tion hr.d been slow. The Public Accounts 
Committee. in their 11th Report (Sixth Lok 
Sabha). had recommended a comprehensive 
study of the major yards with a view tc stream -
lining their working. The Committee find thyt 
although, in pursuance of this, Railways have 
undertaken s comp1erensive study (..f various 
majcr marshalling yards. the studies have, been-
c,omp1eted for 10 yards. only. Even in the case 
of these 10 yards, maj Jrity of recommendations 
though "~ccepted by the R~dlwaysare stiJI to be 
impJementcd. The Committee would like the 
RLilwLy Board to ens).lre. that Zonal Rf.ilways 
take necessary ~ction for implementa tio11 of 
these recommendations and complete studies 
of the rem·.Jning m; jr1 yards as early as 
possible. 

The Committee note that empty wzgons 
are required to be cleaned. inspected "-nd scrted 
into covered and open W; gens t.nd tanks in 
the m rsh(i lling yard prior to their despatch 
to the bulk lo::.ding points (viz. collieries. steel 
pi nts. cement and fertiliser plants. etc). A 
review ofcoallc..aded w<:gons despatched from 
collieries revealed that the Railways had not 
been adheting tc the prescribed rules and pro-
cedures in this regard. with the resdt that empty 
wr. gon s sen tto the collieries frc m the rna rsha 11-
ingyardshad either been lt.ft bthind unloaded 
(at least u11til the next pilct) 01 hauled empty. 
The number of wagons so left behind ranged 
between 1043 and 1336 per day and the wagons 
hauled empty ranged between 60 and 136-per 
day during the years 1975-76 to 1979-80. The 
Committee regret that the number of wagons 
left behind and hauled t.mp ty over the years has 
been en the increase. The increase was despite 
the assertion. made by the Railwa)'s that c.ases 
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of wrong marshalling are taken up as and when 
they c..ome to nc, tice on occa sior.al checks which 
the yard master and operating officers are sup-
posed to make. The Committee would urge 
upon the Railw(j. ys to strengthen the supervisory 
creeks in regard to the observance oftht l.Xtant 
instructior1.s e:.nd if necessary to revise them suit-
< bly so c...s to avoid the iLstances of wagons left 
behind or hauled empty. If any wagon is left 
behind l r hauled empty due tc Colliery's owtJ 
f, ilure, z provision for suitable pe1.1Qlt} should 
be m<.dein therelevantrulesand the s~me should 
be stdctly erScrced. 

Further, the proper loading of wo:gons up 
to their ct rrying c~ pe.dty is requirtd to be 
ensured <.nd < .djustmer. t of loads is made so as 
to avcid t nder lor. ding Ot overloading. A 
reviewofcoallcaded wagons despatched from 
Cf'Uieries reve,.lrd that there were c~ ses of over-
1m ding o{w: gor.s let-ding tc damage to wagons. 
On the Eastern R' ilwa} during 1976 to 1979. 
over-lcr.dmg cfcod wtgons vtried from 14.7-
to 39.7 per cent in theca se ( f B<:x Wc:gonsand 
from II .9 tc 43.1 per cei tin theca se of fcur 
wheeler w: gons. As a result 33659 bearing 
springs of BOX w: gens were d~m' gcd ad the 
R ilw• y c dmir.istH. tion hr.d to iricUr u;ptr:di-
ture of Rs. 64.63 lo;. khs on repdr. The rules 
provide for < djustment of lo~ ds on the spot 
: fter weighment' nd levy of strin~ent demu-
rr• ge chr rges f01 non-r. djustmen t of loads. 
Though < dequc. te wighment facilities exist 
in the Depot Yards of the Ra ilw~ ys these rules 
were not being strictly c. bserved and charges 
' gL inst the collieries were not being enforced. 
The Committee r re r.ot satisfied with the reply 
of the R< ilwr y Board that adeouatt frcilities 
for weighment ofwagons in depot y2rds do not 
necessarily imply adequate facility fer adjust~ 
ment of loads whenever loading of wr gens att-
air,s h: rge pro pOI tions and that it is for the cOB 1 
compu nies to do correct loading as fat as possible 
to r.. void other difficulties. Since overloading 
ccntributes to damage c· nd consequent sickness 
to the wagons r nd possibilities of overlos ding of 
wagons'' re more at the loading point, it is for 
the Rdlwr!.ys tc ensure that the wr gons are cot 
overlorded at ~ny point and· particui&Tiy at 
loading points. 
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It is surprising to note that although as per 

the rules as they existed prior to 1975. the con-
signeefconsigner had to pay extra penal freight 
char~es ca lcu1ated at double the htghest classi-
fica t10n rates on the excess weight leaded and 
detected at the loading or unloading st2. tions or 
enroute, the rules w~re amended in April, 1975 
to provide for lfvy of pena-lty or ly if e:xcess 
weight was ciscovered enroute or at the cestina-
tion. The amended rule continued for six years 
and it was only in 1981 that new Rule 161-A 
applicable t• coal with effect frcom 7-5-81 and 
loose commodities w.c.f. 1-11-81 was pro-
vided in the Gcods Tariff according to which 
wangonsare discovered overloaded at book-
ing point, enroute or at destir.a tion. such ovet-
weight beyor.d the permissible carrying capacity 
of the wagon should be charged at the normal 
wagon load rate if the over-weigh ft; upto one 
tonne and at the 'smalls' rate if the overweight 
is more than one tonne, for the entire distance 
from the booking pcir.t to the destination. 

It is also pertinent to note that the Railway 
Board had issued instructions in December 
1980 and April1981 permitting loading of coal 
and certe:: in other commodities upto 5 tonnes in 
excess of the carrying ca pr.city of the BOX 
wagons. These instructions were withdrawn 
in March 1981/May 1981. In the first inst~nce 
the relaxation was for short distances but l~ ter 
on was extended for longer distances~ lso. The 
Ministry of Rr.ilways have stated in this ccnne-
ction that these instructions were issued in 
consultation with the Mccha nical Dircctora te 
of the Railway Board and RDSO, to meet the 
immediate requirement of steel plants for buil-
ding coal stc-cks there. 

Since such measures even if resorted for 
short periods adversely affect life of the axles 
and other components of wagons, these are 
bound to result in the shortening of the life 
sp:~n of wagons which cannot be permitted. 1h.e 
Committee expect that Railways would en su.re 
thar such overlo2.ding ofwt~gons is not permitted 
in future. 
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availability for trade and industry is the 

Steel holding up of wagons by steel plants, Food 
Corpora ton of India, Port Trusts, etc. The 
number of wagons handled in such sidings has 
been of the order of 25,000-26,000 in recent 
years, cf which 16,000-17,000 are at the six 
major steel plants for their inward and outward 
traffic. Despite liberal free time upto 48 hours 
for single operation of loading or unloading as 
against 5 hours allowed to trade, detention to 
wagons in the yards of steel plants was much 
higher. The Ministry of Railways have stated 
that whenever excessive detention of wagons 
was noticed inside steel plants. the matter was 
taken up at appropriate level and remedial 
action wa.s taken in coordination with the steel 
plants/SAIL/Ministry of Steel to keep it to 
minimum possible level. 

25 201 -Do- In this connection, the Khandelwal Co-
mmittee had recommended in 1973 a series of 
measures and works to be implemented mutually 
by the Railways and the steel plants for redu-
cing the detention to wagons inside their yards. 
According to the Railway Board, while 75 
out of 97 recommendations concerning them 
have been implemented, out of 153 recommen-
dations pertaining to steel plants only 77 have 
so far been implemented, although the num-
ber of recommendations rejected were only 32. 

26 202 -Do- Even after the implementation of 75 out 
of 97 recommendations pertaining to Rail-
way and 77 out of J 53 recommendations per-
taining to steel plants and despitt. the assertion 
cf the Rnilways that femedial action is taken 
in coordination with the steel plantS/SAIL/ 
Ministry of Steel whei.ever there is eAcessive 
detention to wagons inside steel plants, there 
has been no perceptible improvement as can be 
seen from the fact that in 1980-81, averages 
detention per waton in all the six steel plant 
was more than t e liberal free time upto 48 
hours. and even in 1981-82 (April-June) ave-
rage detention per wagon was excessive. In 
TISCO, liSCO, BhiJai, Rourkela, Durgapur 
and Bokaro Steel Plants, it was 196.10 hrs. 
70.10 brs., 89.20hrs., 160.40 hrs., 78.30hrs., 
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and 168.20 hours respectively, The Commi-
ttee would like the Ministry of Steel and Mi-
nistry cf Railways to examine the matter ex-
peditiously rLd find out the reasons with a 
view of reduce the detention to wagons inside 
the steel plants. 

The demurrage charge leviable since 15 
February 1981 fer detention to wagons in steel 
plants is Rs. 120 for 4 wheeler wagons per day 
or part thereof, whereas the rate for public/ 
trade is Rs. 316 . 80 for first 24 hours. Accor-
ding to the Ministry of Railways. the rate of 
demurrage charges is fixed by correlating it to 
the aven~ge eeming capacity of a BG 4 wheeler 
wagon per day and the average earning capa-
city of a BG 4 wheeler wagon per day during 
1981-82 is estimated at Rs. 120.15. The Co-
mmittee .find it surprising that although the 
rate of demurrage for detention to wagons in 
the steel pl~.nts has been kept at a lower level 
than that for the general public, substantial 
demurrage charges were outstanding against 
the steel plants as on 31 March, 1981. Whereas 
on Eastern Rzilway these were Rs. 5.24lakhs, 
the demurrage cha.rges outstanding were as 
high as Rs. 968.46 lakhs in South Eastern 
R< ilway u.nd these have not yet been realised. 
The Committee take a serious view of these 
large outst~ndings. They feel that in view of 
the continued detentions of wagons in steel 
plants, there is r.n urgent need not only to 
realise the outstandings, but also to consider 
the desirability of upward revision in the rate 
ofdemurragecharges in case thereisno reduc-
tion in the detention time. 

The new BG wagons procured after 1973-74 
are fitted with centre buffer couplers (CBC) 
while the older WD gons on line have the con-
ventional screw couplings and the two cannot 
be re.::.dily coupled. A transitional device, 
known as "transitional coupling••, to enable 
the two to be coup led is, therefore, being used. 
The consequenti~d increased re-quirement of 
the device could not, however, be met due to 
its limited production in the coWltl'), the 
supplies during the period April 1 977 to June 
19£0 having been only 96,712 as against the _____ , _______ _ 
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requirement of 2,08,123, resulting in a large 
number of wagons before put out of commi-
ssion. The Committe note that this device. 
attEched to the CBC fitted ·wa.gons and stated 
to be rather weak, has often been getting cJ.a-
maged in the rna rshalling yards while humping 
due to the inadequr.te observance of the pre-
scribed drill. Further, there has also been 
repc rtedly h. rge seale 'pilferage' of this device 
in the m<:.rsfu..lling yards, more particularly 
since 1977-78. The Committee regret the 
fdlure of the R< ilways to take adequate pre-
ventive ll'l(;.a.sures to reduce the damage to 
couplings of wr gons through correct obser-
vance of mL intcm nee instructions a r1d to guard 
a g::..inst lc.rge scde pilferage of this item in 
tl,eir yards. The Committe would like the 
Ministry of Rr ilwr:~ ys to take remedia I mea sure~ 
in this regard expcditicusl). 

According to the Ministry of Railways 
(Railway Board) the present wagon shortage is 
attributable to a signjficant extent to the increase 
in the lead as extra time is needed for the 
wagon to cover the additional distance and, 
further, the wagon may have to be baulcd over 
additional intermediate yards involving extra 
detention enroute. The Committee note that 
the increase in lead from 656 km in 1976-77 
to 717 km in 1979-80 was mainly due to the 
much longer average lead in respect of food-
grains, fertilisers and cement, due partly to 
cross-country traffic and partly to diversion of 
short/intermediate lead traffic to road because 
of the inability of the Railways to cope with the 
demand. The Railway Board have stated in 
this connection tb~t there are constraints where 
the imports or seasonal or other shortages at 
the linked source of supply determine the pattern 
of movement. Imports of fertilisers are being 
made at Vishakapatnam Port instead of at 
Kandla, Okha and Porbandar with the result-
ant increase in lead for movement of fertiliser 
for Punjab and Haryana. Similar is the case 
of Rock Phosphate. Further, according to 
the Ministry, the Calcutta Port which should be 
meeting the requirements of Bihar, Eastern 
UP and the North Eastern States is loading 
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not more than 25 wagons per day although 
the Railways are prepared to load upto 100 
wagons a day from this Port and also the 
tail capacity available at HaJdia is not being 
utilised. The Committee feel that this is clearly 
indicative of lack of proper coordination 
between ti-e Ministry of Railways and Ministry 
of Shipping and Transport as well as user 
Ministries. The Committee would like the 
Ministry of Railways to sort out this matter 
with the Ministries/Departments concerned 
with a view to evolving and finalising a co-
ordinated approach to rationalise the movement 
of these commodities so as to reduce the lead of 
traffic as far as possible and to put tl'e avail-
able wagcn capacity to the best possible use. 

The Committee find that due to. non-
availability of wagons there was considerable 
diversion of traffic from rail to road, which not 
only resulted in the Railways losing revenue 
but also in some cases in haulage over long 
distance by th~ costlier road transport. 

The Committee are constrained to point 
out that the quantity of cement· moved by rail 
declined from 127.73 lakhs tonnes in 1966 
to 99. 45 lakh tonnes in 1979 and further to 
68.46 Iakh tonnes in 1981 (January-Septem-
ber) whereas that moved by road increased 
gradually from 45.49 lakh tonnes in 1976 
to 76.39 lakh tonnes in 1979 and during the first 
nine months of 1981, 74.71 lakh tonnes had 
been moved by road. According to the office 
of the Cement Controller, the main reasons for 
tne decline in ·the quantity of cement moved 
by rail over tte years were shortage of wagons 
supplied to cement factories. The Ministry of 
Railways (Reilway Board) have stated in this. 
connection ttat there was a general decline in flJ 
spheres of economic activity in the country 
and there was, therefore, sl:ortfalJ in loading 
of almost all commodities, including cement. 
Further, according to them they have offered 
to the Ministry of Industrial Development 
that they can lift all the cement in block rakes 
by rail, but tbi& has not found favour with the 
cement factories. 
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The Committee find that the indigenous 
cement production declined from 190.77 lakh 
tonnes in 1978 to 182.38 lakh tonnes in 1979 
and further to 177.90 lakh tonnes in 1980. 
It is really a matter of concern that inspite of 
this decline in the production of cement, Rail-
ways could not meet the demand of cement 
factories and the outstanding indents of wagons 
increased from 7311 in 1977 to 183,918 in 
1978 and further to 206, 070 in 1979. Further, 
according to the Ministry of Industrial Deve-
lopment (Cement ControJler), many cement 
factories, particularly, those on South Central 
Railway and South Eastern Railway had been 
complaining about continuous short supply of 
wagons and movement restrictions imposed 
by the Railways. The cement factories situated 
on other Zonal Railways were also not in a 
very happy po11ition. 

The Committee are given to understand 
that many Government projects have been 
delayed due to non-availability of cement for 
want of wagons. The most adversely affected 
States in this respect are Assam, West Bengal 
(beyond Farakka,) Sikkim, Tripura, Manipur, 
Nagaland and Arunachal Pradesh in Eastern 
Region, J'K, Punjab, Haryana, Himachal 
Pradesh, Delhi and UP in Northern Region and 
Kerala in Southern Region. Due to short 
supply of wagons, cement factories are moving 
cement not only to short distances which can 
conveniently be served by road but are compe-
IJed to move cement over longer distances. 
At present, very large quantity is moving by 
road for distances beyond 250 Kms. 

The Cement Controller has informed the 
Committee in this connection that the Cement 
Controller's instructions to the factories are 
that except for distances below 250 kms cement 
is to be moved by rail to the extent possible if 
wagons are made available but they do not have 
any statutory power to compel factories to 
send cement by rail. It is however, perti· 
nent to note that this office is permitting 
freight reimbursement on movement by road 
beyond 100 kms for Government Parties and 
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350 Kms for other consignees with extra weigh-
tage over rail freight to cover part cost of 
additional road freight incurred for movement 
by road from Cement Regulation account and 
to this account, it costs about Rs. 5 crores to 
Rs. 6 crores per year. Due to several increases 
in diesel prices and other costs of operations, 
transport companies are charging much higher 
freight from the consignees which unneces-
sarily increases burden on consumers, inclu-
ding Government Departments, and causes 
strain on road transport system. 

The Chairm~n. Rzilw~y Board hr.d infor-
med the Committee that the Rdlwa.ys had 
written a letter to the office of the Cement 
Controller suggesting (i) that subsidy should be 
given strk.tly on the condition that they should 
carry the cement beyond 250 kms by rail, (ii} 
that subsidy limit in the South mr y be redu-
ied from 250 kms to 150 kms and (iii) anything 
moved beyond 250 kms by rocd must be on a 
specific certific~ te by the Railways thD t the) 
were not <.ble to move the cement by rail. 
Reacting to these suggestions the Cement 
Controller hr. d st~ ted "I would not only 
accept it but I will welcome it''. The Commit-
tee hr ve (.)so taken note of the statement 
m<.de by the ChLirmc.n of the Railwa) Board 
befote the Committee thrr t "very often there is 
vested interest in lcllding by road." The 
Committee feel thr.. t this is a disturbing situa ticn 
with R£ ilw' ys de.· iming ;;dcqw:. te c< p~ city to 
t,r.nsport cemerjt provided the~e are offered in 
block lvt<:s und the cement fc:ctories moving 
increi· sing qvr ntities ofc(;mcnt by rcrd be-et use 
of so .called non-avdlability of wegcns. The 
Committee feel th~ t there is an urger,t need.for 
this rna tter tc be SOl ted <-Uta t the highest level 
between the Ministry of Railwa)'s ar.d Ministry 
of Industry so that movement cf cement by 
road which not on1} puts additionrJ burdt.n 
on the consumer but also resul~s in wasteful 
use of scarce petroleum products could be 
reduced to the br. rest minimum. The Commi-
ttee feel that in view of the pa rtia 1 deccntrol 
of cement, tht: whole question of subsidy needs 
tc be re; vivcd. 
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36 212 Railways The Committee are constrained to find that 
the average number of wagons (4-wheeleu) 

Deptt. of loaded per day for transportation of coal 
Coal duting the last six years i.e. from 1975-76 to 

1980-81 was far less than the offers for loading 
of we- gons made by Coal India Ltd. and Singa~ 
reni Collieries Company Ltd. for movement of 
cca ). The shortfall in the supply of wagons 
for haulage of coal has been recurrent and has 
assumed sedous proportions during these years 
as is apparent from the fact that the percentage 
of average lo£.ding of wagons per day to the 
offers m.: de by Coa 1 India Ltd. and Singareni 
Collieries Company Ltd. gtadue.lly decrt.ased 
from 82.2% in 1975-76 to 78.4% in 1977-78 

·and further to 71.3% in 19S0-81. In this con-
nection, the Chairman (Rzilway Board) sta-
ted during evidence that "from the figures I 
have, the offers mz.de by Coal Companies to 
the Rc.illwa) s for loading were much a hove the 
level of W<igons actually supplied and there-
fore it does appear th3.t in those yer!rs perhaps 
the R<: illwr.ys may not have been & ble to meet 
the demr.nd full}." 

37 213 -Do- The Committee find that the quantity of 
coal transported by rail declir..ed from 77.53 
million tonnes in 1977-78 to 17.47 million 
tonnes in 1978-79 and further to 68 . 76 million 
tonnes in 1979-~0. It is only in 19£0-81 that 
the quantit} moved by rail has picked up to 
70.10 million tonnes. On the other hand the 
quantity of coal transported b} road has in-
creased gr~~dur:.lly from 13.90 million toD.IJ.es 
in 1976-77 to 19 .16 million tonnes in 1978-79 
and to 28.08 million tonnes in 19£0-81. 

38 214 -Do- During evidence, the representative of the 
Department of Cor.l informed the Committee 
that there has been improvement in the loading 
of coal by rdlway wagons. At the end of 
November 1981, on an avere1ge 9800 wagons 
were loz.ded per day and they hope to achieve 
rocord loadir.g of 10500 wagons a day by 
March 1982. Despite a very high level of 
lo4ding in November. the stocks at the pitheads 
had, however, gone up because of the increase 
in production of coa I. 

---- .... ·-----
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The Committee were further ir1formed 
that during th\:. last 2-3 years 9 to 11 per cent 
annua 1 growth in production of coa 1 has 
been m~intdned and that pithead stock level 
at 10 tc 12 million tonnes is considered more 
than adequate and reasonable. The Depart-
ment of Coa'I would like tc bring it down from 
15 million tcnnes to 10 to 12 million tonnes 
and fer this purpose coalfields require increasing 
number of wagons if the coal despatches are 
to keep pr-ce with the incteasing production. 

In this connection the Department of Coa I 
have informed the· Committee that with a 
view to increasing the quantum of coal carried 
by rail as a result of inc1ea se in prtduction 
of coal every year. Railways have been reques-
ted to make a vail able wagons according to 
the coa 1 field wise requirements, to avoid supply-
ing rakes of covered wagons Uumbo rakes) 
or rakes having a mixture of open and covered 
wagons at sidings where coal compat.ies have 
mechanised loading arrangements. The Rail-
ways have also been requested ~o ensure supply 
of wagons according to a fixed time schedule 
and a void erratic supply of wa.gons or bunchir.g 
of supplies, particularly at such sidings where 
coal companies have to resort to lo~ ding manu-
ally. The Committee would like the Ministry 
of Railways to consider these suggetions of the 
Department of Coal 2n.d intimate to the Ccn-
mittee the measures taken by them in this 
regard. 

The Committee would urge upon the De-
partment of Coal to issue necessary instructions 
to the Coalfields to augment the supervisory 
checks in regard to loading of coa I wagons to 
ensure better utilisation of wagons su.ppJio:d 
Since movement of cca 1 b} roac leads to wast-
"age of precious diesel and consequent burden 
on the foreign exc.hange, the Committee hope 
that close coordination wiJJ be maintained by 
Coal Companies wtih the Railways at al levels 
to nwximise movement of coal by rai·. 

·--------
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Railways In regard to the movement of fertilisers 
also, the Committee find that Ports as well as 

Deptt. of domestic fertiliser frcotories are experiencing 
Agriculture short£>. ge of we gons. Th;.:. t the shortage 
& Coopera- w£.s unifc·rm is borne out by the f<:ct that 
tion du1ing eEch month in the la.st three years i.e. 

-Do-

from April 1978 to March 1981 the a ver£ge 
number of wagons supplied to the ports and 
domestic fertiliser factories was far less than 
that indented by them. The quantum of this 
shortf~ 11 is evident from the ft::ct th<: t during 
19E0-81 the number of wagons indented by 
domestic fettiliser fz.ctories and ports was 
13771 and 33619 and that actualJy supp1ied 
to them was 5554 and 4665 respectively. The 
quantity unloaded at Ports and domestic pro-
duction, <:ccording to Ministry of Agriculture, 
increased from 11 .68 million tonnes in 1978-
79 to 11 . 99 million tonnes in 1979-80 and 
to 12 . 91 million tonnes in 1980-81. The 
Railways could not meet the demand for more 
wagons to cope with the increase in total quan-
tum of fertiliiers to be transported during these 
years, as is borne out by the fact that whereas 
the quantity of fertilisers moved by rail declined 
from 8. 6 million totmes in 1978-79 to 8. 2 
million tonnes in 1979-80 and further to 8 . 1 
million tonnes in 1980. 81, that transported by 
road increased from 3 . I million tonnes 
1978-79 to 3. 8 million tonnes in 1979-80 and 
further to 4.8 (approx.) milJion tonnes in1980-81. 

The Committee are informed that for the 
year 1978-79, the Department of Agriculture 
& Cooperation had revised their target of rail 
capacity requirement for fertilisers from 9.2 
million tonnes to 11 million tonnes. The 
Ministry of Railways ho' ever, agreed to pro-
vide a capacity of 9.2 milJion tonnes also 
keeping in view the shortage of wagons the 
Department of Agriculture in consultation with 
the Ministry of Finance agreed that :the impor-
ted fertilisers should be moved by road upto 
500 km and indigenous fertilisers upto 1000 km 
by subsidising the additional cost of road 
.haulage. The distance upto which imported 
fertilisers were to be moved by road was also 
subsequently stepped up to 1000 km in May, 
1979. The actual rail ·movement of fertilisers 
during 1978-79 and 1979-80 was 8 . 6 million 
tonnes and 8. 2 million tonnes, the average 
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lead having increased from 929 km in 1976-77 
to 1038 km in 1978-79 and 1122 km in 1979-80. 
According to the Ministry of Agriculture, the 
programme for movement of fertilisers was 
drawn up in coordination meetings with the 
Railway Board, but in view of the inability 
of the Railways to provide the required number 
of wagons at ports close to the consumption 
centres, they were compelled to move fertiliser 
from distant port locations in the South which 
inevitably added to the lead of the fertiliser 
movements. The Committee are of the opinion 
that movement of fertilisers during these years 
by rails/road to various points of consumption 
centres was not properly coordinated between· 
the two ministries resulting in increase in lead 
of rail traffic and diversion of considerable 
quantum to road. The Committee are un-
happy at this lack of coordination and would 
like remedial measures in this regard to be 
taken early. 

The Committee have been informed by the 
Railway Board that as the concept is to move 

foodgrains in train-loads betw~en two terminals 
it is in the interest of the economy to have full 
length sidings to accommodate full length trains 
as a policy measure. While attempts had been 
made by them to rationalise the movement of 
foodgrains in block rakes, timely remedial 
measures such as provision of adequate siding 
facilities at the godowns to facilitate quick 
loading/unloading had not been taken by the 
Ministry of Food and Agriculture/Food Cor-
poration. Consequently, block rake loading at 
stations in Punjab and Haryana had to be done 
by blocking running lines resulting in detention 
to wagons and affecting their tum round. 
The Ministry of Agriculture have admitted 
that out of many godown centres, each with a 
capacity of I 0,000 MT or more in Punjab and 
Haryana, captive sidings are available in only 
4 godowns. However, the problem that the 
~~I has been facing in speedy execution of the 
sidtng works by the Railways has been insistence 
on the part of the Railway s to provide full rake 
length sidings of 75 wagons in each case. The 
land for the purpose of constructing godowns 
had already been acquired in many cases where 

-----------------------------------
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siding facilities were being provided in 2 or 
3 spurs without insistence on full rake siding. 
The change in the policy has caused serious 
dealys in finalisation and execution of the 
works. Further, according to the Ministry 
of Agriculture it may not be possible under the 
new policy of the Railways regarding provision 
of Railway sidings to have siding facilities for 
godowns having even 10,000 tonnes capacity. 

The Committee regret to observe that the 
matter could not be sorted out at proper level 
between the Ministry of Agriculture and the 
Ministry of Railways. They are of the view 
that where the land has been acquired by FCI 
and the siding facilities are being provided in 
2 or 3 spurs and in godowns where FCI is ex-
periencing difficulties in acquiring sufficient 
land· for rake siding, the Ministry of Railways 
may not insist on full rake siding. Where the 
land and other requisites are available the Food 
Corporation of India/Department of Food 
should initiate proposal for railway siding 
suitable for block rake loading. 

The Committee would like the Ministry of 
Railways and FCI/Department of Food to 
maintain "- close coordination between them so 
as to provide adequate siding facility at maxi-
mum number of godowns particularly in 
Punjab and Haryana. 

The Committee note that loading of food-
grains, fertilisers and cement in open (BOX) 
wagons covered with tarpaulins was permitted 
by the Railway Board in November 1978, 
subject to these wagons being booked for short 
distances and over routes not likely to be affe-
cted by rain. These conditions were, however, 
not observed by the Railway staff and open 
wagons with the above commodities were 
despatched to distant places. For example, 
29 BOX wagons containing wheat booked by 
Food Corporation of India on 30-6-31/1-7-81 
at Barnala Railway Station on Northern Rail-
way for Dhanbad duly covered with tarpaulins 
were received at Dhanbad on 6-7-81. Due to 
congestion m FCI's godown at Dhanbad, 
fresh booking of the rake was made on 10-7-81. 
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17 BOX wagons from this rake were received 
at Tatsilwai Railway Station and 12 BOX 
wagons at Ranchi Railway Station. Delivery 
of the consignment was given to FCI on assess- • 
ment of damages as contents of some wagons 
were found damaged by wet on account of 
rain since some of the tarpaulins got disturbed 
during transit. The Committee strongly disa-
pprove the use of open wagons for the commo-
dities such as cement, foodgrains, fertiliser etc. 
particularly when the Railways have claimed 
that the traffic requiring use of covered wagons 
was only 34% while such wagons are available 
to the extent of 54%- Since such commodities 
transported in open wagons even if covered by 
tarpaulins in tum entail unnecessary expendi-
ture and can fall easy prey to pilferage or get 
damaged in rain, it is desirable that these are 
booked in evered wagons only thereby releasing 
sufficient open wagons for loading of coal at 
coilieries. The Committee recommend that 

necessary instructions may be issued by the 
1 Railway Board to all concerned. In case the 

number of covered wagons with the Railways 
is not commensurate with the increase in traffic 
in commodities needing such wagons, imme-
diate measures may be taken to procure such • wagons .• 

------------ ----------
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